
APPLICANT:-Sri.G.R.Rangadharnaiah and Others 

v/s 
RESPJDENTS:- The Chairrnan,Ftailway Board and Others. 

To. 

Sri.K.Subba Rao,Advocate,No.27,Chandrashekar Complex, 
1st Main Road, 1st Floor,Gandhinagar,Bangalore-9. 
Sri.R.Bhaskaran, Advocate,No.40/2083,Elamkulàm Road, 
Kaloor,I'ochi-682017. 
Sri.P.Shivan Pillai,Advocate,Graws House,Monestary Road, 
Karikkamuri, Icochi-682011. 

Sri.Vijayriarayan,.3-C ELD0RAJ0,lI2,Nungamb6kkarn High Road, 
Madras-600 034. 

Chairrnan,Railway Board,Rail Bhavan,New Delhi. 
60 	The Secretary,Ministry of Railway,Rail Bhavan,New Delhi. 
7, 	The general Manager,Southern Railways,Park Town,Madras-3. 

The Chief Personnel Offjcer,Southern Railways,Park Town, 
Madras-3. 
The Divisional Railway Manager,Southern Railways ,Mysore. 
The Senior Divisional Personnel Officer,Southern Railways, 
Palghat,Kerala. 
The Divisional Personnel Officer,Southern Railwys, 
Madurai Division,Madurai. 
The Divisional Superintendent,Southern Railways, 
Divisional Office,Palghat,Kerala. 
The Divisional Railway Manager,Southern Railway,Bangalore. 
Sri.K.R.D.Karanth,Advocate,2,Mangalanagar,Saflkey Road Cross, 
Bangalore -5k. 
Sri.A.N.Venugopala GOwda,Advocate,No.8/2,Upstairs, 
R.V.Road,Opp;Bangalore Hospital,Bangalore-4. 



SUBJECT:— Forwarding of copiös of the Oders passed by 
the Central Administrative Tribunal, Bangalore.. 

-x-x-x-x- 

Please find enclosed herewith a copy of the ORDEk 

passed by this Tribunal in the above mentioned applications 

on 16th Day of December,1993, for further necessary action. 

(1' 

p ,/ DEPUTY REG1STRAR)' 
1 JUDICiAL BRANCHES. 

gm* 



CENTRAL ADMINISTRATIVE: TRIBUNAL 
BANGALORE BENCH 

:ONo5 .395 	 :. 
anO 144 to tiUi 	. 

THURSDAY, ThIS THE 16TH DAY oF DECEMBERj 1993 

SH1 JUSTICE V.S..MALIMATH 	. .... CHAI11A1(J) 

SHRI JUSTICE P.K.SHVAMSUNDAR 	•... VICE C'HAIRMAN(J) 

:.SHI U. RAMAKRISHNPw N 	 •.... P1EIIBER(A) 

	

1, 	Sri C.RRangedharnaiah, 
5/0Sr1 Ranqeish 
aged about 68 yees, 
Retired Guard-A Special, 
Chikkabidre, 
Chikkanarayekanahalli Taluk. 

	

2. 	Sri ,K.V.Sreekantiah, 
s/o Si K.V.Subrmanyaiah, 
aged about 69years, 
Retired Guard-A Special, 
Ch-70,6th Main,.Sarwe.thipu:iTr, 
1ysor 9• 

Sri M.N.Narayana Setty, 
5/0 Sri K.11uniswamaiah, 
Retired Guard-A Special, 
2003/2,Rajkamal Street, 
Mysore-1 

Sri B,J.Nagaraiaiah, 
5/0 Sri'Jeyapala Nayanar, 
Retired Guard-A Special, 
158, Shankaranegr, 
J.B.Kaval, 9engalore-560 022 

Sri K.Seshadr.i, 5/0 Sri Krishna, 
8hatta, aged about 69 years, 
Retired Guard-A Speci8l, 
92, Lakshmipuram, Arsikere. 

Sri M.Channabasavaiah, 
510 Sri Madapa,agedabout 69.years, 
Retired Guard-a Special, 
964 9 9th ham Road, 6thCross, 

-. 21 

O<tll ~z Sri K..'rinivasachar, 
Sri'nkataemachcr, 

aë about-,:6 years, 
Retiired Gu)a7rjb_g Special, 

L 

\ -rem 
Uj - 577 201 

~GP>'~- 

..... Applicants 

Contd./- 



. 	2., 

J 
.5t.j Shivaswamy, S/c SriT 
u.rgaohalarn Pillei, 	aged 
ebout69years, Retired 
Driver.-4 Specie , 	44,. II 

- Ma4n, 	Meàes Block, 	Ntj 
Bamboo Bezar, 	Mysore-21 

,, Sri.,J.N.Pheroah, 	S/a Sri U'.P 
Pharoah, Retired Driver_A 
Special,2355k 	I Mains 	I! 
Cross, 	K.G.Koppal, Chamarjo- 
-puram, Mysore, 	- 

$ppliceflts I 	to 9 	in 

10. Sri R.3.Mehadevan, 
OJ,Nos,,395 to 403/91 

/o R.Jayaram, 
aged eout 67 years. 
Guard 'A t  Special (Retired) 
residing at No.157, 	IVth Cross, 
Nagappa Block, 
Bangalore — 560 021 Applicant 10 in 0.A. 

No.57/90 

11, Sri R,Shjvajah 
Retired 	1A Suerd 	Speciel, 
and •rosidjn9  at No.1153, 
'Sri Ranga t, 	II (lain Rc8d 
S.N.Colony; 	Yeshwarithpur, 
Bangalore — 560 022. Applicant 11 	in O.A. 

No.416/90 

Sri Papanna, 
5/0 Nethevadu, 
aged about 63 years, 
Driver Passenger MR448, 
Southern Railway, 
Be.nga].pre City(Retjred) 
No.5/I9, Backsjde of 
(lunisuara Temple, 
BhuvanesuaIinegar, (legad5. Road, 
Bangalore — 23. 

Sri Ghoi.jse (lohjden 
1° Azeen (lohideen, 
aged about 63 years, 
Driver Passenger MR 238, 

uthern Railway., Bangalore City, 
(Retired) C/c Noor Mohamed, 
NO.73/ti, Railway Quarter, 
'eswanthapur, Bangalore .-. 22. 

Sri 0.John Peter, 
S/c Doraisuamy, 
aged about 58 years, 
Driver Goods MR 612, 
Southern Railway, 
Yeswanthepur (Retired) 
No.621  III Cross, I SEage, 

4Vllklipuramj Bangalore — 21, 	. 	 ..,APPLICANTS 



( 

.. 3 

Sri Manickarn, 
S/oLaksrnenappe,. 

1aged about 60 years, 
Driver Passenger MR 414, 
Southern Railway, hrsikere, 
(RetiTed) No.286/h, Ith Cross, 
Bangalore - 510 $21, - 

Nareysne, 
5/o Nyathavadu, 
aged aboUt 72 years, 
ShuhterMR27$, 
Bangalore City, Sut.hen Railway, 
(Re.tired) No.53 t/o Neuaz Store, 
ltth Cross'Magedi Roed, 
Bangalore - 23, 

IT. Sri M.S.Susainathan, 
5/0 eristmy, 
aged abut 12 years. 
Drive Passerier MR 475, 

outher-n Railway, Yelehenka, 
(Retired)C/o .h.Joseph, 
45/Ft Old Railway Quarteré, 
Yeswanthur, Bangalore - 22 

i% 	ri Sidleie'n, S/o Slddciäh Gowa, 
aged 62 yats, 1)iacel•tssistant 
MR 523, Southern Railway 
Bangaipre C1ty •(Retired 
No.58, I Cross, 3rd Main Road, 
Ramachandrapuram, Bangalore - 21. 

19. Sri Kedirvelu C.R.Y.  

S/o C.S.Ramalingam,: 
aged about 58 years, 
goods Driver MR 124. 
Southern Railway, Harihar, 
(Retired), No.32/2, I Main Roa 
I Cross, Oklipuram, 
Bangalore - 21. 

2$. Sri Gularn Dastagir, 
S/o Md.Ghouse, 
aged abut 69 years, 
Shunter R 597, Southern Railway, 
Yesuanthapur (Retire) No.3, 
Star Building, D1arga flohalla., 
Doovaninaerg O.kd Mecras Road, 
Bangalore  

21.d i--kiUui Waheed, t. 

aged 67 years, 
Southern Railway, 

71 

/N&.i.',thCAbss, L—B, 
.(. Shrinag-,lIndiraflagar, 
.¼ Ienolora93$. 

IANG

-  

/ 

. .A7PLICANTS. 

. ,Contà 1- 



Sri D1John 
Sfo NDéVid Pillet, 
aged about 66 yees, 
BBiBtaflt Güerd/EMT 130, 

southernaLluakrpentei Benga.ore 
(Retired), do 	Sutemany, 
12th Cross;  Maqedi RO9d 
Bengalora 

r1She1k Fektuddeen 
/o oheinmi& Khsirn 
agGd aboUt 63eDS 
Railway GurI 4.-EA 

, 
 

Southern Railway, Arsikero 
(Retirsd), rlaniipet, 
Mikere' 573 103, 
HasSan Djstr1ct 

24 	r& KGKt1shnemurthy, 
S/o Kuflep 
aged about 613 .yeai's 
Guard W Sol,. LE 994, 
outheth.R1lWey., reikee, 

(Retirei), Nob84 Yrra1pa 81009  
LxM.ipur, rsikore 	573 1034  

25 	Sr 0 E mthc n y, 
/o rm-m,--A*ppav  agød about S. 
eas 	sst Guard Et 1317 0  
outherri Rwy BäqaiO 	City., 

(Retired) No,29., E1 	5th aiVi1  
Kerigeri Se11ito Toij.ñ., 
Bangalore - 

SrI NV.,inanda Reo, 
5/0 N.1Vertkoe Rao, 
aged about59 years, 
Fireman 	... MR 549 k  
Southern Railuay, 5himoge Town, 
(ReUre:d)No121:, TT N058, 
BehId 5,P.,0ffice, Asho4na.ge, 
ShInioga Town. 

27. *i M1enI,1  
S/o M&ttaI aged aout 
* yare, Shunter MR72, 

outhrn R.ailwey, 
8iyappeneha1ii(Rti'ec), 
Ra,ne5wamy!aiya, MS.Negar., 
Kmm1ia3rfl . f1n Ro ad,, 
Sangelore - 33. 

2I. SrI I1,06xman, S/a flurugash,, 
aged eout 63 year 
Drivr. Goods fIR 41.01  

Southern Railway, 
stsa1thepur (Re tit ), 

No22, I Cross, Bha-syamigar, 
Srir&PpUramr  13angilcrre. :21, 

4 .PP.L1C-11NTS 

,.t ant4J— 



- 	, LI 	w;4r'a 

ed about- 63 years, 
Driver Passenger FIR 721, 
Southern Rellway,:Shimoga Town, 
-Retire, No.209/41, Reckamma 
Building, 'Main Road, 
YesuanthapUr, Bangalore-22. 

Sri S,yeq Tthbas, 
Sfo 5yed, Dastair, 
aged about 69 yeers, 
Southern Railway, •BongelOr City, 
(Retirei),No.41, I.Droas, 
TI Main, Patharayanapura 
(Near SvIremya Maaejid), 
Bange1oe - 2, 

31. Sri. kdu]. Rehim, 
S/oFId.Bkshi, 
aged about 62 years, 
Shunter MR 349 0  Southern Railusy, 
Bangelore City (Retired), 
No.22/'1, 114 Cross, 
Hoha1ii FIin Ro8d, 
P-atherayanapura 
Barigalore - 26, 

32, Sri K.FI.'aooj, 
/o K.1I.hei, 	- 

,ageJ about 66 veers, 
Driver Gnod3 M 701F 
Southerm Railway, Yesuanthapur, 
(Retired),. No.517,- 7th Cr086, 
K.N.Extension, Yesuanthapur, 
Bangelore - 22. 	 - 

- Sri-5.Gergadharaiah, 
5/0 B.Siddeiai, 
aged abóut SZ ye pre; 
Guard L..Spl. ENT 428 9  
Southern Railway, Arsikre, 
(Retired), Nc.Va6entha Nil eye, 
fleaD .edane alkies,- Behind : 
rutn House, Arsikare, 

 Sri .Rameaemy, 
S/a A.Govimoareju, 	. 
aged about E4 years, 	. 

PCUerd T 7i7 
Bangalore (ity, 

Qtrs' 
i)fl Railway, Bancieiore 23. 

5/0 C.4ibu, 	. 
V'd'x-4pa-rAxY. 	veers, flail Guard 
i768, 	iLJBy, ea'g.ore Ity, 

(Retireji:,J4fo.'iC4, 6th .1iairi.. 
ZA 	

. .. 

IC'r6's 4Shatkarnagar., Yeswsnthstur P.O. 
IRS_ 22.. 	 :- 	•,.ppxcrrs 

11 



I 	

I 

-

TI 

t  s. 	I'i.Nagarej,. 	..... ..... 	.. . 

Sb Muiswamy Naidp, 
aged acnit 60 years, 
Drivextoods MR 4361 . 

I 	 Southern Railway, Bangalore. City, 
. 	(Retired), No.6.P,Kothanriaremapuram, 

Vaiyalikaval, 124,  Croa, 
- 	. 	sngalor8.— •3•; 

37 	Sri, C.Gopsl, 
S/c Gangan, 
RgedèLoutS yee, 
Driver to 	MR 59 1  
Southern Rjluay, Yes'JaptheQur, 
(Aetired)., C/o •,Chakeva'thy, 
No.4Z3,Rai1way Qtrs. 

= Balyappan&iall.i, 
Bengalore - 38. 

31. Sri Khudus, 

aged ebdttg years, 
Driver Fess2ngaz MR 1129  
Southern Railway, Bangalore Lity,  
(Retireu), No.4E9, tOth Cro, 
Mathikere Main Roai, 
Yeswanthepur1  rgalore-22 

Srit9eyanna, 
S/o (iayanna.owda, 
aged abbi.jt. 71 years, 
Shunter MR 2541  

Southern Railway, Bangelore City, 
(Retired), No.40, 7th Cross, 
ayathrinéger, Sirempurern, . 
Bangalore-21. 

Sri Gurusiddaiah, S. 
S/a Siddsppa, 
agedt about .68 yer, 
Driver Passenger fIn. 393, 
Southern Railway, Shimoga Town, 
(Retjre),-.Rtth Guddekaval 
Hosur 3eve.gal °ost, Arsikere 
Talk, Hassan Oistrict., 

Sri floharned HLssain, 
5/0 mot- e Rudensab, 
aged about 

*
6C years, 

ShLinterMR 61, 
Souther-i Rei2.uay, 	Hariher,. 
(Retireá), .meravethj Post, 
Heriher Taluk, Harihar. 

42, • Sri T.Duggan, 
S/c .E.Dugg8 , 

aged about 65 years, 
Driver Passenger MR 
'Southern Railway, BengeloreCity 



.. 	7.. 

.Desidlng at :MunikaleppeCerdei, 
Ramswamy Palayem, 
Khemrnenehallj Meir '(6ad, 
2nd Cross,. Bengelore-33. 	5 	 ' 

43•  5x1''Johri-. 	Ross, 	5/o 	Noah, 	.1 	
5 

aged about 62 yuars, 	 - 
Driver.Passenger MR 359, 	 5 

S SOuthern.Rsiluey, 	Bangalore City,' 
..-.Rotired), 	No.860, 	HMT ieut, ' 

behind Chowdeswarj Temple, 
Mathike,- 	Senqedore-54 	.. S  

44 Sri E.Huesey, 	S/c 	ill'bHusse.y, 	. 	,• 	
S 

aged about 64 years,: 	. 	. 

Dri,er'Pssserger, MR 	19 1  . 	' 

Southern Railway., 	Bangeloro City, 
1: 	: (Retired) 	7.th.Crose, 

Suadarpeiys, .Yeswant1epur . 

* 	 . Bar.galore22. •.• 	 . 	. 

W54 Sri' B.Jayarnrn Sihgh, 
5/0 Naryan Sin.h, 
aged about 63 years,  

. Driver'Psse•ngerMR 	611, 	
. 	 ' 

• Southerij. Rii'wy, Shim- oge Town, 
' (R'e -ire)'No.1831 	.111 Cross, 

Rethan .Sinb ..Lene,- Me.ndi Moh311a. 
. 570 .0210 

SrLjruthi...P.Ha, -' 
S/a Neel'ak.ant.a'Rao, 
aged about :64 years, 
Dr'i%Jer Passenger: fIR 422', 
Southern Railway,- Bengalore City,'. 
(Retireâ;, No,2, .i Main Road, 
Gudu' Munéestiara'Ternp1-e Street, 
Ma,tadhah&U,' Bangaiore-2. - 

Sri: Mohaiñed-Bashe, 
S/b Abdull,6 Sal,  
aged about .67 years, 	•' 	 S" 

5unt'er...rnR 4231' Southern Railway, 
'Harihar '..Retirod) No.351, 
.11 Cross,'Gendhinagar, 	

.5 

Kar'ihar. . 

Sri...Kistan, S/o Govindan, 
aged about 59 yoars, 
ShUn.ter MR 	 . . 
öern 'R'ailwey,, Bengelore City, 

Reddy;  
Buft- 	Baèks'de of I 41 

enohar,a Mills, 
gadI, Ràd, :8angalore. -. 23, 

4', 

47. 

4'. 

- \'"•, 	çt3tve 
- Yesa 

1. 	 ( 

Bi4NG 

ppa, S/a Muthàpp'a, 	• 
72 years, . 	• 

s, 5outhornReilway, 
r, (Retjtei') .Iii.APPLICANTS 

.Co ntd. /.- 



-, 

.. I 

C!D Cneterine M, 
6tanayothi'High School, 

H 	 . NO.61/I, IV—N.8lock 
Rajsjlnagar, 
Bengalore - 10. 

'Q. Sri Rengaiah, 
5/0 Rangaswamy, 
aged about 68 years, 
Driver Passenger MR 160, 
Southern Reilwy, Banqo1.o 	Lty, 
(Ret±rcd) 1o27, Chic Br 
Read Cross,.Shivinag',. 
Bangalore-51, 

Sri Ethirajan, S/a R,Danrdi, 
aged about65 years. 
Southern Railway, Mysoro 
(Retire1), Driver Psengt, 
MR 378, No.1389, 11I Cress, 
Kaki Ráad, Maridl ohe.la, 
Mysore-21. 

Sri A.Xevier, S,'o Entboriy, 
aged about 62 years, 
Driver Passenger rR 631, 
Southern Railway, Arsikere,, 
(Re'tired),Nc52/2/, flehind 
St.Marrys Church, Arsikee-103. 

Sri Linga, S/c Karbaseppa, 
aged about 67 years, 
Shunter MR 253, 
Southern Railway, Hariha, 
(Retired),C/o Kurvethi Lnge, 
mrvathi Post, Rarihar. 

Sri Revanappa, 
S/o Siddappa, aged about 53 years, 
rirernan Virst ML 1129, 
Southern Railway, Hai.i.ha:, 
(Re.tird), Cfo  Revaneppa, 
Challegeri, Mallikarjua Extension, 
Amravathi Post, Hariha. 

.55, Sri 1.Ethieraj, 
£/0 Itbbaiah Sunder RS, 
aged about 73 years, 
Driver Iviall (ijfl  5 
Southern Railway, anoalore [it, 
(Retired), C/a,5ridhr, 
No.343, Railway itrs, (iit) 
Bengelore - 23 

56. Smt.Karn-ale Bai PIroji Rae KeiiI'e, 
/o :tate Pjrojjorhi, 
sqtd about 5yeas, 
IrPsenger ER 433, 
Southern Ràiluayraiker, 
No.223, C1J Rms Foed hsikere. 

XV 1 .APPLICNTS 
as Contd./— 	

P 



,, 57' 	 - 	- 	. 	. 	 . 	.:.' 	,• 

J11u 	'to C.FezaIurrRaharneri, 
agod about 45oar,-, 
Shjjhter.I1R .59.232 s  . 	 .-- 
5outhern Rei1 ay u,- eswsnthpur, 
No.11, 4th4 Cross, ehJnd.Yeramma 
Kalyan Mentap,itoharikumar Nagar,. 
Yesuanthapur, Bangaiora-22. 

bG. Snft.Sharadamma, 
. 	 - 

aged about2 /eir', lLrIrtR niii., 
Sou'-thern IRai1W.ay ..'Y 	u'r'.t'aur, : 	 ,... 
No.5,, .X. 	 . . 
Yésti.anthpur Baga3.oe.-22-. 

59 •. Sftt.Suf'ja KhAtUfl,: . 	 . 	 • 0 

.1/0 late Amer 
ae4d 'about5.3: years-,. 	. 	. 
Die.se-l. 	sst. ....': 
Soüthern Feilway.- 81orc-C.ty, 
C/6"1.ArUthai, No..,U72/'6 KPJ Ex'cn.,. 
5th.Cro as1  •-Ye& 

. Bangalor.e-22. 	 -'• ,. 	- 

6. SthtKenak-amrna:. 	 . 
Wfo.-  late :.Subr'am.any,. : 
aged -ebout,,4. ye8rs,: 

Southern Railway,. ,Baige1drec.ity,. 	- 
No.4'/C,'I flcior 1G R1y.t1cny, 	 . 
Bangalore-2.3. 

	

;- •-StiShanthakukn.ar,,; 	. 	. 	. 
S/oiate -(nandar-.aju,., 	- 	 1 	 •• 
aged....about 25. years,--.  
Driver Passençer. JIR. 35, 	. 	- 
Sodthe.rnRailuay;-, Jrsi:kere, . 	 --- 
mbedkar:.nagar., Hoi'riarsipur,. 

Hasa;.Oistj.-. 	. 	 . 	 . 	.. 

62. Smt-.Devamma,.-. 	 -- 
lkt/o .'1ate B.1.Venkatesh,-, 	 •• 
egad. 	- 
-iè'-se1 fsst. Mfl.1.26-6, 	•-- ' 	 . 	 .• 	. - 

Soöthern-Ra'ilway.,-Banqal-ore ity,, 
- Nb9-lfB, fai1way'Qtrs.', 	. 	 . 	.. 

Ner:Running; Room, 	. 
Bangalor,e-23,-: 	 -. 	. 	 •. 	 . - 

6y.akshmi .  

-. 

	

f J.•( 	 erns1:iJay,....No.13,:  
. 7tbss\ 	Biock,  

flg ci ore 	10. 

 



,•, 10 . 

Smt.Helen 
lJ./o late LP.Jristrem,  
aged about 50 yesr, 
Site No.17, Petel HanumaiBhts Flat, 
Jalahálli Post, Bangelora-13a 

SriThFamarnurthy, 	 so pplicents inSl.No.12 
S/o Doralswamy, 	 to 66 in 0.F.No.320/92 
aged about 60 years, 
Driver Goods MR- 735, 
Yeswanthapur, No.375, '?t; Cos, 
III haIti floçi. C'3ku1..13-i, 
llattikereLeyout,& 
B;angalore-54. 

66. Sri Abdul Rehim Khan, 
aged about 60 years, 
Driver Goods MR. 514., 
No.43, Kavika Layout, 
('lysore Read, benccicre-26. 

67. Sr1. SbthL Rao S 
5/0 late S.N.rikantaiah, 
aged about  £3 years, 
Driver Goods fiR ?3, 
S.Rai1wy., Bengaicre 
(Retired), No.1362, 5th 19ainRoad, 
lind Stage, E-Bicck,. 
Rajajinag8r, Bangalore-560 010. 

61. Sri .F.Henderso, 
S/0 late F..F{enderson, 
aged about 60 years, 
Driver Goods MR 03, S.Railway, 
Bengalore (Retired) No.31, 
Pampanaga, Yeswantriapur, 
Bangalore-22. 

69. Sri Bheemaieh, 
5/0 Chennaish, 
aged about 68 years, 
Driver Passenger MR 00, 
S.Railway, flysore Division, 
(Retired), A..Co1ony, near 
New Railway Cc.r4, 
Shimoga Town. 

71. Sri Shiva, S/o Venkataswaiiy, 
aged-about 64 years, 
Shunter MR 307, S.i'eIlway, 
Mysore Division, (Ret.Lted) 
No.172, A.A.Co]ony, neat 
New Railway tolony, 

Shimoga Tot'n - 577 201. 

71. Sri h'lohamad Abbas, 
S/o Khalender Khes.tm, 
aged about 62 years., 
Driver Mail, MR 426}  

ii 



•- 

S.Reilwey, Praikere Division, 
• 	(Retired), ope1- S-ingh Uucrters, 

B.J-f.iload, 'reikere, 

72. Sri E.Natarajan, 

S/oEkemb5e-K,.  .. 	
- aged about 62 years, 	.. 

Driver Mail MR 429, 
- S.Railusy, brsikre Diviiiur, 
• 	(Retired), No.291, Kumar'r 

Nilayarn 	mssan Road, 	 . 

	

.rsikere -•573 103. 	. 	• 

73. Sri Su'amany, 
S/o tlthahd:1, -aged about. 59 yers 	.. 	 : 

Driver Passe.nge, S.Railusy, 	 • 
rsikere. -ivision(Rstired), . 

C/o tnthc.ny, 15/a, Railway utcrs, 

	

-. •rsikere.- 	 • 	-- 	. 	• 	S  

74.. Sri R,.Purushothm,  
S/c B,Rarrechandra Ncdu, 	. 	 • 

• 	aged .eout 63 years, 
Si 	 Driver .Pissenger I'IR 715.. 

a.RailtJay, 1rcire Diviz..1-i, 
(R. 
	 . 
etirec), C/3 R.Shaskar, 	. 

No.121/B, HUC0 Colony, 
Bhadrevcthi - 577 301, 	 . 

75• Sri EFeter, 	 . . 
• S/o 'JJ4nthony,  

ago1 about 64 years, 
. Drjiler.Mai]. MR.139, 	. 

S.Reilway, rs-ikere Division, 
(Retired,. I Cross, H8ssan Road, 	 . 	-• 
UrL1rie, Rtsikere.-. 	 • 

76, -  Sri Kanakai'ej, 	. 
5/o VJnthony,-Major, 	 . 
Driver.  Passenger MR 106,  
-S..Railuay, A"sikei Div1so, 	 S .  
.(Retired)C/o fl.nthony, 
Crane Driver, No.4, Railway Quarters, • 	• 
Arsikere. 	. 	 . 	 • . 

774 Sri Bhaemsen,  
S:./o H.Mahadev, 	.• 	. 

aged -silout 62 - years, 	- 
Driver Passeriçer 1iR.59, 

	

, 	r sikore 
S  

S,Rajlwa 	Divisiun, 
Muthilarnmc Temple Read, 	- 	- 

s J  

I ' 	iRLahminarayena, 
' ( 	'o C.13.Rng-appa, 	 - 

II: 	 ed 	ou 65 years,- MR 

	

'Pt/412 	 Ø1. ....APPLICANTS-.. 
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No.a..is, 	tt1meranmiaTernple Streot, 
tthnpetT 	BenaIO.te-.53. 	. 

.7.9. Sri N.Channeppe, 	. 
S/o Nar.esirnheiah, 1: 
aged. about 	66 	years, 	 . 
Driver GoOds  FIR 571-, 
S.ailwey, Arsikere Dj1ior, 
(Retirêd),dfthalli 	ilaga, 

• tnront of Railway Statt.ri, 
ulekroe 	Post, 	•ADsker 	l L. 	. 

RO. K.Subramaniyni, 	 '. 
S/o Kattamari, 

- aged aout 5 .  years, 	- 
Shunter FIR 801, 
S.,Railway, 	rtkere Divijc, 
(Retired), 	III Cros, 
Upperlin, 	Hassan ioed. 
*rsikere-573 103. 	 . 

81. Sri Jani, Sb 	F.Khader,  
aged about 62 years, 
Driver Flail FIR 	102, 	RaiiwE/, 
rsikere Dlvision(Retired), 

Tholiur P.IJ., Thiruthalli, 
rsikere.  

 Sri, N.Velayudam, 	 . 

Sb 	I'luthan, 
aged about 61 	years, 
Shunter fIR 507, S.Ri1WS 	. 
Frsikere Division (Retired), 
No.2/2, Sriramapuran, 	III Cross, 
Hassan Road 	Arsikere. 

 Sr1 G.Indra Singh, 
5/o B.GopeI!Singh,  
aged about 66 years, 
Driver flail IIR-.101. 	S.Railuay, 
krsikere Division, 
No194/A, Railway tuarters, 
Trsikere., 

84. Sri N.Krishnaiah, S/0 F.fluniya, 
. aged 	about 	66 	years,,,..• 	. 	 . . 	•-. 

Driver Passenger FIR 408, 
Southern Railway, 	rsike.re  Division., 
(Retired), 	Cfo 	N.!<.Manohar, 	 • 

No.49/f, Railway Quarters, 
• rsikere. - 

5, Sri, Kempa, 	s/o tlunyappa, 
aged. about"63 years, 	 • 

• Shunter fIR 243, S.Railway, 	:- 
• 

S  Birur Division, (Re-tired i 
• Bellary Camp, 	Near Plaque-Fmme Temple, .. 	 - 

• Birur. 	 . 	. 	
• .,PPLICMffS 	 j 

- 	 • ,,Contd. 	 •1 

. 	 - 	•.1 



SC.. ,i Kanchi, Sfoereda.1h,.. •: 

/
aged about 64 years, . Driver Passenger R 108 
S.Railwey, rsikere Division,. 
(Retired), No.221, 9th Coss, 
Right Side Hasseri Road #  

. Arsikere.  

87. Sri P.Nerayanasua'ny, 
S/o Ponnusuamy, aged abu'it ô 
Driver Passenger M 4390 	. 	 . 

S..fleiluey, F rhr Div!c.r: 
(Retired), Hes.n 	twn L1n 
1r6ikere. . 	 . 

18. Sri C.Sweminathan, b rhir1rcpps, 
.....ged about 58 years, 
Shuntr fIR $04.0 &Rciluay 	. 

sikere Division  
a8eri R&ad, Down Liht, 

. 	 rsikere, 	 . 	 . 	 . 

9. Sri Rame, Sb. Beilary Naysreppa, 
aged about 66 years, 
Driver Peesene, Mk. 1481 
5,Raiiwy,. C*tckjsjur )ivisir, 
(Ret4ed),::. Bellery C:arnp, 
Near Piaguo 	Temple, 33tur. 

90., Sri Fè1 Ali Baig, 
S/o PU.rzan Baig, 
aged:bout .66 years, 	. 	 . 

Dr.tver Passenger 11F 382, 	. 

. 	 SHRailwayt Shimoga Divisiofl, 
(Retired),. Tank Mohalla, 

.6th Cross, Shimoga Town - 577 201 

91.. Sri Sheema Neik, 
5/a Hanump Naik, 	• 	 • 

. 	 aged about 68 years, 
Driver •Pass3nger Vim 363, 
S.Railway, 4rsikere. Division, 
(Retired), C/o Rtd. P.Basavanne Cowda, 	• 

Bádavana R'eragere P.C., 	 .. • 

.-. 	 Davanagere-3. 	 . 	 • . 

V,Babu, S/a Venkatappé, 	. . 	 • 	 • 

92 o 	agd about. 51 years, 
Shunter MR 630, S,RBIIW, 
rsikere Division,(Rotire 1), 

C/o Govindaswainy, Ex,fcuniciçai 
esicient K.Ii.Road, Kadi;r, 
~Vcv 	Distr1c4. 

-.'t1athan, S/o Thangevelu,. 
I 	ab±'7 years, 

4ver Psenger fIR 252Ir  
. 	 arJengaiore City, • 

. 	 ,iNo.103 	. 3, st ross, 
\° '..S1d Bya affahalli, Bangalore-3. 	. 	 ..,PPLICNTS4 

. 	 . 	 •. 	 . 	 . 	 ...Contd./— 
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Sri K.Surameny, 
94, 5/o Kumerasuamy, 

aged shout 62 years, 
Shunter MR 7791  
S.,Ri1way, Bangalore City, 
(Retired), No.23/511  12th Cross 
Megadi Road, 3sngelote23. 

Sri 3.Daniel, S/c Joseph, 
91 	aged about 62 years, 

Shuter MR 577. 	Rallwry 
Bangaicre City (Retired), 
No.5/I, 'E' &tree .. ln€i-' frns&, 
Megadi Road, Bangaloro-23. 

Sri Jdu1 KhaJ.eel, 

96 	s/o Shaik Rshm, 
aged about 68 yea:s, 
Driver Passenger MR 2161  
S.Railuay, Banqelo!3 City, 
(Retired), No.19, 1mrcs 
l'Iagadi. Road, 8angcloce-. 

5r1 M.Venuocpal, S/o iri. 
97, aged about 63 years, 

Driver Passenger MR 815, 
S.RjlwaY. Bangalore Cit',i,, 
(Retired), N0.12/r, I 1in !od, 
3rd Cross, Hanumenthapüran, 
Srirampurm, bgal'rP-21 

Sri Sheik AFEe 
S/a Md,Salar, 
aged rabout  66 years, 
Driver. Passenger MR 4701  
5.Railuay, Bangalore City, 
(Retired), No.786, 6th Crcss, 
Pnnepa1ya, Bangalore - 30, 

Gangs Kanuma, S/o Gangathudu, 
aged ah.oLJt 66 years, 
Driver Mail MR 31, 
S.Railuay, Bangelore City, 
(Retired), No.4/41  III Cross, 
Dayanangeragar, Srirampuram, 
Bangalore-22. 

Sri Basheer Ahmed, 
S/o Azeem Mohideen, 
aged about 62 yers, 
Shunter MR 221, S.ReiluEv, 
Bangalore City, (Retired) 
No.37  SBM Colony, 
Br.indavananegar, 5th Cross, 
Methikere P40., Bangalore-54. ... APPLICANTS. 

. .Contd.f- 



.. 	S. 

iO:. 	ri i'.Nenjaiah, 	•. 
S/a Lingeiah, 	 : 
aged, about 2 years, 
Driver GoodiiR 6911  
S.Rei1uay,.Yesuanthapur Division, 
(Retired.)m 'C/c 'M.rumai,' 
No.1075/a, K.N.Extensioti, 5h Cross, 
Yeswanthapur, Beng31ore-2. 

1fl,'"Sri K.Daappa, S/o Krishr1r'pa1 
eood about 66 years, 
Driver S Af EVIR. 317, 	. 
§.Railuay, Yeswch.api:.: l,Jjjr:ti , 
çRetired), c/o P.nande, 
i.B.Export, 6th Main, Indüstiei 
Sub-{Jrb Peenya, Be:gcior-51,1 

bE $ri I.D.1nto, /o B.D.nto, 
aged about 64 years, 
Driver Pasaengr MR 21-7 
S.Railuay, Beng.'1or 	1ty, 
(Retired), No.1.094, P.tp1ine, 
III Cros's, -Yesunthapu., 
Bangaloro-22 

/104. SriSyec4  Hameed, 
Sfo Gulam Jilani, 
aged'about 65 y3ars,. 

I' 	 Shunter MR 759, S.R.ai1'ey, 
Yesuanthpur Division 
(Retired), C/o P.T.Sto3, 
flpp.to  REilway Station, 
'(esuanthapur, Bangiur-2'. 

Sri t.Yesudas,.S/o A.Arokyeswzmy, 
105. 	aged about,. 65 years, 

Driver Passenger, MR 510, 
.S.,Railway, Benqalore C4ty, 

t
Retired), No.267, 4th Square, 

phy Town/Hoysa1anagr, 
Ulsoor P.O., .Bangaiore-560'008. 

10g. Sri (1.\Jeera Raghaven, 
S/c 1'lu.niswamy, aged. about 66 years, . . 
Driver Passenger MR 502, 
S.Raiivay, Bangalore City, 
(Rettred), No,11, Brindavennagar, 
Extension, Near lOfeet R6ad; 
MbhkerE P.C. Bac1ort-40. 

-I aged about 5 ye-arb, 
( Di'ir Pa'sger. M, 304, 

	

( S. •Liay Bhoe1pre City., 	. 
(R 	e 	)4Ntarai,  No.'79/, 
Raflwa' u)arteTs,'Yesunthapur 	. '. 

\) 	1ore-22t 	 . ' 	 .,,\ PpLIE4NTS.. 
i' 	ifJj 	 • 
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Sri t1.Nageraj, 
S/o L,llurugesh, 
aged about 62 years, 
Driver Passenger MR 428, 
S.1 Railwey, Bangelore City, 
(Fetired), No.33/2 0  New No.111/2, 
9th Main Road, Sriramepurem, 
Bangalore-21. 

119. Sri M.Muniswemy, S/o Murvçyh, 
aged acut 62 voers, 
Driver Passenger MR €b, 
Southern Railway 	 [.j. 
(Retired), No.9/Ia, I Main, 
I Cross, Ranumanthepurn', 
Srirarnepuram, efliOa".lb 

1)j. Sri 1LFru1nathn, 
S/o l.Frokyaswarny, 
aged about 65 yea'c 
Driver Passenar MR 
S.RailtJay, Bangaicre City, 
(Retired), C/o lames, 
No139/t-J, Railway urter, 
Yesuahthapu, BFjnqelore-22. 

11), Sri T..Kri.shnamurthy, 
S/o T.C.y.''ia:y Pi,Iai, 
aged about 63 years, 
Shunter MR 62, S.Railjey, 
Yeswantha!ur(Retired), 
6th flat, 4th Cross, 
Nohankurnerneger, iesuenthiiur P.C., 
Mathikera, Bangalore. 

Sri H.Honnaiah, 
Wa. Marigouda, 
agod about 61 years, 
river:toods MR 6101  
`71ilipy,Yesuanthepur 
RdtiredNo.2. II iain Ro:ci, 
rdçx'oss, B.K.Nager, 

Yosuanthapur, Bangelore-22. 

11, -Sri N.Ptrumai, 
S/a Mannersuamy, 
aged about 62 years, 
Driver Passonger MR 682, 
5.Reilway, Bengaioio 
(Retired), No.1075/8, 
K.N.Extansion, 5th Crus, 
Yesuanthpur, t3anoelor3-22. 

114. Sri N.Doratswamy, 
5/0 'J.Narasimhulu Naidu, 
aged about 75 years, 
Shunter MR 213, 5,Ri1way, 
Bangaloro Contonqertt(Retirod), 
No .52—H/i, Lakhminaraar,aura, 
Srirarnpuram, Ban.al6re-21. APPLICPNTS. 

,Contd,/— 
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U'rlver, .rIail.rw( 33, 
S.Railway,.Bangaioro CLtj.r - :, 
(RetIred), No.SZ.N.Colony, 
APkbUtmer0sin Roed, •Yesunthapur, 
Bangalore - 22, 

Srj rnatheu, s/o Krishian, 
11 	aged about 63 years, 

Driver Goods MR 661, 
S.Raiiway, Yeswenthspur.  
(Retired), 	II Mein 
III Cress, B.K4Naçjar, 	. 
Yëcwenthapur, Bengalo:c-2, 	 .: 

Si A.Perumal, 
117. •S/o  SArumugam, 

aged about-64 years, 
Shunter fIR 447, 
S.Railway, Yeauanthapu, 
(Retired), No.69/C, 
Railway Qüartcrs, YesuHnthp1r.. 
Bangelore-22, 

Sri Shanmugan, 
5/o 3.Suhramar.ya udja: 
aged about.63 years, 
Driver Passenger, fIR 772, 	- 
Bangalore City, S.Reilway. 
(Retired), No.586/I, 5th ham. 
Besavanagai, Jibuthipuram Lxtension, 

. Bangalore - 37. 

'. 	bdul Gaffoor, 

11' 	S,o Gallery Albdul Khadar, 
aged about 62 yearS, 
Driver Passenger, fIR 387, 
S.Railway, Shimoga Town, 
No.1051  6th Cross, 	

. 	pp1icants in 51.-No, Basavanagudi, Shimoga Town 	577 201, 67 to 119 in 0.A.No. 
298/92. - 	Sri 6..Thyagarajan, 

120 	° Anantharaju Pillay, 
. 	aged about 73 years, - 	 . 	 • 	• 

Driver Mail, S.Railway 
Bangalore City., C/c S.JisDasafl)Resjdjnq at 
No.29 Old No,5, CKC eüen 
Lalbagh Cross Road, 

e - 560 027, 

1

40  

	

2Ic:z 	adDa4. 

-J 
 ( ajabot 
5er P1 
8 ga. ore 

.-c 1Y3cjaju 

	

44 	----'6 

years 
143, S.Roilways, 

E , C/c Phillip Moses, .ay Puarte2s, 	•0 

itredur.a EDistrict, .... APPLrNTS. 

, Ijntd./-. 



bt 

a.. IIPPLICRNTs 
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1:22. Rangeish, 
S/o Thirumelleiah, 
aged about 59 years, 
Shunter, S.flcilway, 
Sh4moga Town, 
Hosehlli, Amruthutj  
Hobli, Holagunda Post,. 
Kupigsl Teluk, Turnkur D)istrict, 

123, K.Raju,S/o Kuppari, 
aged about 51 years, 
First Ftre:nsn ML 1141. 
S.Railwsy, BangaJore 	ty;. 
C/o Station Master. 
Nayanclahalli Railway SttI, 
Bngelore-39, 

L.A.Fleury, /o J.1 _.F1m.ry, 
aged about 64 years, 
flail Driver MR 58 1  
S.Railuay, Hariher, 
No.161, Rarnaiah Leyrut, 
5-t.Thomas Tourt Post, 
Khammoi-iahei].i, Banqalore-.8 

Naga, 5/0 Siddppa, 
aged about 68 years, 
Shunter MR 282, S.Railuay7  
Chicjejui 	orehsra Colocy, 
Chicjajur-.577 523. 

Varadaraj, S/a Kuppuswemy, 
aged clout 62 years, 
Driver Passenger MR 4951  
S.Railuey, Barigalore City, 
No.24/16, 12th Cross, 
flagadRoad, Bangelore-23. 

Smt,Ppanma, 

p6o`.J"bout 51 years, 
b1.ate S.Naga, 

Driver Passengei MR 133, 
S.Railway, Arsikere. 
Behind S€.Marrys Church, 
Arsikere-573 103. 

K,R,Seethararnajah, 
S/o,  K.Ramasuamy Shasti, 
aged about 73 years, 
Shunter MR 587,S.ailusy, 
Mysore. No.921, Asoka Easterosi35, 
Hallethkerei, Plysore. 

K.Srinivaaalu, S/a V. Kihpauin y 
aged about 62 years, 
Driver Goods Nfl 747, S.flailway, 
Byapenahalli, No.8, tst Street, 
Markham Road, Cross, 

ahoknagar, Bangelor-23. 



Driver PassengerMR47E, 	 * 
S.Railway, .rsikere. 
No,496, Bunny Mantap, 

Shivarathri. Esusrariagar, 
:Mysore. 

138. Smt.Debbie Rezoric, 
sQed about 44 years, 
U./o late P,Rezorio. 
Driver Passenger 1 4611, 
S.Railuay, Bangalor.e City, 
No.932/31  Opp.Kirn Buil1cg, 
2nd •11e1, 5th Cross, 
K.N.Extenion, Yesuorthapur, 
Bangaiore-22. 

1394  mt.B.S.Susheelmrn, 
qed about 50 yexs;  

tt/o late .Shenkàr' 
Driver Goods MR 492, 
S.Reiluay, trsikere., 
C/o J.S.Lsxrni .aiiana, Nc21'..9  
Raiiuey Quartcrs, Arsikero. 

Smt.S.S'rcath-mma, 
aged about 58 year3, 
tJ/o late A.R.Srinvasa Rae, 
Driver Goods MR 7739  
5.Raiiway, Vesuenthapur, 

- 8ang4pe. No.754/A, 9th 
K,Ntpnsion, Triveni goad, 
øswnthapur, f3artgalore-22. 

rntHansabai 
je about 55 years, 
W/o late G.R.5rinivasarnurthy, 
Goods Driver MR 750, 
S.Railuay, Arsikr, No,73fJ,* 
New Railway Quarters, 
Yesuanthapur, Bangaiore-22. 

SmtP.Savithri, 
aged about 52 years, 
!J/o late P.M.Panduranga, 
Driver Goods MR 7129, 
S.Railway; Yeswanthar,. 
Bangelore-22. 

143.. Smt.Mesten Di, 
aged about 60 yeet$, 
i/o late Noharned Sheriff, 
Driver Passenger MR 419, 
S.Railuey, Shimoga Tou, 
Near Anjaneya Temple, Hassanfloed, 
rsikere. ., RPPLXCRNT$ 
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Srnt.Noreen Fletcher, 
aged about 62 years, 
W/o late.. V. Fletcher, 
Mail trivèr, S.Railway, 
Bengelore City, No,I, 
Deuker Roed, 9th Main, 
Mathikere, Bangelore-560 054. 

131. Smt.Lekshniamme, 
aged sbo.ut. 42 yeaa, 
WI/a late K.Siddei8h, 
Driver Goods, SRailwav, 
Harihar, C/a £,Revanna, 
Pointaman Subramaryu ROHJ, 
Railway Station, Nettana Pusc, 
Puthur Teluk, South Knerct, 

132, Smt.Shanthamrna, 
aged about 43 years, 
%/o late Thippasumy, 
First Fireman ML 12471  
SRjlwy, ChicJjur, 
Janatha Càlony, Hoaeraccre, 
Chicjajur-577 523. 

13. Smt.S.R.Susila B&i., 

ped about 54 years, 
a late S.Reme Rao, 

Diesel Acsistent M1 7231  
S.Railuay, Yesuanthapur, 
C/a 	Nc,.73/3, 
Railway Quarters, Yesuanthapur, 
Bangalore-22. 

Sit.Sharademme, 

;J
. 
d about 63 years, 
iate fl.Renioo, 

ter Goods fIR 456, 
.Railuay, Ilysore., 

No.20658  1kbar Road, 
flandi Ilohella, Mysore. 

&mt.Kanthamma, 
aged about 51 yesp, 
/o late Rejamanickam, 

-Driver Goods fIR, S.Railuay, 
Prsikere. No.9012, 
Lecha Naik, Quarter, 
Hassan Road, Arsikere. 

136. Kempaieh, £/o Rangeiah, 
e-&t 68 years, 

n ge r MR I U , 
Jaa I 	cjejtr, 

ha4'a.\\singenahali5  Pct, 
District, 	 ... APPLICFNTS 

d/J - 

N 



eqtu• auut Lq yi 
Sb late. Cqu1ndswan.y, 
Shunter MR 386, S.R.ailt'ey, 
Rrakere, C/a Srinivasan,.. 
Railway Ticket Collector, 
Near Railway Under Bridge, 
Hessen Road, Arsikere. 

145.. •:S.mt,..Rachel DMonte 
aged about 58 'ear.s 
W/o late 	Mcr1te, 
Driver 19911 MR .25, 
S.Railuay, Bangaicro, 
No. 220 .. . VST Ro ad 
Opp.Banasadi Railway tetio.i, 
9engelore-84. 

1.46. Smt,Nishajen, 
aged about 58 yra, 
tb late Syed Aboul 
hssietart Guard, S.Rilvy, 
Bangelore City, 
C/a yod Chouse Pasha, 
No.304/I,..  'Railway Quartcr, 

. .t1.G.Colcny, Bgalc.re-2. 

. Srnt.,ks1yenn, 
aged about 60 years, 
it/o late Tajpeeran, 
Pes&eret' tivi M 
S.Railwéy 

MTrihadripurnm, 
Ore. No.6, 

R .0 . Layout,  
13engalore-20, 

mtJnnamary, 
aged about 43 years, 
tfo late A.Chandran, 
Shunter MR 369, S.Railuay, 
Bangalore Cantonment, 
Muthamma Garden (c'hinnappe .Cere:.), 
Munireddypalya, Bangalore. 

Smt.'3yothilekshini, 
aqed about... 50 years,, 
J/o late Chinnevenkata R.emaneie, 
Die8el Assistant MR 567, 
S.Reiluay, Rraikere, No  aeysppa, 

- retired postmen, I Cross., 
Dou.o.Line, Hassari Road, 

,.% 
15 	' 	erati'.inh S.R. 

/ S/oS.n 	iceyeram Tivr, 
R5No.8t,'..\Reilway, 

'$ 	Iere,)Hoemare 4th Crora, 



...;.''.., 

L 
A. 

151, K,Madurai,  
S/a .Kalu 110461iyar, . 
aed about . years, 

os Driver,T1R 680, 	. 
R4''lway, Sh1moga Town,•.:. 

RFolony, Near Railway Statiun' 
Shjmooa Taun.-577 201. 

152. H.S.Sathya Na.a y a n c;4! 
...: 

S/ H.Srinirasaieh,- 
aged about 63 yer:s : 	..::. 
ShunterR 797, 
6ange1ot City, &,Rajliiav 
No.17, Remakrishnajah St€t, 
Seshadripuram, 	 . 
Bangaloro-60 020, 	. . . 

153% Kousalya Bal, 

ped 52 years, 
late K.Keroji 

Driver goods MR 63 2  
S11ReiiMay flysore, 
No..$/ 	.oco Colrjny, 
Rai'Iuj QuartQr, 
Yadaveg,ri Post, 
Myeoe...2J, 

154. R.Pran4le bai, 
aged about 50 years, 
WI0 late J.Sathyarayra, 
Shunter MR 7480, 
Bangalore City, 5.flailway 

'Bèradevaru Cudi, 
Ransirghpet, 4th Cross, 
Banga.opo City, 

155, Khamrunisa, 

ped aboUt 43 years, 
late Yusuf'f Sherifç, 

Shunter MR .8359  S.Railuay, 
Bangelore Cantonment, No.99, 
C/o Sajjed Sheriff, 
Jadidasnagar, .3rd Cross, 
D.J,Hallj, Bangelore-45, 

156,6 B.N.Nagaraja Rao, 
/o B.N.rloorthy Rao, 

First Fireman ML 15251  

S.Ra1ley, Mysors, Nc.112, 
l<anakagiri, Municipal Farm Pod 
Vidyaranyapuram, 
Mysore-.570 008. 

157. Arokya Mary, 
aged about 60 years, 
/o late I1.Chinnaswamy, 

Driver Passonger MR 82, 
.Railway, Srsikere . 	. 	.. PPLICRNTS 

.,,Contd,f— 



4 
4 	 ..' - 	- 	- 	 . • 	,- 	- 	, 	 , 	- Res1ding at 

peg -' 	-- 1 	 Belvethagrama, 
Myaore-570 015. 

-. .':•. 	,' 	 ,-' 	Z.. 	 .. 	::.--- . 	 •-.-•-' 
VJ.Selvarangam, 
s/o V.B.1ppaiah Mudeliar, 
aged about 53 years, 
Driver Pessenger',MR 489 
S.Railuay, 8eng].ore City, 
No.63, Piliebne Sard.e'n 	- . 	 . 	. . 
III Stpgo Railway Lyut  
Bangalaro-560 04. 

F.roltya Dass, 
'S/a M.Francis (iae) 	. 	 •- 
aged about 24 yeers, 	... 	. 	.. • 
Driver PessnQer MR 234, 	 : 
S.Railway, 'Harhc,. tCxos.s, 
Old .rleur, Guthjor ?ost 	 ••. . 	
Hariher - 577 603. 	. 	. .. 

160. N.Sundare, 	 . 
aqed about 55 years, 
J/o late G.EthivajuJ.0 

Driver Passenger MR 91 
S.Railuey,Bang.1cr0 City, 
No.20iBH:C9lOflY, Ulhitefield Road, 
MadhevapuraPo't, 
Ban91ore-560 04R 

AIM 	erOjb, 	. 	 . 
I 

	

	aqed about 54 year$, 
-:jd lets D.7rumugarii, 
First Fireman, 5.Railway, 	. 
Bangalore City, No,U/41, 	 . 
Selvanagar-,. Okalipuram,- 
Srirempuram P.O-.., 8anga1ore-21. 

162. Shanthamma, 
aged about 60 years, 
.iYolte Sunder 
Driver eood8 MR 705, 
S.Railuay, Harihar, 
No,79, Lid Arlapur y  
HaDihar. 

1thoniamme, 
aqed - about.45 years, 
W/o lte B.5andigo, 	- 
Shunter MR SOS, S.Rai1way, 
krsikere, flarlan Vil1i,' 

tiia&1  t.Marry's Chtjrch4  

ec 41A 
ëii abbu& 

cc 	 i ate 66 

ffrchrA 
\ 

N 
' d ckc/J 

N 8 G '-' 

7 years, 
rithon.y, 
37, Ba31URYt  
hind Stp1 ar 
kerc. 	 - ..-. APPLICANTS. - 

. Contd:./— - 
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165. Sallath Mary, 
aged about 58 years, 
WI0  laerokya Samy, 
Shunter iW 219,. 
S,flilay, Hariher, 
C/o Thomas, TXR's Office, 
S.flailuey, Biru.r... 

- 	 - r 

i• 	 - 	; 
:. 24

it 

: 

165. P.DhanelaXmi, 

Po 
ed about 49 yea. 

late P.Muniswarny, 
Driver Goods MR 683 0  
S.Railwey, Hrihar, 
0/0 late Sunder Gr1teji 
No.79, Old 1rlapur, 

Harihar, 

1674 Kamakshiamrna, 
aged about 58 years, 
Wfo late Chokka1inger, 
Shunter MR 227, S.fla±ivay, 
Yë.swsnthapur, No.48)  
Selvanager, Behind Dvi Tlki, 
Srirernpurarn, Bançaltre-21, 

168. C Ile'tcher, 
s7o .Fltcher, 
aged about 62 years. 
Driver PQssenCr MR 3911  
S.Railuay, Ilysore, 
No.58/59, Kennedy Nest, 
Pushpagiri, Msore, 

169, Razia Khánum, 
aged about 28 years, 
Dfo late Abdul Hameed, 
Shunter FIR S.Railuay, 
F4rsikere, /o Md.Abbas, 
Gopa3 Singh Quarters, 
B.H!Road, Rrsikere, 

llazbool Jan, 
aged-about 49 years 

W'/o late Ahnied Oaig, 
£huter ,IR 521, S.Railway, 
Banqaloro City, C/a Afrozd Beig, 
No,99, 3rd Cross Road, 
ladidas Ngar, D.J.Halli, 
Barigalorë-45. 

K,V.Surapa, 
S/o Venkatanaryanappa, 
aged about 72 years, 
Passenger Guard EFIB 871  
S.Railway, Hassan, No81, 
9th Main, 4th Block, 

.*l 
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172. R,Srinivasan, 
S/O Ramesuemy, 
aged about 64 years, 
Driver Goods MR 755, 

. S.flailuay, 	Bangalor8 Cit, 	
. . 	 . 	 . 

No.62, 	IliCross, 	 . . 	 i 	 • 	 . 

K.N.Extension, 	Yaswanthapur,  
Banga]ore • 	22. 	 • 	 S 

173, S.R.Sarasuathi, 
aged about 50 years, 
/o isLe S.flS.j dgr'pRlS Nc. 

Driver Goods MR 737., 
Yesuanthapur, S.Rii_'ay, 
No.281 Anajana NUaya, 
II Main Road, 6.K.Naar, 
Yeauanthapur, BangaJ.or'-22. 

174. rarida Bar1u, 
5oad about 35 yeai-sp-
W]o late Syed Ni!sseI, 
tflssel Assistent ML 
S.Railuay, Arsikére,  
Flsoka W13st Cross-20. 
Mysore. 

175• C.N.Sareeraflga, 
S/o C.Nerasimhachar, 
aged about 59 year 
Asistant Guard EMT 726. 
5.Railuay1kor. 
No.46/2, lid RMS Road, 
rsikec. 

E,Chandra Bal, 
ad about .54 years, 

iJ'/o late Y.Ekambarm, 
Driver Goods MR :3790 
&.ftailway, Yesuanthapur, 
No.4371, 3rd Cross, 
13th Main, 5ubraninyanac,r, 
Bangalore-2'1..' 

Philomia, 
aged about 58 years, 
tJJ/o late T.irokyasUamy 
Driver Mail MR 11, 
S.Railway, Bangalore City, 
No.211 Hanumsnthepp Road, 
ammaha11i, ,R amasuenty. P*lyc, 

-33. 

r 
'fr1' ,-"--' 

(C 

c$P4j 
adJ 

. 	 wIate\ -: 

t 	P fe nger 

No .1 562,J. M 

k"~, 

6 yeers 
ishna Iyea 
ard EM8 371, 
angalore City, 
1< Centre, 
rain, 1iysoie-37C 008. RPPLICNTS. 
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179, B,ayamme, 
eqed about 57 yearS.., 
U/o late N.BasaVaráj, 
Driver Passenger MR •79, 
S,RailUay, Arsikere f  
C/o. 3.VasanthakUmar, 
No6/C, Railway Quarter8, 
Near Childreri's Park, 
Bangerpet. 

180. Zilunnia, 
aqed about 60 yebra, 
.J'/o Syed Yaseem (19t6)., 

Driver Goods MR 4110, 
SRailWay, Mysore, No.2599, 
5th Cross, Mouse [Divan Khams Inc 

Mandi ilohalla, Nysore. 

151. R,Rahtmaa Knari, 
S/u IFflEfl'KhaP, 
age d about 69 yCl3FS. 

Shunter MR 300, 
S.Railway, Harihar, 
No.452, I Cross, Gandiingr, 
Harihar. 

12. Prapullakshi, 
aged ah'jt i years, 
tV/o lata Christopher Andreus, 
Driver goods, MR 570, 
aRaiLy, Iysre KL2.), 
No.94/B., Logo Colony, 
Railway Quarters,  
flysore-20. 

Cayetri ShanuflJgam, 
aged about 38 years, 
tii/o late S,Shanmugain, 
Driver Passenger MR 205, 
5flailtJay, Mysore, 
No.91, 'VRC RaiJ.uay Querts, 
Mysore-2O0 

N.Nar.ayaflasuamy, 
S/o Narasappa, 
aged about 62 years 
Shunter MR 440, S.Railuay, 
Yesuanthapur, No.5/6/47., 
Laxmipurern, Near Railway .SatiO :, 
Hindupur. 

N1Mohiyuddin Khan, 
s/o M,Ibdul Nahikhan, 
aged about 63 years, 
Guard Passenger EMT 461, 
S,Railuey, Nysore, No.2244, 
Sawday Road, Laskhker Mohalla, 
Ileene Bazaar, flysorc 
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185. 	VIctflt, 	 Applicants in Sl.No:120 tw 
5/o'J3seph, 	 •186 are applicants 
aged about 67 years, 	::o.?7/g2. 
Shunter, MR 315,  
&.Rai1way,OanQalr.e,CitY, 
.C/o 	F,.C1Nathan', 	No.'2,, 	, 	.• 
tluktha Carden, 	" 	.•  
Spur Taik.Road, 	Chetpet, 	 ' 
Madras - 600 0311. 

18?. 	K.K.erath1en, 
4 

S/oK.. 'Reghavan, 0 

retired 	river 	tBIfede, 
Staff No.P.5521, 
ltRaj.eneesh'tm .Shoranur.  

1Bq 

	

K. Ve IL. S/o Unner, 
H 	.• 	 Guard •10 	Gr-ie ,Retired 

S,,14o.631.4, Devaki 5adararn, 
• Nedungsthpor, 	Shc- r3r1'  

K,Kesavan, S/a •Kiithy, 
Retired Guard 

S'enthi', 3hava, 	 ' 
Veloor 

190,' P.Paramaswaràn Neir, 
S/o Krihiari Nair, 
Retired •1uerd &' Special Urade, 
S.tJo,5071, Padinchare Chonal House, 
Shoranu-1. 

V.C.Sankunni Nair, 
S/o'Achuthan Nair, 
Retired Guard ""• 
Special Gec., 5.No.6172, 
Ayikksra House, Kevalappere, 
Shoranur. 

P.Sundaresen, 
S/o Kunhikciran, 
Retired Driver.  -SB", 
S.No•P 6439, 
Vanaja, '4/71, 
Ipposite Providence High School, 

8d, Calicut. 

amy piliai, 
nchalamt 'illni;  
uard IAn  Grse, 
3, Gift'Houae, 
, Sh.rnur. 

spplicantS in 51.Nu. 
187 to 193 are 
a,plicantS in O.Fi.44/93. 

,.•. p1PPLICA1TS. 
.Contd/— 
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R,Ramar; Ntr, : 
S/a lçNeraytnan Neir, 
Retired Driver 	Staff,  
Nm.P 2314, 
R.aviyankandeth House, 
Chuduvalathosr, Shrenur —1. 

195, EK.Ramankutty Nair, 
Ei/, Kennari Nair, 
Retired. Guard Special Grade, 
SNo.6096, fudeth H,L:SE, 
Cheruttiuruthy Post, 
Trichur District, 

196a R.Krishna Naidu, 
S/c Ramakunhart Nai&, 
Retired Driver tP1,:  
S,N.I 64459  
Mallisseryparambfl Hcju8, 
Mudaliar Street, 
Shoranur - 1. 

197. L.Menikam Mudaly, 
/o C.Lak&imanan Piudaly, 

Retired Drtvsr 'C 
5.Nc.P 4026, Mnickani'ias, 
M.G.R.ad, Shoranur-3. 

19$. T.V.Sreeman Pillal, 
S/s T.V.Popèn Pilisi, 
Retirea I3river 1W Graci, 
S.Nm wP 1794, 
Sunil ViFier, Ganeshgii, 
horanur-1. 

19!. E,Perameswaran, 
5/i P.N.Sahrasaname tyer, 
Retirso tAt Specièl Grade Guard, 
5.N.1495. Devi Nivaê, 
Nedungutur, Shoranur-1, 

200. T.Sankunny Neir 5/s F1,Pchuthan Nair, 
Retired Guard 	S.Ns.6459, 
Padmalayam House, Paruthipra, 
Shsranur. 

201. C.Balakrishnan, 
5/0 T.Sankaran Nair, 
Retired Driver 1E', 
Staff No, P 5702, 
Krishna Vihar, Velleth*c'l Nagr, 
P00.Cheruthuruthy, 
Tric'ur District, 

V 

Mpplicants in 5l.No. 
194 to 201 are 
app1i'antS in O.F.45/93. 

... APPLICANTS 

....... Cont./ — 

I 

It 
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202. K.6.virdenKuttY Nair, 
S/ri C.K.Achuthan Neit', 
Retired Driver, Start No.P.2,B33, 
'' Specie). Grade, Védakkekc'nnerieth 
House, Chu1uva1ethur,ShorenUr - 679 121. 

P.Rarnanktitty Neir, 
S/c T.K.Snenkaren Ncir, 
Retired Guard 
Special Grade, Staff No. 
E 14671, Puilconni Hojéü 
Chuduvaiathu Shorair--' 

P,Narayana Pillai, 
S/c P.krishnan, Retired 
Driver aCfl, Staff NQ.P 5Jà 

Poovethingal House, 
Kizhakathll, Pannthipra, 
Shoranur-1. 

215. S.Raman Nair, S/..Kr 	'nari 
l 	 it Retired.Driver ttC, 

Staff N.,P 7065:., Starn.ico1 
Ct"ennthudeithi Pt )  
Trichur Oistr.it. 

2060'V.Nerayanan Ezhuthechan, 
S/ô DVe.0 Ehjhpche; 
Retired, Lucs Shunter, 
S.Not. P 8117, Devasarnperetnbii house, 
fvlannenur.Post, via i'aviapaa. 

207. K.Chellan, S/c f,Karipn, 
Retired Driver acaS.NsU3, 
{luthukurssi, Kunnath House, 
Genashgiri P.st, Shoranur, 

20ff.. 1CP.Gcpalan, S/u K.Nareyanan Nambiar, 
Retired Guard Bttm  S.No 75259  

Leéla Sadantt, 
R.aIlUey Booking Crica Rcd,, 
Shoranur. 

L .esavan, S/s,.Perugan, 
I.F.ilan 

S.No. VQ 10026, 
Thea.thi]. House,. 
çIku1am, Shoraflur. 

21 5 a n4<a r a net a y snari 
ovindan Nir 

44 Driver.'A Sec.iel, 
%2911, 'Rrr1a Nivas'., 

ng"Foé, Manjaka'i, 
Loranr1. APPLICANTS. 

... Contd,/— 
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211. KFchuthan Nair, 
5/0 Achuthan Nair, 
Retired Locr Shunter, 
S..No, 8 6054, KadamLct House, 
Ilundamukam Amsoni, 
Post Ganáshgiri, 
Shore nur-3. 

212.. C,Flenimuthu, S/o Chambake 
Mudaliar, Retired Driver 
S,Nn.P 7492, Nambenthodi dcu.e, 
No.179, r1udeliar Street, 
Shoranur-1. 

K.P.Govindankutty, 
Since deceased by Legal Repesent2tive, 
Smt.Sulochana Mmma, H.Nn./13, 
Nainben Thodi, Mudeliar street, 
Shoranur-1. 

E.Balasubramaflie Nenon, 
5/a  IIadhava Rao, flat1rd, 
Driver "B 	rede, S.Nrj. tJ 69  
etCeetha Niva&', PonnemEiigi 	Housc, 
Shore nur. 

K,Sankarari, S/c Machavan K., 
Retired, Driver '", S.No.i?.45050 
Kayanathuthodi House, Kallippadern P.O. 
Shoranur 2. 

V.K.Veluk!Jtt.y, S/ô Kelu M1r K., 
Retired Driver II1E1, S,No.9730, 
Karthika, Kanalappara, 
S ho r a flu r. 

11,Velu, S/0 lJelu, 
Retired Driver "B Grade, 
Staff No. P 7936 9  
Naikenkunnethu Veedu, 
Kovaippera P.O. 

Sl.Nos. 20Yt. 
216 are applicants 
in 0J446/93. 

P,P0Velukkutty, /o Snenku, 
Retired Driver "B', 
S.No. P 7192, Padincharvettil House, 
Karakkad, P.0.Kavelappara,, 

P.T,Ouseph, S/a Thoman, Retired., 
Guard .RBtb Grade, S.No 94319  
'ayeppilly House, Veppalessery P.O., 

Mngamali, Ernakulam. 

P.Krishnan, 5/o Irnbichyadi, 
Retired, Driver ''' Grede 
S 0 Nc. P 5730, Krishneqhar, 
Nedungathur, Shorenur-6 	121, 	 •...MPPLICNTS 

V ...Contd./— 
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222. r.P.Kesavari Neir, 
S/c P.K.Chendu Nir, Retired., 
Firemen 	S.Nn.94611  

Chemmanassery Padinhar 
Kottcol P.O. )  Ce11cuf,  

223, P.K,RemapariiCker, 
S/c Chamy Penicker, 
Retired., 6d ..uA Srade, 
S,N.8284, Navaratne, 
P.O. Kunniarnpur am, 
Ottcpalam-4. 

K.BalakriSha 1"lenori, 
s/m  P,NadhaVs Mer,n, 
Retired Driver 'A' 
Special Grade, Staff Nc.P 2437, 
Krandathil ICu8e;  
Trichur - 1 •  

(.P.Chinnan 1encn, 
S/i, P.Sankunry Fieren, 
Retired Guard A' 
Sreci'ü Grade, S.No.9333:  
JUrngt Ushas, P.O.ulaKud, 
Vi.Che1akara, Trichur. 

22g. 11.r.Gp.a1a1ishareti, 
s/ C P.RahaVa Pisharoti, 
Retired Guard Special Grade, 
Pnnima Ilanjakkad, 
Shnranur-679 121. 

C,Chandrasekharatl, 
S/o f1.K.11ennn, 
Retired, Special Grade Guard, 
S.Nn,7618, "Gku1'•, 
Ashok Nagar, Kamboni Rc,8d, 
yyanthle, Trichur3. 

V.1'l.bdul Kadir, 
S/a 1JvMohemed •Haji, 
Retired, Guard fAt Spf;cli± UrG, 
S.N..9826, 2011E31  dTnpa.Lhf t , 
Pesthol, Trichur. 

askaran, 5/n O.S.Paran, 
d Goods Guard, S.1h,.t 19(30, 
çureth House, P.O. 
çhery, Vie, Trichur, 

0007. 

• 

-I 

5l,Nt..217.to 223 are 
applicants in. O..47/93. 

Sl.No.224 to 229 are 
applicants in 0J.48/93. 

... APPLICMffS 

.. 
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P.Narcyenan, 
S/c Sankaren, Retired, 
Special Grade Guard, 
S,N.EE 86, Ushas", 
Rayeroth Paamb, P.O.Parel, 
Tellicherry-670 671. 

\j,,Sankaran Nair, 
S/o T,Nàreyanan Nair, 
Retired ., Guard 
S-Nh.12746, Fshjrvd, Paid, 

KooLhupararbe, 
P1n-670 643 

C.H.Balan Nambi3r, 
5/o Kenhikrishricfl diod1 
Retired Guard,' 
S,No.997, Usha Bhavan. 
P.0.Kr,ttayacnpuil, Via' Tell hrT'y. 

1"l.Padmanabhan Neir, 	- 
S/a A.'J.Krishna heron, REtred, 
Driver'Ps' Special, S.i'ti1  P 5754, 
Davi Niv, Kottara'humPar3, 
P,0,Azhlkode, Capnanor3, 

•K.K.Susheela, /g Late 
JC.Pnand9r1. Retired., D)jer 
S.thD,2E3S, 'Anand 'Jiher1  'Jiavil, 
Kannur - 670 008. 

235, M,Nryn1, l/o Late K.P.Nrayan3fl 
Nair, Retired. Guad 
S,No¼1903, 1adethil House, 
P.Othirakkel, Cannenore- 670 011. 

K.4Kunhambos, S/n Appu, Retired., 
Shunter t6t P 

S.N..P.53312 
Packkadam House, 
P.O.Trikkripur, Kazharqwd. 

K.h.Vanajakshy, L1/o Late C.H.G.palafl, 
Retired uard At Special, 
5.No'.9498, Chettiyam Veetcil, 
Near Railuay B Cabin, Badara.. 

I 

A.K.John, 5/s A.J.Kuria, 	 Sl,Nj.230 to 238 are 
Retired., Guard 	 applicants in oJ.49/9 3. 
S.Nm.9e$3, Ariyathu PrairsbU 
House, Pallin.P.0., 
Kottayem - 7. 

239, R.harappen, b/u RarnaGowndan, 
Retired D*iver, 1Ct 
Staff No. P.2718, ED-lIe U. 
Railusy Culeny P.O., 
Erode - 638 002. 	 ,. APPLIC 1. 

...Contdd- 
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.240. K.C.Nallappen, 
S/a S.Chinnappe G.under, 
Retired Driver A Spaoial, 
S,Na. F 2946, Door IT o4, 
Parvathi Krishnan Street, 
K011emPalayam, 
Erede - 2. 

P.Karuppennan, S/a Prrigic 
Retired., Driver 
S.ro, p 3583, 
Korakattu Valasil, 
Door o.5229/A 14, Caévr' 
Erode-7, 

M.Kandasamy, 3/. Marappa Ccwndev', 
Retired Drir 'C1  S.NÔ,P 24t, 
9at. N'Ra, r.de-88 

, fluthusarry,S/a Paaiii tflL'fld€Z, 
Retired Driver tC', 	3'0C, 
Raghavand& Negar, Fred9.- 1 

A.Retnssamy1  S/f, Ave .IuieTI4: 
Retired. 19átT''f3', S.Nc.23E6, 
Pudhupalcyarn,. door 246, 
Alampaleyam P.O., Erode-8. 

SIKandsemy, 5/a  Sengedan, 
Retired, Driver 'C?, 
Staff No.P 4103, Ragsvana.idar 
Negar Door No. PAB 18, r.avcry R.S., 
Erode-?. 

C.Kurner8samy, S/a Chellappa Gounder, 
Retired., FiDeman 'B', S.No.P 7865, 
Door No. PPI.283, Pudup.alayam, 
Allampalayem Post, Erodn-8. 

2470  T.J.Peerakhan, 5/0 T..Jema1Iutheen, 
Retired,, DriVer B, 
S.No, V.38, D.No.94, Railway Colony 
Post, Erode. 

248. Vélappa Gounder, K. 
8/0 Kolénde Gojnder 
Retired, Shunter fel 

.S.No. P 370, 
t.Upalayam, Kattoor, 

Post, 

.2z5. 	Ker 
pa 

)443 
Pudupaa 

f'G 

A
n an, 
Goundan, 

)hunter 18?, 
Door No.197, 

am Akkarkam, 
am P.O., rodo-!. ... APPLICANTS. 

. ..Cor1td./- 



.. 34 4. 

L.Nal1asamy,. 
S/o 	Counder, 
Ri:d,Driver 'B', 
S.No, PT3 10237, 
D,No.280, Puthupalayem, 

lampalayarn P.O., 
Erode—C,. 

N.Kaliannan, 
5/0 Nellaçounder, 
'Retired. Diesel FEs?staflt 
S,No. P 4011 ;  Sastri Nag. 
D.No.55, Near tter in', 
Erode 638 002. 

K..Ramasaniy, 
S/u Kalianna Coundan 
Retired. Shunter 
SNo,P 3958 7  D.No8, 
tidappalli 	t, 
Cavery, Er,de-7. 

P.Sengoda Gounder, 
S/ri Palani pounder, 
Retired., Shunter B. 
S,Nn. P 44291  D.N.56 9  
88pall5. Village, 

Péppapalsyam, Cavery RS., 
Er&ie-7, 

P,1uthusamy, 
S/a Pc1 	urci', 
Retired Shunter 181, 

.Np.P 50, Pudhupelayn, 
D,No 0 263, Agraharam, 
Alampalaysm P G OI., Erode-8. 

\J.Sengodan, 
S/ri Velappa Counder, 
Retired, Shunter'B t , 
S4 Nri,5133, D.Ne.2/60, 
Ottapalli, Pillayer Kell Stref3t. 
Cavery, Erride.-7. 

K.Chinnappan, 
S/ri Komara Samy Gr,under, 
Retired., Driver 1Ct, 
S,N'i,P 3531, Avakathu, 
Cavery P.O,, Colony Road, 
Errioe-7. 

P,Venkatach1am, 
S/u Peruma Gounder, 
Retired., Shunter B' 
S,Nu, p 4097, zi 1/11. A 

Xaruthuveli Thottam, 
Odappélli, Cavery R.S. 
Erride-7. ., APPLICAFJTS. 

. .4ontd./— 
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0 
25$. N.Velappan, 	 51,Nu.239 to 258 are 

S/o Nalla Gaunder, 	 . appl.iant3 in OJ50/93. 
Retired., Shunter '13', 
S.No, P.2647, 
1),N.,1/20 Odapal'lI, 
Cavery RJ., Erode-7. 

T.P.Gv1ndo, 
S/o P,Kunhambu, 
Retired Guard Special 
Grade, Stf? No.11159, 
Prasanne Nivs, P0.2  
Chirakkal, 
Cannanora - 670 01. 

K.Sreedharan, 
S/c, 8,Achthn 
S.N. P.3180 

'Thenaj House 
Opp. Railway Statioi, 
Chirekkal P.O., 
Cannaporc. 

Il.Belakrishnan, 
S/o Namti,kutty, 
Retired., Guard'A', 
S.No. 15870, 
ankkith HOUSe, 

Good Shed Road, 
Tellicherry, 

P.K,Rarnan Nair, 
S/nP.Kuthambu Nair, 
Retired., Driver 'A' Special 
Grade, S.Nè. p 6446, 
Kavinchalil,, P.O., 
Pzhikode, Cnnanore-670 009, 

V.1'1.Karthiyani Amma, 
t/o Late K.P.Jenardhanar, Nair 
Retired., Special Grade Guard, 
S.No.9650, Ashok Shaven, 
Tharnarakuzhi, 1alapturem, 
Pin-676 505. 

K.Govindan, 
S/c K.Aruvan, Retired., 
rer 'R', Pr'eethe Bhavan, 

thode, P.O.flJ.avfl., 

Kuni 	nan, S/c, Rarn2fl, 
tired 	uerd, .S.tJ..15E4 

: a.th t) kt til House, 
or .  IIard, 

et v  Pjn-670 	

... •1• 	

TS. 
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N,Vasu, .5/c Rempothy 
Retired., Shunter 
S.No. p 5024, 
Kottiyath House, 
P. 0.Muzhappilengod, 
Pin- 670 663, Cannanore. 

P,K.Kaflaii Neir 
S/a AppuNair,..(etired., 
Shunter 16t 9 S.Nc,P.7794, 
Varkulathu Vayil, 
Near Akiiyath Terrplt;, 
P00.Azhjk6de, 
Cannanore.-670 009. 

P0P.Rnhini, L/o Late •K.C',idi., 

268 	Retired Shunter "B", 
Sn, p 71739  
Chambakachalil House, 
. 0.Iluzhapilengad, 
Cannanore District. 

.-.C.K.Chandan, 
269. 	S/oAmbadi, Retired Shunt.ertO', 

S.ftrn...P.8223, Kenal !jU5c. 
Ekkchi, P,0,Peljorie, 
Via.,Trikkaripur, Kazhargcd. 

- t..N8rayeni Lt/c Late k.Krishnen 

2 	
Retired., hunter, S.No.P 7490, 

70. 	Machippurrn Hou, 
P.U.Cheruvathur, Kazargod 

P,1'.•H'.mavathy 
271 

Retired i1.r  A Special, Guard, 
SNo.$0  

rCirIe1 Schoi, 
i Canrianore. 

T.P.Leelavsthy Amm, 
272. Wi/i, Late P.V.Kesavan Nembiar, 

Retired. Driver A Special, 
5.J.t:.4654, Keseve Nives, 
Near ELeyar.or Temple, 
P.0.Mundayad, Cannanora, 

V,:(,Balakrishnan, 

273 	
S/c V.Damnderan, Reti:ad., 
Driver. 	Special, 
.S.No.P436i, 
8/9, Reshrni, S.N.Nagar, 
P.0,Thottada, Canne.nore-7. 

V 

Sl.No.259to 268 are 
applicants in O.A.51/3. 

13 

APPLICANTS. 

,Contd./- 

I' 
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• 'P.M.Sreéh.ivasan, 	. 
.274 S/o P.Gôvindan, Ret.ired. . 

Guard Special Grade, 	. 
S'.Nn.12054, 	'Smrithi', 	. 
Post Vengeri, flathoth Peremba, 
Cal icut.  

P. Krishnan, 	. 
275. K.Per'irnal 	NaJ.u, 

Retired., Driver 	1P' 	Spsit, S 	• 

S.No.P 4350, 	3/275., 
app. 	Spares Lend,' 	. . 

Vadakkarichery, 
Trichur—.680 528.  

A.Bhaskaran, 	5/c Appu, 	. 
 Retired., :Dxiver TI 

. 

6red. 
• S,No. p 43011   

Ayyanatu Perambu House, . 

Ayyappankavu Road, 
Kochi-18, 

• K.Chnyikutty Kahnoli, 
 S/o Kandan, Retired., . 

• Driver 	tcl, 	S.Nc. 	P 9430, 
Kannoli House, 'Kacheri Amsom, 

• Desom, 	P.O.Calicut-673 01.1.' ' 

. Cefladhavi, 	/• 	Let 	 . . 

 C.K.Kribhnan 	Retired., ' 

Driver 	tel 	S....P., 3737,.... 
5 	

5 

Krishna NiVas, 	Poolayil Psr2mba, 
P.0.Kallayi, 	Calicut-673 01-i3. 	• • 

T.Kesavan Nai, Si.No.269 to'2?9 are" 
in 0..k.52/93. 

 'Nair, . 5/. N.Govindan applicants 
Retired,,, 	GuardtB', 	S 	•• ' 

• SN..4956,, Santha Sadan, S 	 S  

Chuduvalathur,  
Sh.ranur-67 	121. 

• 
• r1.E:lias Aron Raj, S 

280. S/• S.flariadsss, 	 . 

Retired P Special Driver, 	• 	S . 
S.No. P 3702, ED 196 E, 	• S  

• Railua' Colony P.O., 	• 
Erode - 638 002. 	• 

• C.ap(o.vinderi 	 S  

281. Retir3.d, . S  

T5* 
: : 

:c  



.. 38 •. 

:M.Kasimir Lsuis, 
.282, 	K,Ilaria Louis, 

Retired,, Guard A SpeciRi, 
S.No.1211, Arnadurai Street, 

Erod-638 002. 

K.Iluthusamy, 5/. K.iendai 
283, Gounder, Retired., Cuarà 

S.No.12011, 1' Ramamoor;riy 
Street, Kollempelayern, 
Erode-639 002. 

K. Su r dare sari, 
W.Kelyanesundera ?lLIdaUar, 

Driver A Grade, S.N., r' 29C, 
Nm.48, Lenin Street, 
ErUde Railway CimonyPst, 
Eroje-2. 

K .R . Lekshmanan, 
S/o r1.Rengasaniy Ksr:, 
Retired., Driver A 
Sta?? No.P 44670  
'orth Eda Street. 

Bheerna Naar, 
T iruchirapDelly, 
Pin-620t.O1, 

K.Subramaniam, 
25, S/c S.Krishnasany, Ret.trd 

Driver 'A' Special Grade, 
.S.No...P l7em, 43, Lenir. Str4, 
Rai1wy Cnlbny Post, 
Erode-638 02. 

R.ethurama, 
287. 5/c RathInam, Retired., 

Driver 'A.' Special, 
S,No. p 2888, 
Ilomathi 111am, 
106, Bharathi Pa1ayen, 
floialaç5palayem P..fl., 
Erude-2. 

11.Chi.nnappan, 
5/. C.Mc.kkn, Retired., 
Dikeel Shunter, 
S.Nn', P 't785, 7/B 
Rai1uy Colcny, 
Erode-2, 	 . 

1'l.il.arappan, 
S/, i'I.11athan, Retired, 
Driver 'A' Special, 
SoNve 	3779, 10?, 
Kamalagam, Bar athy Palayarn• 
Stree, flulepalaysm Pub, 

1 Erapde-2, 	 . 	 $• 1 APPLICANTS 



T.S.Sriniv-isen, 
22 	Sb .R,Swaminathan : 

. Retireá, Driver A' Speci€iJ. S.N..F 4339, 345 Al 
Rallwéy Quertcrs, Railway 
Erode-638 002.. 

P.Namasivayem, 5/. N.N.Balr.drn. 
2930  Retired., Driver  

S.NJ. r 5511, L 
Houiirg Unit, eriar wager, 
Erode-639 001., Tarnilnau 

K.M.Fluniraj, Sf, K.1unuauay, 
Retired., Diesel Assistt. 
S.No.PTJ1  10212 9  
!lanickkavssagar Street, 
Sestri Nagar, 
Raj1jjp' 	P.O... 
Er.de-2. 

L.Anthoni St4amy, 
5/. Lourdu Suerny Pillal, 
S.N.. B 1419. 41/A 
Reilwy Coliny, 
Erode-63$UQ2 

11.Bt..pathy, 	I1.PdMooka 
Gounder, Retired. Dtjver 
tgt Grade, SN.. P 4789  
17/F Ild Railway Colony,. 
ED.d02. 

V.Belar•arnan, S/.Verikkatasuarny 
Naidu, Retired, Driver tBt 
Grade, S.tie, P' 9420, 
Railway C.loy, Er.de-2 

P,R 
29t. ReU 

fc5p 
299. 

, IS/o Perumaj Niidu, 
r 191 Grade, 

1b.1 7/8 
Stet, 	od.-2 

Nathan, 
FOl Grade, 

414/b, 

Sl.N.28Q t 299 are 
epplicants in 0Ji.53/93, 

1.[way uoisy.  
,.. APPLICANTS. .. .Cotd./— 
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Pangunni Menon, 
S/n T.C.K.Neir, 

J}JU. 	Ratii'cd Guard 	Special, 
S.N.. 15200,PcUrnami" 
Nangappa Nagar; P.O. 
Olavekkot, Pin-678 002. 

T1.Krishnan Nair, 
5 1n Kunchu Nair, Retired.. 301. DrFier, A Special, 

P 1444, Srsh4.1em, 
P. 0, 01 avakkn t. 

V.Sréedharen Nait, 
S/.o 1.R.Krishna Pillal, 
Retized, Guarc' A Spenia1 
S,Ni.15202, Thuruthe1 
Ayrnanam P.O., KcttayaLp. 

P,A,Raja, S/n P.S.Appu, 
Retired Guard P. Sec.ii, 
S.Jo.16144, Hous N.,u6!508, 
'Reshmi, Near P.A.Coiiiy, 
Cochn—$. 

C.Kutty Nrayenan, 
S/n U.C.Nerayenan Neir, 
Retired, Guard A SpGciai.4  
S,No.7625, Chembra 1cuse, 
Shoranur - 679 121. 

5• :P.K,Kcsty, 5/c P.K.Koshy, 
Retired Gucrd, S,tr.15206. 
Vazhakelayil, Grgadika1 P.O. 
Chengannur, Pin.-689 122, 

K.L.Kurien, 
3060 	/o K.P,Lonappen, 

RetiredGuard ASpecial1  

.P½, 15216, Char,djr.j', 
Hih:ChOO1 Road, 
P:.e0.rarappur, iia, Trichur 

Sp 552. 

N,Ramekrishnan Narnbidi, 
07 S/ Chjtan hattethiiec, 

Retired. 
S.Np.1404, "Karthika', 
Remrinperam, Trichur-.8fl 631. 

308. W/o Lete A1ene', Retr8d. 
£r.ive A pe6ia1, 
S.Nà,P 4367, Sree Rangarn, 
Puiip:Engir Road, 
r1•Jtt-6?8 $02. 

V 
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39. .S/ C,B.F1enfladjar,.-Jetjred, 
Guard P.,•  51N.4  15210, 
,anikkath House, 

Ki1lengde, .Palghat- i678 506. 

V,Mecjheven, 
V1uchem1, Retir,, 

Driver A Special, 
S.Nø. P 213, 
°alléth Hotse, 	 • 
Kuthupamba; Edth.BrC . • 	 S  

Peighat, P.n-579 61 1. 

Nos, 300 to 311 are 
fl•. K.M.Kunhimohammed, 

S/c, K.PoSdeen 	ya, 	 epolicents in 0.. 54/93 

Retired. Guad.. IC 1 , 
S.No. 66331  thr.dath llius, 
Kuttarnaseery, Aluaye-.1e3 1• 

14., 	.Nareyanan1"S/. 8.r1 rtp, 
'" 	et,ir9u Drivel' C0J5, 

S.N,PTJ i.0505, 10, 	 • 
leevanarth8rn Street, 
Poonthur9i:Rie, E rl 	r,de-2 

C.Krnarasamy, 'S/o Chinnppe 
' Gounder, Retirnd., 0iive: 

1B 1 , •S.No, P 4206, fl.No,6, 
Shlp 	Suthar.ra Purem, 

.• T.S.Rernarn..rthy, 
. S/T.K.S.j- daraja1u, 

Re.ired., Driver 'L Special, 
0 	 S.N..P 3540, 15, Sundaram- 

Street, Erode-2. 

J%.bdul Jaf'far, 
315. S/s  Abdul Keder, Reth•ed., 

Driver, Geods, SNn.,'tI 44, 
235 Kalyanasundaram Street, 
Er.de- 638 002. 	• 

S.Angamuthu, 
315. 5/0 V.SitIia Naicker1  

Retired., -Driver 'O, 
S.Ns. 8 1365, D.No..411 O f  
RaiIbiay Coicny,P.08, 
EroAde.  

• 

1" (5aL,'\I<, 
't(• Mope1a 
v t 	• 	• 

t)

VG 

S/s.. Je11airm, 
iver 'A' 
. P 35429 . Telophrinu N'agar., Erode. 

. APPLICRNTS 

:/ C3ntd./-. 
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K.Chinnaaiyen, 
318. Si 	numn, Retired., 

Shunter '8', 
S.Nn-' 7458, 76L.G.G.S. 
Colony. \J.0.C. Street, 
Vollampalayam, Erfide. 

M.KrishnanS/o Munusarny, 
319 Rotird., hunt2r, 

S,Ni..10072, PT, .).N41L 1  
Railway Colony, Erd. 

R T h jacar q  jan, 
320. S/e Rarnasuamy, Reti 

Guard 'A' S,No14332, 
Thangepattalaikar'ir -a'e, 
Popnthurai Road, 
Eride, 

11 	A.Chinnaiyan, 
S/e Phrumuqarn, Retieci., 
Drivet tA 5.No. 
N..331 A, Railway Cr:\', 
Erd, 

P.Subrarnnan, Sb 
322. Retired Guard 'A', 

Staff No.748, 112. 
\Jinayqer Ki1 Stret, 
Sastri Nagar, Er.de—E38 002. 

- S.Kannimuthu, 
'323, S/o Subbe Thevar, Ret,ird 

Guard '' SNo.16060, 
Sundarainmal 111am, 11/8 
Kill, Nanjappa Layout, 
Sulur, Coimbatsre-641 402. 

R,Anganna Filial, 
324. 	S/i Rangasuamy Filial, 

Retired, Guard, 
S.No. 15271, 20 N.rt,n Chinne 
fariamrnan Koil Street, 
Karungalpalayam, Erocie-3, 
flerryar District, 

\i.flari, S/s Venkatesari, 
R etired Guard, S,No,12563, 
No,I1I, tThera Iilam, 
Kurikaranpalayem, 
tlulap8layam P.st, 
Erode-2, Periyar 0isi1ct. 

V.Lakshmanan, Vi S. Vad.vlL' 
Retired Guard. 5 N,1376 
BharathipRiayam Street, 
Kurikaran paiayarn, 
1u1apalayam Post, Erode-2. 

.Z Perlyar Distrirt. 

1Nv312 to 321 are 
epplicants in 0.I.No.55/93 

S .. APtPLIG4NTS. 
.. .Contd./— 
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t/,K.Shunrnugha.sundararn, 
377 S/ KS.Keruppanasemy, 

Retired... Special grade Guard, 
S.Nr.3/T 35, 194 E, 
Railuay Colony, Near Railuay 
C1ony Pist Office, Erode. 

V.KJJnni Nair, 
328. S/ti K.Raman Nair., 

Retired., Assistaot Gueri:  
S.No.1.902, Contchery 
E'hde. 

R.Lekshmanen sf: 	as1y, 

329 	Retired 	pecii GUB!ZL 
S.Ne.7210, D.No,132  
Sesttj Nigar, 
Road, Erede. - 2 4  

1J.Swamyappeh, 
330 	5/0 C.V±SUV8S8rn, fletiO.:  

Guard, S.Nr. 14131, 
S KaruppanasJarny 1<011 III 
Surampatti Road, roda-6E CU 

- 	Perlyar Dist3ct. 

R.Veeraraghavan, 
3310 S/ti V,R'ma Iyer, Retired 

Gard, 5.Nc.15231, 	- 
Tayumanavar Street, 
Punduai Reed, Erode-538 002. 

K.Ratnalingarn, 
332. S/o V.Kandasamy, Retreo., 

Driver n.', S.N. PTJ 10052, 
Door. No.16, Est PFttakarr, 
Street, Erade-638 002. 

- 	G.R.Samuel Raj, 
333 	S/n G.N.Anandharn Pillal, 

Retired. Driver '1 Special, 
SNe. P 2836, .23 , 
PanchayatlJnion Street, 
ianthpe, Podanur'. 
Coimb6t-ere-23. 

SJ.Nu.322 to 332- are 
applicants in 0.b.56/93. 

I 

4'R4r atcha, Petire., 
( •D

/
1rpedal, 

( 	 P '72 ., 168 Ian Rar, 
( 	rur-, amilndu. 

s/o Nanjap 
3 ..Lounder', 	tired,, Driver F 30 

, 95/11 rthii3iam, 
re Road, f.danur-231, 

y,Tarnhl Nadu.. 	• ..•. -PPLlCANTS. 

.. ,Contd./- 



r, 	••' 
S,Velusuerny Pillai, 
S/'A.Sankarai.inqam Pillal, 

. 	Retjred Driver 1 8 1 	,Ne..6437. 
.D,N,1360, Selvapuram, 
North Peru, Main Read, ' 
Coirnbet.re-641 -p26.1 

K.Rangaswamy, 
S/c Kuppusuamy Naidu 
RetireS,, Driver, IAI 
SpeciaL,' S.N..P 9464 
D.N..24; •ii8i 
Podanur-23, Tamli Nedu. 

K,Ahamed Sheriff, 
S/s A.:Kader Batcha, Reirtd.,.. 
D'iver IAI Spcciai, 
S,N,P 4341, Main Read. 
Pip 	lamli Nsdu 

Nanappa Niu, 
S/VenkettastaJamy Nadu, 
Retjred Driver T.  

NI:ø  P 3498, 6janai Kcjii 
Street, Pdanur—.23, 
famil Nadu. 

K.P21ariiapan, 
Sfs Kuruppanna Goun4er, 

34r. Retired. 
S.N. P, 43-3, N..M, 
Vilangattur, Kiacher'.aliur. 
Erude - 10. 

11, Pelaniappan, 

341
Marappa. .jndei, 

. Retire&., I Fireman 'B'., 
P 4312, 

Vellaikattur, 
Kedachaai1u P.O, 
Thiruehengcdu Taluk. 

S1.Nn..333 to 339 are 
3pplicants in OJ.57/3. 

19.Chellappan, . 	. 	. 
S/ M8rappa Goundêr, sj4g,. 	Rétired. 	Shunter, . 	 •: 	. 	. - 
S. N..9454, 'Aiampa1ayam, 	. 	•. 	. 	.. 	. 	... 
Pellipelayam, Er.de-6. . 	. 	. 

A. Palariiappari, 
S/. Athathappa C.uder, 343. Retired., ftdvter ,, 	 .• - 	. 

7465, N..304i.9, 	 . 

Velankat.or, . -. 	 . 

	

3adahena1lui, Erode-10 	. 	 ApPLItits.. 

....Contd. - 



4'; •'• 	
:. 

P.Guruserny, 
S/o Paleniappa Gourider, 

''" 	Retired,-Drive 
S,N, 1' 7160, Nt04
L.G.G.S.Co1en, 
K-id1empa1ayain, tide-2. 

R,Kumarasarny, 
345- Sb Rem-asamy Gôunder, 

Retired., Shunter Loc..o, 
S. No .P 631 5, 
Gv indanca1ayar, 
Alampalayam P.fl. 
via., Erode. 

6.-Samuel Ourai Say, 

346 	S/a Gnanadurai, 
-• Retired., Driver '11', 

Spi. S.No. !' 3107, 32 
Upetair 4th CrcsF Roao, 
Perarnasivapurarn, LlQudi.-i fEifl, 

V.Sengodan, 
S/n Velappe Courier, 
Retired., Shuritar/Luco, 
S.No. P 3510, Vilanke-ttur,. 
D.'..54.- Pulapalaysni ,,10.0 

Kadachenur (Vi!lage). 

C. Nachimuthu, 
S/b Chelleopa Gnurre, 

' Retired., Shunter, 
S.No.P 4304, Pnclapaev 	Pt;  
Kadachenallur, Palipa1aym, 
Erode-6. 

T.S.Alimoideen, 
34 	5/a  T.J.Shiruddin 

•fitired.., Driver tA 

Spl. S.No. p 3260 0  
47 T.-J.Shirfuddin Street, 
Sestri Negar, 
Near Railway Calony, 
Ercjde-2. 

N,Ramakutty Nair, 
Nis .Narayenan Nair, 

., Driver 
(- ,S.ç 2310, Fuahpeley, 

j .No:D8, Cullege Ron  
alg 	Pin 678 COl. 

evan, 
Narayaria lyor, 

" 	 • ., Guard ! 	Spi.,, 
'½GALE'N 	1042 1  N.1/7809  

ye, Single Stree,. 
Old Kalpathy P,fl., 
Ka1pathy,Palget -  

Sl.'No.340 to 349-are 
applicants in 0.A.580L 

,. APPtIC.ThNTS 
, Contd./- 
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C.Chathu, 5/0 

	

- 	Retird., Driver tBT, 

	

352. 	So, P 52871 	 • 
Kurungad HQuse, 
Marutha Toed, PE1ghat0 

'P Krishnn,- 
S/c A.rumughan, Retired., 

	

33, 	Driver 'B', S.N. P 9449, 
Chungath Hnuse, Kvi1ped 
P.O... Paighat-i7, 

P.Suk1JrErn Neir, 
S/a P.Senkars 1eno, 
Retired., Psst. Gia, 
S.No.15394 9  Pclakkott 
Thenur via. Porli, 
PeM-ghat-67'0 616. 

P.Govind3'n, 

	

355. 	S/c P.Sar'kera Menori, 
Retired., Guard 'EP, 
S.No2024, SrVa1oarn, 
H.N.P1./33, mndira:ça. 
Ka11p'j11y, Paicjhet-5. 

R.Naray3ran, 

	

356, 	Sla V.Raman, Retired., 
Driver t:I, S.N.. P 5847 
Chand:ika Ji1ayam, 
Korathodi, 
KL'k<arkurnr, 
P1ghat-678 005. 

'N . V e 1 u ku t ty, 

357 	
SJ6 Narayariasuemy,  
Retired., Driver 81 9  
&,N,PTJ 10113, 
mba1aparambu, 
Near Madrassa, 
Kavilped, Pa1ghat-17 

T.Velayudhan, 
Sir,  Theethy, Retired., 
Guard'C', S,N.. 16223, 
Dcvi Badan, Pottekulam)  
K8vilped P.O., Pa1chat 

V. Visuena'hen, 
S/a Kuhhna,i, Retired,, 
Loco 'Shunter, 
S.I'o. P 5184, 
Vellarikad, Kii1pcd, 
Paigh at-I?. 

VVasu, S/o 'ieleyudhan, 

	

360 	Retired., Driver 5.Nc, p 3164, Chandrasoudhem, 

- 	
' 	Tannissery, Paighat. 

.1 

AP?L'ICNTS. 

Cmntd./- 
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V,1àFjevan, 
S7. \/elayu'dhan, 
RetIred., Drh'er tB', 
S.N. P 94$, Rhendre 
Sadanarn, Melepurern, 
'levakkct, Pin 679 002, 
Paighat. 

T1V.'tieleyudhan, 
S/c P.Veeran, Reirt-., 
Guard IBI. S.No.685, 
Thurakad House, P.O. 
Perunj.ttukur issi 
Paighat. 

V,Sivararzan Neir. 
S/c K.Kesavan Neir, 
Retired., Guard tF 1  
S.No.6852, 72/a, 
Instrurrentetion 1cn ship 
P.O. Kanjkode Uiest, 
Paighat. 

S,Ueeraraghavan, 
• SI. .Sin rm Fiic 

Guard I P.', 5.Ne.14522, 
H'N.. H-2, Housing Unit, 
Karamadsi Road, 
ettupyr, 

Pjn-641. 301, Tamil Nad. 

1t.Narayanan Nair, 
365 	"S ./a Thsvlt.ta I7er, 

Retired., Oiee1 Asst, 
S,No.P 9444, 
1u)1akkara Hruse, 
.Puduppaniyaram P.j., 
Palghat.-671 733. 

'.• 	. K.K.Suremania Iyer, 
366. 	K.S.Kujhria Iyer, 

Retire., Guard 't', 
S.Nn1I'491  N9.3/1261  
L,N.Puram Village, 
Palgh  

flan, 
rids Lerier, 
aI1 Guard, 

,, Harivas, 

7g 0 09.  

Tafl. 

Wer 
P 436, 

Thothuangal House, Melepurem., 
P.O. C1àvakko.1  

a1ghet-2. ... RPLICANTS. 
...pont./— 



R.Iaramasiva Menon, 
369. S/M,N,Ramen Menon 

Retired., Drir P. Spi., 
S.NÜ. r 4684, 
Sh!vasi],em Madathjl Ho'jsc, 
'.'eakkara P.O., 
Nierani, PalghEt-4. 

P,Thenkaraj, 
37r. 	Vc S,Penr,en, Retired., 

Driver 
S.N.. P 2760, 26 N, 
Behir1d Ram Theatre, 
P 0  0.Suiamangalarn, 
Salem - 636 005. 

Ramekrishnan, 
S/o A.ppu, Retirel., 

371. Guardt.A' Spi., 
S. No. 6806, 
Ramanchenath House, 
19/360, Gest Vakkre, 
Palghet - 67e 001. 

• 	C.6opa1aKrahnan Na.T.r, 	1.Nc5O to 372 are 372. S/s V,lladhevar Nair, 	
9ç)ol 	 1¼ icaflts in 0..5/3. Retired, Driver tT Spi. 

S;NQ. P 6440, 
Cherukaro Krishr.c1 N.is, 
P.J.Rannadi, Peighat, 
Pin - 6?P It 

S.S.urirajan, 
373 	5/c T.KSundararejalu, 

Reti:ed., Driver 'A' 
Special, S.Nr. p 23279  
233/Vinayekarkoil street, 
Nadarrnedu, Err,de-638 002. 

K, r andur3 ng an, 
374 	S/r, f1•Kasthuri Naidu, 

Retired., Driver 1 P 1  Spi. 
S,No,P 29022  17/4, 

mmamandjam Roed, 
Srirangarn-620 006. 

V.G.Veerasamy, 
5/., C'ovindasamy Pillai V., 
Retired, Driver 'A', 
S.N.. P 1841 9  48/2, 
Stjbbajah Street, 
Sangliadapurarr, 
Tjruchj-620 001. 

V.Sithan, 
S/c \Jaladt'ri, Retireo., 
Driver W. S,Nc,P /775, 
D.Nr.24, Jeevanda Strôet, 
Poondurai R.8d, Er'de-2. 	 ... 	PPLICRf)TS 



I, 49,., 

°aionisamy, 
3770 •. S/O R.ngamuth, 

,Retre., Driver tAt, 
5,No. PTJ 100271  

Vellaler Street, 
Munic].pel ColonyRoad, 
Erode-4. 

Prokiasariiy, 
3713. : 5 / b  J.Arulanandam, 

Retired., .Cuarr 
S.No, 5253, 12, 
Kamaraar Street, 
Nader -Medu, 
Vinsyakar Koil, Ersde-2. 

t,Rengasaniy, 
5/a  C,flunie. Retired.. 

3790 Driver 'A', pl. 
S.N. PTJ 13449 2  21, 
Golden Stret 
Thengavi1 alias !1ufl.33Iry IOFAd 

Dharapurt-636 702. 

K.Munusary Weid', 
380. 	5/, C.Krishnaseniy Naidu, 

Retired., Driver TC? 

..AFG. t:81 	.N... 	61 r  
o 5, Kaliyanna Gounder Thctt,am, 
.'erunduri R,ad, £rrce. 

P.Denie.l Jeyara, 
3 • 	S/s Peul Pillay, Retired.., 

Driver 1.8 1, S.NnJ 6441, 
No400 B Railwej Coluny, 
.E:ode, 

P..Ilanickam, 
382. 	-5/0 M.Ar.gamuthu Naicker, 

Retired., Driver tAf Spl. 
S..No. P 2901, 22/26, 
Chinnd iVi ari amin an Koil S€reet, 
Karungal Palaysm, Er.de-4. 

Rr1noiannan, 
asamy Gsunder, 

rr', Shunter, 
.Ns.3/6 , 

()RJ831Ja(Ir, Cave2y.i..'-0fl., 
2 ( 	-0 de-30070  

' 	5/6 .iihusrmy, Reted. 
C' 	S.N..P 31 51, 

390 
thi f'iagar, 

Jah.r Ammapalayem, Salem•. 

VA 

5 1 373 to 383 are 
applicants in 0.M60/93. 

APPLICANTS. 
...Contd,/— 



fl 

G.Kannin, 
5/. Ccin0ar2jalU Nidu, 

	

385, 	Retired., Driv'ir 'Pp' 
Sil, 	.N.. F 30421  
Nc.420 K, Railway Clny, 
Erode-2. 

RRengasaniy, 

	

3E6. 	S/ Rmasarny, Retired, 
Drver• tct, 
S.N.. PTi 10238, 
K21ing9rY2r P:lym, 
rudur Bha/eni cost, 
ue Erodc*-638 301, 

K.G.vindafl, 

	

387. 	S/c Kandha Gojnder, Ri.J 
Driver 'B, S.Nc, 
N..102 C Type RailieY  

£rode-2. 

C. Nat ayanSamY, 

	

3$$. 	
/• CcirdExrajaly E1.JJ, 

RetieL, Shurtiiq Drlva', 
S1,N.PTJ 105031  3R1. 
Nadar1IedJ, Prond..i:3i 06, 

Etjde-2. 

K. Uaeciheraj3fl, 

	

38. 	
SI. Kruppan, Retired., 
Uuard A' .N2122, 
Thirurnurugafl Street, 
astri Neer, 

V.Arjunen, 
Z  

390. S,'m Venkatàchalc'im, Retired,, 
Gudrd 'P.' S,N,.124381  
381  Narnasivayem Stree, 
Ksillempalayam, Erode-2. 

1.Iiunisuamy, S/a iluthu, 
31. Retired., Driver Special, 

S,No. P 9389, 11/52, 
E.J,R.Periyar Nagar, 
Eride, 

N.11uthusamy, 

	

32 	/P $al1apa Gounder, 
Re.Lred, D:iver 
S,No,80859  1/113 
Gdppa11i, CuverY R.S. 
Etode. 

P.Viswanathan, 

	

33 	5/. S.Pale'ivelU, cjtired., 
' Guard 	Spl.1  

S,Nc.7620, 324 'B', 
Old Railway Clry, 
Railwy Col.ny Pr.st, 	 P'LICNTS. 
Erade-.2. 
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R.Venkatesuamy, 
394 	S/a R.Ramakrjpha Neid;, 

RetreL, Driver 'A 
Spl.'S.No, P 28Z2 
12, D Railway C.iony, 
Erode-2. 

fVl.Chjflrijppfl,  

395. 	S/ri tluthi'samy Go'Jr1dE, 
Retited., Shun -er, 
S.N.. P 6965, 
Odappalli, I U:td 31, 
Cauvery R,S., Eiv-:n.7, 

K,Cher,nimalaj,, 
S/1 Kuppnnan, Reti.rGr. ' 	Sh'irter 	SN.. P, 34941  
Nethaji tteet, 
K.lethalayam, Erod.-2 

K4S.Abdul Satha', 

39.7o• S/fl A.Khader ShariePf, 
Retired., Driver  
S.No. p 2207, 74, 
Ambedkar Stre3t, 
S'astri Nagar, Eode-2. 

M.Chinne Covindan, 

391 	sf. fluthusarny, Retired, 
Guard 'A' Spa.., 
S.No.6792 1  8 401, 

Hcusiñq UnIt, Sampath NaQar,  
Erode-i 1. 

H.Kennen, S/c R.A.Hammantha Gounder, 
3990Retired., Driver •A' 

S.No•  B 1318,26 B, 
Kheiloi Mehideen Sahjb Street, 
Erode-2e 

N.Rarnaserny S,'0 NI1a GoLridcr, 
400 	Retired,, shunter, 

S.No. ! 4230, No.1/56, 
Puduppaleyatr, Kattur, 
1ampalayam Post. 

R.K.Subrarnariiam, 
4C1 • S/eR,Kannjah Widü 

I 	wd,, Driver '1 'Sp)., 
1

ngo 

 

••f  
\ 	Kerby110 
\ ... APPLICANTS.. 

a Gounder, 
.ver, 
N.273 
Sukkan Tho'tarn, 
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P.Palenieppan, 
403. 	S/c Pongia Gounder, 

Retired., Shunter, 
S.No.4019 0  85, Govindampalayani, 
Alampaleyam P.O., Erode. 

K.Nellathambi, 	 51,No.384 to 404 are 
S/s V.Kumaresamy Retired., 	aDplicents in fl.4.61/93 

404. Guard S.No.1572, 
1/2 Est Street, AlemoaliNwn, 
Ercde-P. 

P..Krishnan 
S/a Subramania Iyer, 

405. 	Retired., Guard 1C', 
4 5.No.11fl3, 1/5000  
Chathapuram P.O.,' 
KaLpathy, Palçha4;--678 60. 

A.raghavanS/s t.Appra, 
406. Retired., river iC'. 

.No4105, A1argoie ilou. 
Olavakkc,t, Palghat-672 002. 

ydney tnt  f1efl 
407. Sf. H.V.D.'ilei.l., 

Retired., Driver 191 

io:ii, 
Carevin-. Ribisn Had, 
Palghat-678 014, 

V. Prumugh an, 

408.  • 	S/. Ayyapoan, Retlro1. >  
Driver 'B', S.N..2136, 
Prasanth, Sree Sathya S 81 
Wager, Kallekulanqare P.O., 
Pa1qhat-678 009, 

R . Palaniappan, 
43 • 	S/a Rangasuarny, Retired GuRrd 

'C' S.N.,1791,. 
Sha4ini Nivas House Nt,36/664/1 
1ang.d6, Olav&kkot, 

°alghat-678 002. 

P. Krishnarikutty, 
S/o Cheriathu,, Retired., 
Guard 'C', S.No.6093, 
Pecinjakkbra House, 
P.O. A'a1ur, 'vla,Lakkidj 

- 679 302. 

KV.Ramanathan, 
S/ui K,V.Vjsuar,athe Iyer, 
Retired., Guard 'ATm 
S.Nr.135G2, •2/137, 
NQW Kelpathy P.0., 

VKa1Pethv Peighat-6?8 003. APPLICANTS 

.Coritd./- 



- 	 .f-. ...,...-.... 	 ••t_4___ 

. .._J.  

[1.<rishnan, 

412S/c  Flayendy, Retired,, 
. 

S.No, r 1871,. 
'Sal N1Ve' The kkeptrambu. 
Puduppaiiyanam P.O., 
Peighet-678 733. 

T.P.ee1akrihnan fJair, 
413. 	S/s C.Sekharen Neir, 

Retired,, Guard 1 A 1  
S.No.1052,5, Mooth.et. hcisc, 
P'.ankurlssi P.O., ia. 
Flarkeral, Pa1ghat..670673. 

K.Pl.Kunchu, 

414 	5/. Flenicken, Retired., 
' 	DrIver 1 81, 

4461, 
Kailingal House, 
Paruthi6ulit P.O., 
Pa1ghat678 573. 

P.RBQhJVRrkutty, 
5/o V.Padrnaiahh'n I'4Eir, 
Retired., Driver 	' Spi. 
5.No1  p 6977 9  
Sarayl, Pudu.ssery P.O., 
Pa1ght-.-673 [JO?, 

V • K.P nieirishrn, 
5/o K.Sankaran Nair 
Retired,, r)river 'A'

,  
, 

..Na.P 7791, Arupuzha 
Cheruva€hur House, Peril no. 
Pelghat-678 612. 

1(eP.Krishnan, 
S/c Sankaren Nair, Retired., 
Guard SB', -S.No.6766,-
Venkates.jara Ii) em ;  
PO.Parnpedi, Via. Tiru.viiiteia, 
Trichur Djstrjct-690 597:, 

K.Vasu, S/c Kunjunny, 
Rjtired,, têsr$hur,ter. 
SN., p 5301, Venkalathodl, 

O1avkkot P.O., 
à'673 002. - 

( 	
", I  I .

P 
9t' 	R:tired,' 

2 	*Na.P 24 
0 	 aran)<ü 

?, Ccl le 
d - 

o Raroan, 
ver 

tiath House,- 
O., NS.5.Engg. 
ighat-678 008. .. -APPLICANtS. 

IL::,...................
:-- 	.::..:±;...,... . 



' 54 .. 

K.BalakrjshnanNair, 
420. 	B/c, T.Govjndan Nair, Drivr 

?g, S.ND.P 7469, 
Thekkurncherod P.O., 
iadakkum Mangalem, 
vie. Ottappelem, Paighat Dist. 

P.K.Ramachandran, Sb Kannar, 

	

421 	Retired,, Guard tAt 
S.JrD•, 7192, Alangod House. 
fllavakkot, Palghat-67 0C 

K.Balan, 5/o Konrien, 

	

422 	Retired., Guard 
S.Ni.6121, Sri Naryenji 
Nilaysm, Alangod, 
Olavakkot P.O., Palghaf -  

678 002. 

C.Krishne.n, 5/o Chupr, 

	

423 	Retired Ast, Guard. 
S.No.6333, Kalathi1Hije 
Ahing3de, Olvkkot P.O., 
Plghat678 002, 

R,Krishnar,, 5.N,67571, 
424, Asst. Guard., Farne1an, 

Krishna Nivas, Alanqod, 
Olkkt P.O., Plg'rpf, 

C.J.Coelho, 5/0 F.Coelho, 

	

425 	Retirs., Guard 	5P1. 
S.Nr.14493, Chjnnmnia1 Stiept, 
Noorabad, Fodarlur_641 023, 
Coinibatore Dist. 

K.Dhariashu, 
S/u K.i1.K.Gangaiya, Retired 
Driver tAT S,No,P 6804, 
147/A Anthonipuram P.O. 
Suramangelam..635 005 
Salem. 

K.Mayan S/0 Kendu, 
Retired-,  Guard(B), 
5.No.1218, Kozhan.gottii HoLse, 
At,ijrked, P.O.Gandhisov8  Sadn, 
Perur, Pelchat, 

Sl,No.405 to 427 are 
applicants in O.h.62/93, 

R.Laxma- an S/u EeCeRnosaiy 
14aidu, Retired,, Shuntar 

42e. !iesel, S.No.9514 
No.5,Keer3jkar a  Street, 
Erode_I, 

V APPLICANTS 
.Cotd,/- 
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N.Sengodan, 
429. s/o Nenjappa Counder, 

Retired. Shunter, 
Loco, S.No. F 5250, 
East Thot1 ipalayem, 
Door No,431,KadechanLir Uillegr3 
Pallipalayam-.. 

V,.Perumal I. 

430, 	5/0 Jenkatacamy NAidU, 
Retired, Goods Driver s  
S,Nu. V 12 D.No.91 C, 
Leiqhbezeer Surémaiige1iri 
Mein Road, alen-i. 

\J.Kumarasamy, S/o Jelapp 

	

431. 	Gou-nder, Retired, Shunt33', 
5,No. P 4433, io.1i 
Alampeleysm Post, Frodc-G. 

S,Veiappan, S/o Sen.ncdo 

	

4324, 	Gourder, Retired, Sh;re.r/ 
Locc, S.N. P42921  

Puliamarathu Houae, 
Gsvir.danpalayam, 
lafflpelayaTfl P.C., Lroth'-3. 

P.Kolandai Gunder, 
/° Paini Gcindr, Petirc., 

Fireman 82  3.No.P 5562, 

Nedáriudu, irodt-2. 

.Sangoda Gounder, 
S/c harimuthu Gounder, 
Retired., Firemen Pci, 
&.No.P 5041,lampa:.ayam, 
Pudupelayam, Pariakadu, 
Pallipelayam, Erode-6. 

S.Veredharaja huddler, 
S,0 Sundar Mudaliar, 
Retired.., PssistenttDiesel, 
SNo, PTJ 10158, 104/3 
Railway Colony, Erode-2.- 

do Gounder, 
4ipana Gounder, 

(t Ned Driver 'C.', 
' 	No.If-W78, No.Z16 C Ty 

CC 
ilwydilnny, E:oie-2. 

S/o Remaany 1. idu1  

	

67 	RetiJd,/J sst. Guard, 
35, .Rejj1's Stet., 

. APPLICANTS 
. 
.. 
,.Cnntd./- 

e 
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P,N.Balakrjshnan Nair, 

43A 	S/o Reman Pi1la.., Retired., 
Guard, INo.6966p  
Mengaleth House, 
Nedungottor, Shoranur, 
Pi-579 121. 

K. War syan en, 
4390* 	S/c K.Unnamen, Retired,,, 

DrivertA', S.No.925, 
Karamanna H3Jse. 
Vadanemkurusei, P.O., 
Vedenam Rurussi, Via.. 

M.Chinnan, S/c Rarncri, 
Retired.,Asst. Uud, 
S.No.7040, Menichithódl HnL$e, 
Nedungotur, Shsrarur-10  

T.Velukutty, S/o T.Nryermri, 
Retired., Driver'B', 
5.N9,P 5771, Thu'vakkettt. 
House, Nècungottc'r, 
Shorenur-11, Pelghet Citric.. 

K./.Gopinethn, S/c Kurnarar, 	Sl,No,428 to 442 are 
Retired., Asst. 3uerc, 	 applicants in 0..63/93 
S.No,15447, Kallczhi Vattathidi 
House, Peuthipr, Shorerutir - 

679 121, 

R.Baleramen, 
S/c K.Rejamennar Naidu, 
Retired,, Driver tAT Special, 
S.NoP 4660, Sastri Negar, 
Railway Colony P.O., 
Erode. 

VAchuthan, 
S/o Venketararnan, Retired. 
Driver tAt,  S0 No.8221, 
Railway Cnlony, Erode. 

C.T.Heuett, S/c A.Pi.Heuett, 

445 	Retired., Driver 'A' Special, 
S 0 No, p 2942, 278—H—Tç'pe, 
Railway Colony, Ernde- 

638 002, 

M.Chellappan, 
446. 	S/c •1uthusamv Gounder, 

Retired, Driver'B' 
S.No,P 5774, 319  
Thiruchengandu Road, 
Pallipalayarn, Erode, ••• APPLICANTS, 

, ..Contd/— 
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1. D.D,Rozariü, 
S/oP.D,Rozario, 

'' 	Retired., 0riv'r IAI 
&pecie'., S,No.P 30291  
30 A t  Sastri Nager, 
Erode. 

KMarimuthu, 
44ASb Keruppanna Gounder, 

R'tired, Driver 
S.No. P 53331  N.369  

s S ip al yarn, 
Psnnadurai Street, £roci. 

KPalaniappen, 
44 	S/c Karuppannen, fletire.i,, 

Assista,ntGuard, S.NO.?ES, 
9 S.adayan Paleyam.Road. 
asthri Nagar, Erode. 

'J,Ramasamy, 

450 	
S/o Velappe Gurder,  
Retired., Loco Shunter 
S.No.4919, Pallipalayani, 
A1anipelaem,P.O... Ede. 

P.Kanciaamy, 

451 	S/D aramaSija Gounder, 
Retireu., Shunter, 
S,No,P 9405, NL,422 2  
iarnpalyam, .Pàllipeieyem, 

Erode. 

C.Palaniappan, 
452. 	S/o Chirinath.ambi, Retired., 

Shunter, S,No.4379 9  
East Thollipaleyam, 
S.P.B.flill Colony, 
Erode. 

r1.Dakshinamoorthy, 
43 	S/U Ilanickem, Retjd,, 

Driver 19t ,  S.do, P 95119  
Kumaramanqelem 
Thuthiputtu Pj,-635 811. 
Ambur. (N.A,A.Dist). 

N.Balakrishnan, 
S/c I1.Narasinihan, Retired., 

---•GLard t1, S.No.12E191 
\N!r5/1 TNHF3 Flat, 

'7 Nagar, outhP.ver'je, 
TirJvanri1iyur, fladras-.600 041, 

:f 

'- G.hlIapen, 
S/d:GopaJ-an, Retired.,. 

L.Sp1c'iAá1 Guard,. S.No173, 
\ 	 J8.//Lenin Street, 
'\ &--Sestri Neger, Raj1'ia,' CO3.Ofly P.O. 

'1od'. 1 . APPLICPrSiT5 
, .Contd.j— 
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P.I.Sanjeeve Rao, 

456 	5/o P.N.Sarvcthne Res, 
RetiredT, Guard 'Fe' Special, 
S.No.12522, 6,300  
Housing Unit, Periya' Nagar, 
Erode-638 001, 

I.SJ'bdulJabbar, 
457, Since deceased by Legal Repr9senteLive, 

Srnt.Heerajan, 67 0  
Kovalath Street, Teachers Cr'.riy. 
ERODE - II, 

R Nsrasjrnhr, 

458 	S/a N.Rengassmy Nridu, 
Retired., Driver 
S,FO. P6978, Shestri Nqar,  
Kamaraj Street, Erode, 

R.Thangavelu, 
S/a P.Rengcsaiy, Rct1ii3, 
Guard 	S,No,13918. 
498, Fgrahara Strset. 
Erode-638 GOl. 

K, Palanjaapen, 
S/c Kendappa Gounder, 
Retired., Drivsr 1 5 1 9  
S.No. PTJ 10070, Or.No.10/f'1. 
KRPD Rod, Karunkarn Macit;, 
Pallipa)eyam, Eroue-.638 C. 

&,Jarne, S/o 3,rn!dc-'aue;,' 0il11()  
Retired., Driver 14,1 5P1'? 
S,Nc, P 28199  8/13 0  1ae' 
Rangath Palayarn Post, 
Erode-638 009. 

f4.Karuppannan, 
S/a FPPEj1 Gounder, Retired., 
Shunter, S.No, p 5121, 
Odappélli, Pallipelayem, 
Erode-6. 

..c 

NSengodan, S/c Nails Gounder, 

463. 

	

	Retired., Shunter, S.F'Jo. P 5295, 
East Tholliya Peleyam 
Kadachanailur Post, 
Erode-6,  

Sl.Nos.443 to 463 are 
applicants in Q.P.64/93 

0•• PPLICNT5 

-. . .Contd./— 



	

464. 	S/u K.Krihne 
: 	

Iyer, 
Retired., Gueri/A Spi, 
S,No.13745, Chembei Village 
P.O., Kstteyi, Palakked, 
Pin 678 572.. 

T1.Veemban, 
S/o M.Nakelan, Re€ired., 
Lco ShUnter,. SJ1t.P 532, 
Ilullethody Houe, 
Kariancode,P.O 'Kotty 
Palekkcd Distr!it. 

C,Gangadharafl Nair, 
Sb ,K.Kuiihen Nembiar, 
Retired.,ssjstant Curi, 
S.No.1864, LaKshmi 
P.O,PuthiperiYrm, 
Paighat, Pin-67 '733. 

G,Parasurarnafl 

	

467. 	5/c P.Gopa1'Pil18, 
Retlted., Driver 'B', 
S.No,P 31)67, 	 N;s 

Rayappari Street, P..Li 
Thathemangalam, 1'elqhat- 

678 102. 

C .Naryenan, 
5/c A,Chcnc1u, Retired., 

	

468, 	Driver 10 1  S,N'.P 7479, 
'Leela Nivps', P.O. 
Pudupperiyaram, 
Palghat-676 733. 

•K,Raghavan, 
S/o 1.Krishnan, 

	

469. 	Retired., Driver P' 
Spi, SNo. P2400, 
fiullarithodi House, 
Karimgode, P.0. 
(Kottayi, Palghat674 572). 

P b K.Sivasaflkat8fl, 
47fe 	5/0 P.C.Krishnefl, Reiired., 

_Guard 5.No,14108 
Tu3u1angara, 

P 0 1'O11'NayiYana House, 	., 
Y%, ('enu76 642. 

p;V,( 

,$,.-Chidmbaram, 

Zi 	
Sbapthy Pilla5., 

	

\:. 	tire,4Guerd S.No.14117, 
OlKp.ru/ Road, Lalepet- 
TriéhYP'l5t., Temil N.edL, 

cf$-6.39' 105. ••. PPLIC.ANTS 
....Contd.t— 



T.R.Unnikrishnefl NambiaT, 
472. 5/o Reman Nembier, Retired., 

.Guerd lBt m  5.Ns,9791, 
Abhilsh, Ravipuram , 
Koch i—I . 

K.\i.Serasuathi mme, 

473 	\J/o Late K,Balakrishra Menon, 
Retired., Driver, 
S,No.P 3512, Kallazhi House, 
Pudussery, Cheruthuruth'y. 

A.Kunhikrishnen 	
No 0 464 to 474 	ere 

5/0 P,K.Sankaran 	ir 	
i,p11cafltS i O..65/93. 

Retired., tAt  Grad :uPJc, 
5.Nt..96$5, Krishns Vihar P.0. 
Paruthiptilli, Paighat, 

P,Merimuthu, 
af. M.P.ngamuthu Noitk, 
Retired, 1A1  Spi., 
S 0 No,. P 3574, 10, 
Dhanalakshrni I1181, 
Kumaran Street, 
Kavungal Peisyam, Erado-3. 

fl,Natesen, 
S/o Iluthusamy Gounder, 
Retired, Driver tpr SpI.. 
S.Ns. P 4369, P.C. 1612, 
I.C.Poltce Quarters, 
Dhafldflc1hii Negbry 
Pondicherry. 

477. G.KJbdul Sathat, 
5/a  G.Khader Badshe Sahib, 
Retired Guard 'P! Spi. 
S.N.. 11786, 17 Syed 
lsla]. Khan Street, rort, 
Salem, Pin 636 001, 

R.Ramasemy, 
5/sChinnakesaVatl, Retired., 
Driver I;t S,No. 3/11 1297, 
176, Mandepe Veethi, 
Erode—I. 

M.Ibrahim Khan, 
5/c E. Mohamed Khant  
Retired., Driver 
S.Ns. P 3028, L 249, 
Sharnshad Manzi, Perear Neçar, 
Ends—I. 	 APPLiCANTS 

Contd./ 



S 4fl0. L.marudappan, 
5/0 L:kshmanin, Retired.., 
Diesel.hunter Se No.V.35, 
93, ThirU V.K.Street, 
Kollampalayam, E:rode-2. 

481, G.David,S/o D.Cabriel, 
Retired., Driver tpt  grade, 
S..No. P 229, 223, 
Sasthri Nagar, Sd8  
PalayamRoad, Erode.-2. 

C.Subrananien, 
S/o P Ctiinrrepperi, 
Retired., GUard !ht, 
Spi,, S.No, 12327, P101 31. 
16th Averue, Banii Nag', 
Ambethur, Madra-6DC 053. 

C.Arokiasarny, 
S/c P.Chinrapper, Petii'd.;  
Driv3r '' 5,Nc. P 295 

New Stree!, 
Eroe-1. 

K.Palaniappari, 
S/e Kai5ppa Ciuryie.r, 
Retired., Driver 'A', 
SNn. P 7882. 
Alave Gounder Kdu, 
Manien:.ir, Salem-ID. 

45. C.Rengasamy, 
S/e R.Chinnasamy Nai, 
Retired., Driver, 1A' Sp],. 
S.N. p 2831, 32, 
Ghosethottem, iJdumelpet, 
Pjn.-642 126, 

&,PbbdUl Kareern, 
S./o Shaik Jamaludeen, 
Retired., Driver tat Sri. 
SNo p 28251  30 •Burrah 
SahileStreet, Mount Road, 
Madras-2. 

R.N.Govindarajalu, 	. 	lNo0 475 to 487 are 
R.Narayanasamy Naidu, 	applicants in flJ.66/3. 

	

Driver 'A' Spl. 	. 
/7 	N 1 4'661, 51 Ncirth S;'e3 
' ''/h uuam, Kumb•konam, 

f(f
lOjj. 

3 ' kRajannipkam, 
\'  
\ '•__\. Retire&,9DLiJer 161, 
\'& N 

	

	P 3 105, 1) • No 5 
th Nagar;  Pillayer Knil 

feet, Erode. S..., pPLICNTS, 
...Ccntd. !-. 



. 62 .. 

439 	Kannril, 
U'r 	ie KSin9odan, 
Retired., Driver 'A' Spi. 
S.No, P 6826, 
fleligai Natesan Stores, 
Nsdar tvledu, P000thL'rai Road, 
Erode. 

A 4 yalakshmi, 
J/o Late P 4 Angamuthu, 
Retired.:  Drivef I!?, 

S.No.P 2041  Nc.??. 
Pilliyar Koil StreEt, 
Sangliandapuram, 
Tiruchiiappalii. 

G.Philafldam, 
UIo Late T.Govindoi,Retitc1., 
Driver 'A' Spi., SI.No.F 46E5, 
No..74, Vandikrr.thOttarn, 
Kol] ampalayam, Eiooe-2. 

492. R.Jaya, U/n Late V. 
Ramalinarn, Retired., 
Driver 'M' pl., 
5,N, P 3789, ED 2E 
'H' Type, Railway Colony, 
Erode. 

DhaalakShifli, 
U/n LatE S,K.Svapks, 
Retired., Driver 'n', 
Spi. S.NoP 2895, 
ED 352 8, Railway Colony p.C., 
Erode. 

Parvathi &akthivel, 
U/n Late M. Sakthivel, Retired., 
Diesel Assistont, 
S,No, J/t1 6481  422 H 
Railway Colony, Erode, 

495.: Nallarnmal, 
Win Late C.Tholasieppsfl, 
Retired., Driver IC I P  
S.No, P 6579, 291  

Kumaran Street, 
Kollampalayam, Erode, 

496. K,Lakshrni, 
U/n Late K.Raja, Retired, 
Driver tCt, S,No. 'i 22, 
212 F Railway Colony, 
Erode. APP' ICPNTS. 

.Co ntd , I- 



491. Sampoornam, 
W/o Late P.Arumughrn, 
Retired,, Driver 1A', 

J/M 818, 
ED 194 0, Railway Colon1',' 
Erode, 

498. S.Ceeja Bal 
Wjo Late M.anesan, 
Driver IAI Spi., 
S.No. P 2894, D.N.16, 
Lenin Street Churh P1e6., 
Railway Colony P.O., 
Erode, 

	

499, 	Pappa, , 	 ' '41*Jc,..498 to 499 are 
" 	W/, Late K.Krishnan, 	' 	pp1icrit c, •th 0.A.67/93. 

Retired., Driver 
S,No, p 
Moppaner Street1  
Old iüremangaletn, 
S1em-636 0054 

500. P'o1.Rrokiesemy, 
S/c R.Muthu, Retirod., 
Driver *4' Spi,, 
S.,'Nc, p 17180  No.752, 
5th Main, 8th Cross, 
F1C.Layout, Vijayenagar, 
Bangeinre-40. 

501, •N.P1arappa Dasary, 
S/a Naryn' Dsary,  
fletired., Driver 'B', 
S:No,P 083, V3/48, 
Peria Vecagampatti, 
VIe., Danishpet R.S., 
0maur T.K., Salem District, 

502. Pushpevalli, 
j/ Late J.R.Veivamv; Retired., 

Diesel .ssistant, 
S.No, 3/11 1242, D.No.64, 
Vavooce Street,  
Kollampalayem, Erode.-2. 

5

rVz' ( 

Arl  elaimui..hu, 
e'2iiver'13'

V/3  
x-sev1cé1  nn Colony. 
uiurerr',ruppur. 

5O•. K.PtOn) 
'\ 	

, 	
Retired., 

'e'Spl., S.No. 15212, 
iN. .ED - Colony, 
New Fairlands, 
Salem-636 016. P?LICANTS 

...Cor'td./- 



.. 64 . 

505. A,Krishnasuamy Naidu, 
5/e N.Arurftanatha Naidu. 
Re.&.±red., 6pl. Grade Guard, 
S.No.1431, Kandampsthy PLitt, 
Salem-636 005. 

506 0 	P.K,Sul.charie, 
W/o K.tl.Paremesusran, 
Retired., Driver 	,, 
S,NO.P 4800, ED 397 B, 
Railwy Colony P.O., 
Erode-2, 

P.P.Ramen, 
5/i A..Paththcrane lyer, 
Retired., Guard 18 1 9  
5,Ne.15243, Dhsnal.akshrni, Ultn, 
Upstairs, Ner Tempi 
ubramania Nagar, Fale.5, 

K.S.Ceorge, 
.5/0 K,Simpson, Retired., 
Peseñger Guard, 
S.No.1341'3, Plot No.42., 

N.,157 A, 
Th5.rui:akaver:d&nur, 
Salem-.636 005. 

R,Vet-ikate9w2rarr, 
s/c N.RRmirthrI1, Reirud., 
Guard tAt SNo. 1.5850. 
5/137, Ar1dhk 	N.3:. 
Jagir'Ammapalayam P.O., 
Seleni-5. 

511. C.ongia Gounder, 
5/c Chinnappe Gounder, 
Retired., L.cc Shunter, 
S.te. p 4374, Peria Mottur, 
JagirArnmapal8yarn P.O., 
Salem-2. 

K.5.Somasundaram, 
5/0 K.K.Subhe Rathinam Iyer, 
Retired Cuérd '' Spi, 
5.Ni.6711, No,75 9  

S 	 Vinayakar Koil 3rd Street, 
Iloolapalayam, Erocle-2. 

Julie, U/c Late S. Baggye8arny, 
Retired. Driver 	1.. 
SJ..P 3261, 3/1 South U<KedEim)  
Coimbatore, 

K.Kandasaniy, S/a KarL!pparnar, 
Retireâ.,'Pssistent Guard, 
S.No.161C3, Odaikir1ethuputhur, 
Ramadevani P.O., Ramadevan Uiilage, 
via,Kandanpalayarn, Namakkal Taluk, 
Salem District. 	 •,.• APPLICANTS 

....Contd./— 

I 



( 	... 

.. 65 .. 

S.Kosalai Chandre, 
u/o T..S.Suorninathan (ite), 
Retired.,.Guard '' .Spl., 
S.No,7619, ED. 353 P, 
Railuy Colony P.O., 
Erode-2. 

..Plamelu, 
Late 11.Paiantappan, 

ReUred., Driver 
Spi. S.No,P 28939  B 19. 
JeeveNcgr, Ran mpaari: 
Erode-. 

51.6. C.V.Nerayanan., 	. 
S/o C.V.Krishnan, Retirpd.p  
Guard 'A' S.No.32831  

Mythri, South Bazar, 
Payyennur. 

:No.500 to 517 are 
517. Smt. R.K.Parvthi, 	 p:[icants iii O.A.68/93 

.W/c Late K.S.Rangesar', 
Retired., Guard 'P'' SpL . 
S,No, tA 1124, Elayo ate, 
Subramanici Nger, Salem. 

51. V.Regupathy, 
S/c S.Vejiravel, Retired., 
Driver 	Spi., C14, 
Kannan Nager, V..0.C.Nagcr 
Post, Thehjavr-613 007. 

519, R..Mehabookhan. 
S/c A,Rahimankhafl, Retired., 
Driver 1ç? Spi., 

'S,No,P 3053, No.82, 
Rengeraqar, Suramangalam, 
Salem-5, 	. 

520. 11,Chinnu, 5/0 M.flechery, . 
Retired., 
S.Nc. P 28151  D.,No.2E 1  

.6th Dharma Negar, 
Suremangalatfl, Salem-S. 	 • . • 	• 

521. 	A.A$U.]. tJehab, 
S/-STA:bdul Azeez, 

/'- 	N'ic. 	 tAt 
Pruver ra 

7 	. N .)?-3  69 	Q 1 01, 
nnad.Nag'ç,\ 

z Hichwi's Naer\Road, 
UJ  t5ura 4lem, 

005. 

522 	f 
'ar.iohithefl, Retired., 

S.No.P 21159  
32 Nehru Street, Old 
Suramangalatil, Selem-66 905, ... S APPLICANTS 

,Cotd./- 



.. 66 .. 

523, 11.Ramasany, 
S/o Munusamy Retired., 
Shunter(Locc), S.NuLPTJ 111'196 , 
D.1o.122, Peryar Stfeet- Old 
Suramengelam, Salem-5. 

K,Pelani, S/c Kolandai, 
Retired., Loco Shunter, 
S.No,P 5256, 5/89 
Anna Nager, Jegir Arnmapa1aym1  

P.O., Salem-636 307. 

K.Govindasany, 
S/o Kendasarny Nicker, 
Retired., Loco Shunter, 
r8t, S,NoP 9477, 
D,Ns.21, Uharmancir 
3rd Street, Salem--b. 

K.Ramakrihnan, 5/c P.Kuppai, 
Retired., Driver tAt  SpI., 
SN 0 P 21641  /e6, 
Lekshumi 111am, Jgir 

mrT1apaleyam P.O., Ealem-2. 

ii.Annamali, 5/0 P M'jthu, 

52 	Retired., Driver P 
'' S.No. P 5192 31  

Oariyale Street, 0ld 
Surernancjelarri. 521.em-5. 

Periannan S., 

528 	5/0 S:er3ryar., Rct.rEc 
First. Fireman, S,No.P 74E, 
15, flar±!emn:an Stréjj ., 
SolaniPallem, Salem-S. 

P,Subramani, 
S/o P€leni Gounder, Retireth, 

529. Lob9t:S1-)unter tBt, 
St'Jb, P 7455, !'i11r Street, 
Solampallam, Salem-S. 

M.Arumugam 5/. Marappe Goridet, 

530 	Retired., hunter 'B', 
S.No. P 80781  A/65 Keel Street, 
AriyagoundQr Patti, 
Suremanqelam P.O., Salen-5. 

M.Chellakannu, 
531. S/n Munusarny, Retired., 

Loco Shunter 'B', 
S.No.P 79469  8 39;  back uf 
the Rem Theatre, 
SuramanqelatTi, 
Salem-5, I., PPLICAfTS 

sn .Contd./- 
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P.laganathen, 	 - 	 S .  

532 	S/c R.D.Ponniya, Retired 
Driver 'A', S.Ni.55511 
D.No.50, rvkjniappan 5tret, 
Kichipelayem P.O., 
Salem- 5. 

A.Perumal, 
533 	5/0 B.Hanumar, Retired., 

Loco Shunter '8', 
S,N.. P 8079, 131 A, 
Riiwy Colony, 
Salem-5. 

R.Ammesi, 
S/c K.Raman, Retiic., 
Driver 'A' Spi. 
S.No, PTJ 10057, D,No.81, 
A flasque Street, 
OldSuramariça1arn, Saler 
Pjn.-636 C05. 

V. Kandasuamy, 
535, 	5/c Vellaiya r1oundai'1  

Reti"ed., Isstt. UUe.r. 
S.No.7246, Thlr'Jmagdl Btrmet t  
D.No.13', Bcciinaick3n Patti, 
Saj.em-5. 

Ye soda, 
536. 	We Lace TS.Srjpivpr, 

Retired., Driver 'A' Spi. 
S.No. P l46•, 10 Nehru Stieet. 
Old Surarnang1am, aicm-. 

Janaki Thailammal, 	 i4 Nr.518 to 537 are 
537• 	W/o Late A Arjunan, Retired., 	applicants in O.. 

Driver 'BT,5,No.P 3080, 	 No.69/93. 
4/248 A, Bharathi Nagar, 
aqir Ammapalayam P.O., 
Salern-2, 

P.V.Pachamuthu, 
538. 	5/0 P.Velusamy, Ratired., 

Guard 'A' Spi., S.N..12230  
386, Sakthy Vinayagar Koil 
Street, P.onthurai Road, 

mi 
539' 	&/cr3.S-.ti1bo.ly, Retired, ( oi 

P 290 	36, 
Alaeprom, 

540. 	S' 	kngasary, Retired, 
cTA Spi.,  S.No. P 30521  

Pl.t No.8/2, lInd Cross Street, 
?rithiipskkam, Ambathoor, 
Pledras-53. 

	

	 ,,, PPLICANT5 
..Contd./- 



.. 6t•.,, 

R,Thirumelei, 

541 	Reoresented by Lokanayaki 
as Guardian, 
S/o R.Rengasamy Naidu, 
Retired., Driver 1 A' Spi. 
S.Nis, p 2864, 2 A North 
1Jellelei Street, 
Pandemergelem, Woriver, 
L.ruchy-620 003. 

M,nthony, 
542, Va .L.tviathaiairrutPlu. 

Retired., Driver 
Spi. S.No.3030, Nu 5101  

Netaji Road, larapaiarn, 
Erode-2. 

Saverinayaqain s, 
S/n rckiam Recjred., 543. 	
R58i6taflt Guard, 
S.N', 7122, West 
Iarianathapurarn, 
DIfldiQBl-6. 

L.'o,E3S to 543 are applicants 
in CJ.I.Nu,70/93, 

V.Achutha Nair, 
54'P.Narayanan Na'!, 

544. 	Retired Guard tAl Special, 
S.No.7628 5/1584 tnugr9h', 
Asokapr.jrem, Caliit-673 Ct1. 

T.KunMrrpn. 
S/i Narayenan Nambiar, 
Retired,, Guard 1 8 1  
S,Ni6302, 'Kuttlyil House, 
P,0.fvleladj_673 522, 

- . E1.Viswanethen, 
5/0. K,Balakrishnen Nair, 
Retired., Guard tAt  Spi. 
6,No,151641  H,No.1/45991  

"swathj East Nadakavu, 
Cal icut-6. 

T.P,Padmanabhän Nair, 	 . 
547, 	5/0 T..V.Appu Nair, Retired., 

Guard •!At,  S.No1937, 
Usha Matdir, P.O.1lanka%JU, 	 •• 	 . . 
Calicut-673 007, 	 • 

K.Krishnankutty Nair, 
549. 5/o Unnichathan Nair, 	 . 

Retired,, Guard 1814, 	 . 	 ••. . 

S.Nii.1502, Vadakkeyil Hüu, 	. 
P.O. M.I,E,KunrIemanc81drn, 
Calicut, 	 •• APPLIcANTS 

V 	 . 	 •.,CôntcL/— 

I 

I 

I 



.1a.a4 hythenj   
7oudan Nair. 
±, Guard 

\4, 5revaisan, 
Paghet - 
67$ 613. 

• 

5i.No,544 to 555 are 
applicants in OJ.71/93. 

.. 69 .. 

V.RaQheven Nair, 
549. Sc Gvindan Nair, 

Retired., 	Brakesmen, 
S.Nc.3024, Raghava Nivas, 
Chirernangelam, 	P.0.Ncduve, 
Perappenangadi, Melebar. 

U. K. Bheskaran, 
5/n 	U.K.'Jeiu, 	Retired., 

551. Guard 	'A' 	Spi., 	5.No.'?52', 
(Jrpekendy House, 	P.C.T3flu 

—66 302. 

K.0 .C"VlfldE!I1 	Nair, 
551, S/i:C.Raman Nair, 	Ret1rc.. 

Driver 	'B', 	5.M..718€, 
Edavath House, 
P.O.Thalékulathur, 
Calicut - 673 317. 

K. r.hertdukutty, 
2 K.Chekku, 	Retred. 

Asst.Cuaii, 	i.Ns16i, 
Koyimekaruiy Housc, 
P,0.E18thur, 	CeilLu'.— 

73 	cu:. 

0 

Suhrrrnian, 
S/u P.Fuidan, Fetlrei., 
Guard 'A' S,N.,, GP 688 0  
Nenican }ouc, 
Near Water Tank, 
P.O.PuUiiyaia, 	a1ic.t-• 

673 C04. 

K.K,Parerneswaran Nai, 
S/a P. K. E3uaran Ncr, 
Retirea., Brake srnan, 
S.Nn.1466, Kuianga:, 
P.0.Lakkidi, Peigha. 

555  uj  

r/ 11a.t 	.Soismrn, -c.i'e1 , 
Fir.an5.No,P r819 

5,K.C.Rad, 
athj Nail Fcaz, 

Erode-538 009. 

 

 

... APPLiCANTS. 
. . .Coritd,/— 
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'I 

K,theppan, 
S/c Kalieppa Gounder, 

5570 	Retired, Shunter 'B', 
S.N.P 9453, D.No,110 
Arupr,u Mele& near, 
paipass Rcd, 
Poondürai Road, 
E:o.1e-2. 

11.Zulekhabi, 

558 	
U/s Late S.K.Syd nne 
Retired., Driver 1 B 
5,No.P°I3 10125, L,286, 
Periyr Negar, H.in' 	t.U. 
Erocle-638 001, 

S.runecha1ern, 
S/o A Subie P.11ai, 
Retired., Guard 14I 

Spi. S.No.8995, 	Nc/7, 
New Street Lerte, 
Trchirepel1y,  

N.P .Vaáivolu, 
5,'.Pinnuserty. RetIr., 
Driver 1B', 5Nc,V/7 
F'frtchipelayem, L.Puthur(Ps0:s 

Erode-638 002. 

C. asup ethy, 

561 	5/0 T.Chinnesamy Desikei, 
Retired., Guard 'A', 
S.No.121529  73, Kosemeds Stre3t, 
Tiruvennemalci P s i., 
Tirüvennamelei, NJ.District, 
Pin-606 601. 

11.H .Abdulrahimen, 

562 	Mihammed Hussein, 
tAl 

	

* 	
Retired., Driver 
5.No,P 2294, Manrierkulsm, 
Neer Indieri 0v3s Bank, 
Tiruchireppally-620 020. 

K. Netchimuthu, 
563,. 	s/o Karuppan, Retired., 

ssistant Guard, 
5.No,7118, PeriasecTly House, 
Palaciapuram, Five Reoi, 
Karur, Tiruchy Dist. 

.tJ. Peulrej, 
5/0 M.Vedhaneyejem, 

	

564, 	Guard 1 81 , (Retired), 
$,No,13856, Arul 111am, 
117, Cauvery Neçar; 
Kulitalai, Tiruchy-53104. RPPLICMTS 

,Contd./- 
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K.M .Devanathar, 
Sb P.(leenakshlsunderern, 

565. 	Retired., Guard '' Spi,,, 
S.No.10438, No.222, 
Lenin Streel, Reiluey Cclony 
P.O., Eroclo-2. 

.John, 

561 	5/0 A.Sweminetha Pilisi, ,. Fetired. Guard ¶pl., 
5.No.14326, No.25, 
5th Cross, 
Lelgudi, Tichy Distiit 

piri-621 6)', 

V.Srinivassn, 
5/o R.Venkatprame lyol, 
Retired Guarr tAt  Spi. 
S.No.9456, No,113, 
Dr.Ambedkar Road, 
Bhuvariesucri Na'r, 
C.irnbatorc. 

- V.[iariniuthu, 
568. 	S/o Venkattcnslam T., 

Retired., Dciver tEl, 
S.Nr,,P 940, Kailikedu, 
Omalur Pest, Salem District. 

E.PertEIsamy, S/o Ellppen. 

569 	Retired... sst. Guard. 
S,No.754b, vinashi, 
Coimbetore District, 

K.Ragothama Ra, 
570 0 	/o K.Kuppu Rao, Retired., 

Guard 'A', SNo.10694, 
P1st No..869  Flat No .939  
Kalyan Nager, Sanilvafleddy 
Nager P.O., Hyderebed-500 038e 

K.0 .ilohEUl, 
571. 	S/c P.K.Varatharejalu 

Retired,, Driver TA1  9pi. 
S.No.PTJ 10372, 1.9/8, 

rr1- r,jemme.nkái1 Street, 
iri-636 005. 

( 
5'2. tS/c, ti 

-. ( 

aj, 
ickern, Reiie, 
sjstept, 
emmenkoil SLet, 
ocs, 

Sl.No.556 to 570 are 
applicants in 0J.72/93. 

ate 	 Petjiod,, 

'- 	:: ,$jntd./- 

sac, 	

APLJCANTS. 
nna Stre t, Old Surarnangalam, 

Salem-5, 



. fe.. •, 

K.H.Rahima, 
UJ. Late C.Nagasunderei, 
Retjted Diesel Assistant 
S,No..J/f1 4972  30, Nehru'tret, 
Old Sjramenalam, Salem-S. 

K'-ishriemmel, - 
/. Late Korithan, 

Retired.., .ssistant 'uard, 
5.No.6O5, •D,No,5, flelee 4.h 
Stree€, Old Suranncal&, 
Salem-a. 

Cateerene, 

	

571. 	WIn Late D.K.Pcte: 
Retired., Driver It,  
Speôial, S.NoP 17161  
130 Fnthoniapuram, 
Suramanalam, Salcm, 

	

- 	N,('s.palas6my, 
5/. tJareynasamy R2jU1 

	

5774 	Retired., Guard, 
S..No.l3OflE', HG 338 
Hnsing Unit, Anna iaqe', 
Trichy.-620 01. 

N Kuppn, 
5/c Narcyana Naiker, 

	

578, 	Retired,, Fireman, 
S.No.P 942,  
Sivethpuram P.O., 
Salem, Pin.636 3Ci. 

)vindemrna1, 
W/o Late K.Frumugam, 
Retired., II Firernrn, 
S,No, PTJ 17449, 
mmapalayam, Salem. 

51,N.,571 to 579 are 
applicants in 0J.73/93 

IYlarayee Fmmel, 

58C. 

 
W:/o  Late R,Thangamuthu, 
Retired., Driver Bt Grade, 
5.No, p 9437 60 Z, 33f, 
S.K.C.RVad, Erode-638 C09. 

Ko us lye, 

581 	
W/n Late C,Ponnusemy, 
Retired,, Guerd 
Spi. 5.No,15313, 30, 
LIC Nagar, 11*iepelayam 
E:rode-2. 

- 	 • ,FPPLiCNTS. 

.1 	
.,.,Contd.I— 



- 	 - 	

- 

0:1 	E:.Ramen, 5/0 E.Sam.i, 
Retired., -Driver 1 C', 

	

.52. 	S.No. P4242, Edethottathil 
House, P.O.Kadalundj Ngsram;  
Ma1apurem Distflct, 
Pin-676 312, Kerals. 

K,Raman, - S/. Chndu, 

	

563. 	Retired,, •First Viroiian, 
S.No. P 7147, Vakeeri 
1eetha1 house, P.O, 
Paleth, (vle)Kakkodi, 
Pin - 6'3 611. 

trs.B.Saroj1n1,j/0  Lat 	t ,K,Badcchciarn, 
594. 

fld Nidamangaia, 	 ii.No.580 to 584 are 
Nidamangalam PO. 	 zipplicants in O.F.74/93. 

L.Vasudevei Neir, 
--Sf. N,Gopalan N€ir, Retjrii 
G4Jerd 'h', 5-Nr,,7519 
"Soha1ayam", C/c Statien 

J!laster, \Janiyamha1ar 
f1a1urar Djst,rjct, 
Pin - 679 339. 

1v1.Kutty Malu, 
S/n L-te fi4R.Senkaran, 

	

586, 	Retired., Drivo.c, 
S,No.5707, 1adathi1 House, 
Eren'11dm ']CJBi P.O. 
frakI'inar, Kozhikode, 
Pj a$3  028 (Stpff 

t1.5chuthan Nair, 

	

5. 	5/. 11.Krishnen Nair, 
Retired., Guard 
Kariyatkuni House," 
Narakode, P.O.Keezhariyoor, 
Kozhikode - 673 324. 

K.N.eankunni renon, 	 S1No.585 to 588 are 

	

5fl. 	5/6 V.Madhava Mnon, 	 ap1.icants in 0..75/93. 
k' Retired., Driver ', 

_jp. 6966, -Rohini'Jihar, 
—4Sttipadi, Pin-676 319, 

Nalapurarn 
District. 

ttap 
5/ P.Ren 
Tem.an! 

P.OJi'i'1y4 
••. PPLICANTSS 
-. .Contd./— 

h, Retired., 
S.Nn.P 6177, 

h House, 
lur, 

f. 
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I' 	'.m.Janii, 	 4.4 1Io,58 & .590 ré applIcants 

	

. 	
U/o LBte .M.Thenan, 	. 	 . 

	

U, 	6/93 
Retited., Lco Shunter, 	 ' • 1 	S 

S,N.P 813, 
tdhikerimaflemai House, 
P.0.1t'iye11ur .-.673314. 

C.K.\Jelsyudhan, 
V. 

54 . 	etired., Shunt.er/CHTS., 
.uzhIthot.tU Parainbi, 

East bfCemethari Ftced, 
Cochiri - 13. 

V.. P.M.Kumaran,. 
5'• 	Retired., Driver, 

- Southern Railway, 
Pzhskkel House s  
Mudeppalore, (Via) 
lathure, Palyhat District. 

5.1,o,591 & 592 are applicants 
in OJi,"7/93 

M 4Jlo sea, 	• 	 - 
Rtirer1 •Tt:t G r 13 1 /Gd/L'i.L 

591 	Mathal College, 
Memmeth Vayel 
Pattath3tlem, 61J11.011. 

-V.  

V,rjt.inah, 
Rotiro,., Driver 	IBl/QLN 	. . 	 V .  

594.• . 	Karma1eycr, 	 . 

Pattathenam, 	Quilon. 

P.(lercitaL . 
W/o Late. 	hri Dominic Sb.istian, 

	

appliàants in 0J,78
595, 	

/3. 
Sl.No.593 to 595 are 

Retired., Driver 	I 
V 	Pathan Parambe, 

Near Tr3nspnrt Office, 	. S  

Quilon 

M. K. Cane sari, 
S/s M.N.KrishnemoQrthy, 	. . 

29, Ramanujarn Street, 
Kell'ikuzhi, Tricy- 20, 
Retired Guará/Speciel Graa, V 

V 

Southern ReUway. 	
V 

V 
M.M..ThangaJ8Q388m, 
S/c, Ilichel, 	2 k/4—,  
First Street, 	 V .. 
Aniai Naqer, f1alligaipurarn V 

V 

• Trichy-1. 2  Retired DriVer V 

Grade, Southrr, R11wey. 
V 

V 	 • Ft;I.Vincent, . 

59 S/a F.J.trnbrse, 
 

V 

27, 	Ponnt.hottarn, 
Kemr's Tdin, Trichy, V 

Retired Guardi'Special b 	rade, • V V V;ppLICRNTS. 
Sjuthern Railway. V 

V 	 . 
.. 

. 	 0..Contd,/— 
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V,Subremanian 
59 	S/a E."enkatraman, 

21, Thondaman Colony, 
- 	tletr Factory Rad, 

K,K.Nagar Post, 
Trichy-21. Retired 
Passenger Guard, 
i.Reilway. 

.P.ntony, 
600, 	5/0 Sovrimuthu Pillai, 

411 	M F, l).i.yput'ar, 
(Vi sin Read, Tri.chy-1. 
Retired., Shunter 'B' C:de, 
Southern Railway. 

RGopalan, 

oi 	,D.Raiieçharsdrar. 
125, 1riemmri Nail Seet, 
Pcnmalipatty, 1old.3n Roe', 
Trichy-4. Ret.trod. 
Passenger Guard, Southern 
Railway. 

1.K.Srinivs3n, 

662 	/o T.V.Krishnasn>', 
1311  East Chittra Street, 
rirPgem P.O., Trichy, 

Retired Gud/ieciel. 
grade, Southern Railway. 

R,iagarsarry, 

63 	
Rengasamv Naidu, 

328/B, Railway Colony, 
Trichy-20, Retired Lco 
Shunter 'B' Grade, 
Southern Railway 
(Trichy. Djjsjon). 

M,Issac Chelliah, 
604, 

	

	S.1Ianuei (late), 
Reti"ed 'P.' Gledb Guard, 
Southern Railway, 19, 
Keela K.sa Street, 
8eemanagar, Trichy-1. 

Kasim, 
4 1 r&/eik 1asthan, 

&oppTe nflurPcJst, 
' I 	ric.h'-1\, Retired Drivei', 

.Grae,Uoiithi'fl Railway. 
zt 

0 1 ,o Naga ilL.3i. 
36G'en4raL Bazaar St:eci., 

host, Trichy-17, 
&VGR 	d DriVer/B C:ede,• 

uthern Railway. S .. APPLICANTS 
. . .Contd,/— 



E.Abdu1 Razak, 
S/o fiohmed Esurf, 
55, Iloolakollel Street, 
Tenrvjr Poct, Trichy-.17, 
Retired Shunter/B Grade, 
Southern Railway, 

I. Innasimuthu,, 
S/a Inrasimuthu, 
K3lkothefl'Jr Ui1l'ge, 
Purothavkudj Post-621 33 
Ilbnge. KLchl, Trichy D5.t:i.t 
Retired Drjvei/ B I,rar, 
Suthern Railiay.. 

S.Ruben Gregory, 
605. 	5/o D,T.?..Sudatery1 P111, 

5/A, Coflv2nt ftad, 
Contonement, Trichv-i 
Retired Guard/Spec1 rade 
Southern Railway, 

P1,Kareem Ba!g, 

6W. 	S/o V..Plunveer BEIg, 
Np.13, PerIsi3ne'' ticet, 
Kjepet, Trichy-.11  

Retired Guard/A Grade, 
southern Railway. 

P.An'tcnisamy, 
S/o S.Doraisarrii Pfl.li, 
'7-8, 1st Street, 

THchy-1. Oetired Driver, 
B Gree, Southern Railway. 

T.R.Ethirajan, 

	

612. 	S/s Thiruvenged'athan, 
53, North ChithreStree'c, 
Srirengam, Trichy-13, 
Retired Passenger Guard, 
Southern Rej1ua. 

K.A.Raghav'asimhan, 

	

K13. 	S/o C.Pannthscharier, 
1, South Devi Street, 
Ranganegar, Srirangam, 
Trichy-6, Retired Guard! 
A Grade, Southern Railway. 

S Mu ru ge saP., 
614. S/o K.&ubramanian, 

Plot No.5, Thaimanevai Stiet, 
Tyyappa Nager, Trichy-21, 
Retired Passenge: GUctd, 
Si.jthern Railway, 

y 
..' APPLICANTS. 

I 
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R.Visw8nathan, 
S/e N.R.Radhakrishnan, 
s_c, Sa3tha Street, 
BalejiNives, Ayyappe latar, 
Trioiy-21., Retired Guard! 
Specia.L Grade, Southern 
Railway. 

Gerald Edward Rodriques, 
S/e Gerald t:dwrd, 
24/a Ardhi Bhagwcri StreoL, 
Tendral Nagar, 
K.K.Neciar Post, 
Trichy--21. 

R,Rengasemy, 
5/o Ramasaniy Kavarider, 
62, Railway C1ony, 
Bells Ground, 
Trichy-1., Retired, 
Shunter B Grade, 
Southern Railucy. 

P.Raman, 5/0 Pitchal. 
611. 	lie, Priq Melojperaip 

Trichy-1. Retired. 
ireman/ Graie , 

Southern Railway. 

£.Sethuramar., 
5/0 Gopelsamy I\Iaidu, 
Crauf'crd Rilwy C'iny, 
Trichy-20, Retired 
Driver/\ Grade, Sou+herr 
Railway. 

S.Thangaraj, 

62 	
5/.. 1.Sebastian,. 
5/24, Thirunagar,' 
P.rmalei, Trichy-4. 
Retired. Shunter/d Grace, 
Southern Railway. 

D,Devadoss Alfred f  
621. 	S/o A.P.Deva8irvatham Pilla, 

137, Iluthuraja Street, 
tiudalier Chatram, Trichy—i. 
Retired Guard/Passenger, 
Suthern Railway. 

ttDora 
2 ( 	etie 

VG 

 

isany, 
eevi Neldu, 
Thaamant Culny, 

r uremp Triciv---1. 
IIver, Southern 

... APPLICANTS 
,Contd./— 



S Krishnen, 
S/o T.ESSBrBngBFBfli Naidii, 

	

623.. 	61 t"-gr.vathi mrnn Koil Street9  
Srirangam, Trichy-6, 
Reti'ed Guerd/# Special Grade, 
Southern Railway. 

T.V.Naganathafl, 

	

24. 	
136, North Chithirai 
St:eet; Sriangam, 
Tichy-6 Retired, 
Guard/Ps pecial Grade j  
Southern Railway. 

R Narayanasam, 

	

625, 	
187, Chitrai treét, 
5r'.rangam, Trichy-6 
Retired uard/R Grude, 
Southern Railway. 

K.N.Subramani8n, 
North Chithiral 	ee 
Srirangan, Trichy-6 
etired Gua'd/. G':ade. 

Southern Railway. 

L.M.Rangenahan, 
Sic 	 arij  

171 9  Kendi Street,' 
Srirarngam Trichv- 
Retired Uuard/B -Grade, 
Snutsrr Railway. 

S.R,Yamunachari, 

	

6.23 	1S/ T.Rengasuamy That ci 
, West Uttra St±'eet, 

-Srirangam, Trichy-61  

Retired Guard/A grade, 
SoijUióti Railway. 

S. Ueer app an, 
S/c G.Soundarara Pills!, 
143, Main Road, 
Sangiliandapurem, 
Trichy-1. Retired Driver/ 
A Special, Southern Rai1uiy. 

A.M.Joseph, .S/ 

... 
Jn.18, Pcittakara S€reet, 

Palakkarai, .Trichy-1. 
Retired Guard/A 
Southern Railua, 

S..Pidaikalasamy, 
Vo  S,ru1 Pillai, 
26, Sekkari Street, 
Palakkarai, Trichy-1. 
Retired Guard/B, 	 . .. 
Southern Rail-way. 	. 	 ... 	PPLICANT,S. 



r 
...79 

K.R.Se!varenQe, 
632, 	No.48,  Palayekevil Street, 

Palakkaraj, Trichy 
Retired Special. 
Southern Railway. 

C.ntnyeemy, 
33• 
	

S/I P.i.chjnnjah Udayer, 
15, Sugados3 i1end' Street, 
Bau Road, Trlchy-2, 

D.SyeI Jaffer, 
• Sla Syed Ahzimbd,. :634, 	6, North Suarikaretret, 

Near Bbu Ro*d, 
Trithy-8, Retired Urije,/ 
A, Southern Railway. 

V.Periyasaniy, 
S/ri G.Veithja1jng, 
32, Kazapettal Lin(i, 
Th3z88rStreet, 
Trichy-1, et1rBi rit.1F.re; 
A, Southern Railway. 

V.lagirjstjamv, 
S/ri N.S.VeeraEwem.i Naic}l )  
8, Dcctor ISaaC Lane, 
SaflgllJepdEpuram, 
Trichy-1, etirsc GL)cas 
Guard, Southern Rai1tay. 

S,Abdl Subhan, 
/o Sh.k Babi 

38 0  •Sathyamoorthy Street, 
Se nth arne a rpur am, 
Trichy-4. Retired Guard 
A Grade, Southern Railway. 

H.Rmmer Basha, 
S/r Md.Hassain, 23-1%, 
Varathamasemet Street, 
Sangiliandapur8m, 
TriChy1, Retired Driver/ 
A., Southern Railway. 

D.Dhenepal, 
63. 	.Durairaju Chettiar, 
,slT1 	'apettaf Mein Road 

o  Retired Guarr4/4, 
/.,( 	ut\$r Railway. 

Iq 

1%bra'hr Loh, 
1Zt.iO.r 	, Colony, 

Ouse Road, 
No 	1 1 Gate, 

\. 	 0, Retired Driver! 
therri Railway. 

-. .. .APPLICANTS 
906 $i'ntd,/.. 



,,: APPLICANTS. 
, .Contd.f.- 

ii SI 

A.Rarnu, 

641 	5/o'ppavu Karukachi, 
69, New Street, 
£lkakeai, Contonement, 
Trichy-1. Retired Drivet,/ 
B, Southern Railway 

R.Kaliemnsrthy,. 
642 	K.Ramasamy, it 

Kannagi Street, 
Suram1iiu'ur am, 
Trichy-20., Retired 
Shuntina Driver, 
Southern Railway. 

f1.Dsraisamy, 
643. 	5/6 V,IlaruthArfluthu. 

23C, Anna Na3ar, 
Subramniapuram, 
Trichy-20. 2  Retired 
Driver/er, southern 9ti1wc,'. 

R,1zhat1 Haq, 
/O S.%hcul Razck, 2 

Syeda flohaifled RoLthE:t7Ec;, 
Bsemenaar, Tichy-.1,, 
Retired Guard-A, Southern 
Railway. 

A.Pnthnny LouIs, 
S/b .Arckosri NJi 
91, Keels .Padayechi Striet, 
Near Ed8  Street, 
Palakkarai, Trichy-1 
Retired GuarI/A, Southern 
Railway. 

P..Venkatesan, 
S/o C,Peruinel Naide, 
65, Highways Cclony, 
Subramaniapurprn, Trichy-20, 
Retired Driver/A Spi. 
Southern Railway. 

K.fleenakshisundarem, 
S/o f9.Kurnarasamy Pillal, 
Si, Annamelal Street, 
Erode, Retired Guard-A, 
Southern Railway, 

P.Arputham, SI. A,Pete, 
47-6, Iflflen Tilam, 
Azad Nagar, 
Suraméngalain Post 
Salem-3, e'tired 6river/ 
, Southern Railway 



W_ 	- -. --------- - 

:K.perjesamy, 
S/c E.Koianden, 23, 
voc Street, 
Kollampalayam, 
Er,de-638 002. 
Periyar District, 
Retired Guard/h, 
Southern Railway. 

V.Palenisamy, 
S/s NVelu PakadI, 

650, 	10/.92.-1, Nanjundpuran trji- C1 , 
Podariui', Cointhatcre Cisir:i.t, 
Retired Guat'd/A V

pI. 
Southern Railway. 

R.Venkatachalam, 

651 	- WsK.Ramasaniy icIcyar. ° 	
11741, Old Pagnur, 
RamjeeNagar Pest, 
Trichy_9 Retiree Shtjntcjr.. 
rier, Southerf,  R i icy. 

S .Sosimery, 

652 	C..SavriiiuLhu, 
5/2181  i9iithuktilam 'iflaqs, 
N.Kttupetti Post, 
Via. Ràmiee. Nager, 
Tichy-9, OitF2J Lr I. 'j/ 
, Southern Railway, 

AJ.Ramanathan, 
653. '3—P, Pschàipps 11ud15. Strat 

Kumbaksnam, Thanjavur Di8trict 
Retired Guará/A. Southern 
Railway...  

4 K 	bdul. L1ah, 
S/ô Khader :Shau Rowthe-r 

6540 	32, Perlyar Street, 
5ubrarnniapuram, 
Trichy-20 Retired hunter/ 
B. S.uthrn Railway. 

S.'G1..palan, 
Ur - 	2.._._ - 

p.50- 	LI' .LlIJJ1fl, 
/ 	64TReil6-ay Quarters., 

Kbnam-612 001., 
(-( 	RetreNGUard, Southern 
' ( 	Railli áy

cc 
 

'ntLags, 
rsjmuthu, 

Ka4iWancor ,  
lktri post, 

richy District, Retir&d 
Fireman/s, &c3uth-ern 

,Railway. ...• PPLIcANTS. 



A,Jacnnathan, 
57 S,J 	A.P.r3kiyam, 	il/A, 

Savaris 	oil St,reet, 
• Woraiyir Post, 

Trichy-3 	Retired 
Fireman/A, Southern Railway. 

S.FibdtJl 	Kareem S5h.b, 
S/w Sheik Ahmed, 	73. 

 CentaI  bezar, Tennur P+.1 

Trichy-17, 	RetiDSdo, 
Uto/ Special 

Snutnern Rai1Ue'.- 

R.SoundararajulU, 
S/a G.Rajemaflflar Nadu, 

 25, 	General Bazzar Stj:u:, 
Tennijr Pest, Triciy- 7  
Retired 	GUard/r 	SpE.U'.L p  
S*utherr. RailLe'!'. 

R.\JiraperUThfl8.'-, 

 Ramasamy Pi)lai.2  
28, 	KrshnSpuralr, 
fiddle street, 	Tori' 
TharijavU'L 	Road, 	Trichy-I, 
Retirel Drive./C, 
Scuthern Riivay. 

fl,4ijvsubramaniafl, 
661.. /o 	.enick 	P11 H, j 

House N,.20/C-1, 
flfla 	tJ9Qa', 

SubrarnniaPUram, 
Shunter! Trichy-20, Retired 

B, Southern Railway. 

P,Pamanathefl, 
6624 S,'o 	1<.F-art.hasarethi, 

21/3, 	Poonnaiy 	Cclny, 
Devareyc Nager, 
Trichy-21 9  Retired flail 
Guatd/.5P1. Southern. 
RailUey. 

- 	S,fld,flahbOOb P.li 	Khn, 
663. C/o 	Sher 	tli Khan, 

16/5, Fourth Stree€, 
Renganagar 	Trichy-21 
Retired 	PssencjeI'. L31j rc ;  

-Southern Railway. 

S.OkshinamoCrthY, 
s/o K.&omaSufl8t 	fl1e 

664 17 9  E.B.olmy, 	Khajcitala1 
Trichy-23 	Retired Guard/n 

- - 	 Southern tailUeY. 

I 

I .. APPLICANTS 



.z 
ft. p •4 

V.Krishnamurthy, 

665. 	S/., C.Venugopel RjU, 
14, Kumaren Street, 
Melakalkandarkottai, 
Trichy-.li Retired 
Guerd/, outhern Railway. 

R.fl1a1afleth8fl, 
S/oRayappa Asariyai, 

666, 	70, Krishnarnoor.thy Nger, 
fleter ractory Road, 
Trlchy-21 ., Retired )rii2/ 
A. Southern Rjwgv. 

T.I<.Rajegopalan, 
S/c T.V.Krishnaaamy iycrq, 

667. 	2, First Street, KlIuIuh, 
Illupur Road, TrIchy-20 
Retired Passenger Guard, 
Southern Railway. 

K. Karumbairarn, 

66Q 	
S/e S.Kurnbalingam iila.i, 
46-61  Rarnakrishna Nagar,.  
Kallukuzhi, Trichy-20, 
Retired Driier, Scutherr 
Railway, 

SJ.AJ i .596 to 668 are 
911 J)1C3 fltS pn 0J.79/93, 

6 ,i<uppu sniy 

669 	Gcvinda Asar:, N 
, 5amynethn St'et 

(elaka1karidharkottai, Post, 
Tr1chy-11., ReiDed Driven 
,. Southern RaIlway. 

T.V.Ar.unachaler, 
5/6 T..Venketsha1am Pill.ai, 

67fl. 56-k, 1ua1•ier tree€, •  
t4ri.yUr post, 7richy-3., 
et1red Guard/, 

Southern Raiiva,!. 

671 	 Rj 
I.  

it ( Né.5atyr1 

%5 	Retl'red Ps 

;_ i 

y 
my yyanger, 

Street. 
ya Temie, 

dras - 600 033 
Illf nge; Guard, 
iwa', 

$9Neicer, 
5724 	S/i6nalai. \sicke 

No.75, First Street, 
tJaduqBpatti Viliage, 
K.Sathanur, Trir.y D.sticc., 
Re.tiradFlreman, Scjtheri 
Railway.: PPLICNTS. 

, ,Contd../— 

* 



• outhern .9e iluey. 

¶sJ.Krishnasainy, 
• 

674 
5/. Narayanasary Pillaj, 
27/3; Sacthj Vináyevär 

• Crawford, 	Trichy-12, 
• Retired Driver/A, 	Sjtht 

Railway. 

• Q.Amirthalingam 

675. 
Sb 	fl.Ganap a thy , 
Periyer Stret, 

• Kelakalkeinderkcttal 
Trichy_11.,, 	Retirid Driver/As  
Southern Failway. 

S.ndrew, 	S/c 	mfj. 
675$ Guru 	Ill?rn 	3rd Sret, 

.E4E.Dolcriy; 	Mahajpra, 
Viliupurar, 	Sputh 	rot 
D.srict,, 	tetjtJ 	sent 
Driver, 	outhrn Pai1wz y, 

 5/. 	.Thanave1u Psari, 
25, 	S4ndeam Pillal Ihottan, 
Edatn4p.ct4 	1.!thUr, 
Trjch,._12,, 	Retired Shürtef, 

• a.outhi REliway, 

 S/IltJtrukrjshna Neldu, 
Nethesa2a 1iv831,  
Samyaa 	7h9ppu, 	House No.37, 
Trithy8, Retired Shunter, 
Southern Railway, 

A.Ptbdu1Reiaman  
679 5/c G.Fbdu 	Kareem, 

6/B, 	Jalla. Pakkiri Street, 
+ fladural Ro.d, 	Trichy-..e 

Retired Dr:vbr/Specj 	Grade, 
Southern Ra.lway, 

K.Ra agopa., 

640 S/o 2.Krisrnaspy NaWu, 
91, 	SINC.O 	oloriv 

• Edarra1aipaiy- 	Puthur, 
Sundar+ 	Pi:18174,ottar1 
Trichy12,petjted 5hu:t6r, 

• Souff,er, 	Ra.Juay, 

C++ 
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G.Kuppusaniy Neicker, 
S/o 11.Gengethare Naicker, 

61. 	69, Illangao Street 
P$nmalelpatty, Trichy-4., 
Retired Shunter/B 
Southern Rilway. 

C,Pndi, S/s Chinnaiyari, 
612, 	N,Kuttappattu, 

Ramje•e Nagar Post, 
Ptmbedkar Nagar, Trichy-, 
Retired Shunter, 
Southem Railway. 

A.fl.Sklll, 5/a E.il1 
683. 	124, Crawford Colony, 

Crawford, Trichy-12., 
Retired Shunter, 
Southern Reii•iay. 

S,ibdul Karèem1  

684 	
S/u Sh1k Ibr'ahirr, 
56/A4, SngarathrPpu, 
Trichy-1, Retirec tui.er 
Driver,'R, So[!the:n Railway. 

J.Issac, S/a R,Jsep1 P..i'y', 
6'.: 36, Raghavachary Street, 

Semb lath Post, - Peaibur, 
Madres-600 011, Re-cued 
E}r1ver/Sp1. Southern Raiiwy 

R.Copalakrishnan, 

.$ 	
S/c S.ath rihEn, 2 

6 	Sethurme Pi1làl colony, 
T-richy-20, 'Retire Shunter, 

'Southern Railway. 

PJ.Jayaramati, 
607, 	Sic; N.K.L.Naresa Ayyar, 

9!-D, -Narasimma Achary Colnn', 
Nanjikottal Roc1. Thanjavur -* 
613 

 
001.0 Retired Pass. Cuerd, 
hern Railway. 

R. 

/cr J?e,S/o D.P'.açju 
he4a, I-, lJecanayen 
1ietyreét, •lJth Line, 

( ' 	agaptina-611 DCI, 
'-atire'Jriver/k SpJ,, 

W-Ut Ve Railway. 

iitde1ia:, 
21, 'Ja'ndiyar Colonj, 

Thilisi Ncjam, \Jclar R5Li 

Thanjavur, "Retired iuBrd/ 
Soüthern Raiiiay. 

/ 

.. APPLICANTS. 

. .Contd,/-. 
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A.Velayu them, 
5/0 R,Annnrnelsi, 

690, 	12/V.I 2364 0  Pookkara 
Vasthe New Street, 
Thenjeiur - 613 001, 
Retired Driver/A 
Southern Railway. 

R0Plurugaiyan, 
S/o Ramasaniy Konar, 

691 	JIi1n Nager, 
Udayamarthrndapui'am Pc3 
- 614 706, 
Taluk, Retired Gurd/C., 
Southern Railway. 

R. Gopblekrlshnsn, 
5/. K.Ramanuiam Naldu, 

692 	Plot •No,19, breharn Piidithr 
Nagar, Via. Sivaji Nar, 
Thenjavur - 1., etie 
Driver/A, Southern P.'i!u 

P.Srinivasan, 
63 

V 	
5/0 Pechaiyarp.a t1udaiiyr, 
1121  R/4, IludaiI.var StrcDt, 
Iudaiiyir Chethirern, 
Trihy-1, Retired Guard/A, 
Southern Railway. 

V 	
G.Kaiyenaundar.am, 

694. 	S./o 	GcV1fldgf1amjj11.?V, 

Ilooppanar Street, 
mmaipetei,' Vedicpu:1en: 

Pin.— 613 2fl5, Thanjvur 
District, Retired Guard/A, 
Southern Railway. 

K.Sanniyasi, 
65. 	S/c, Kesava Padayechi, 

18, Kamper Street, 
Senthaneerpuram, Tr V chy... 

V 	
Retired Driver/C, 	V .  
Southern Railway. 

K.Sankaranarayanan, 

6156 	 V V.Lflgeflathafl, 
C.99/A North East Extehsion, 
7th Cross, Th1lli Nagar, 
Trichy-18, Retired Guar'1/Spl, 
Scuthern RI1v, 

S,Periyasamy, S/c •Sanyili 

69 
V 	•Docr NO.59/9, Mudaliyer 

V 	Chetram, uneeJarsn 1<oll 
Street, Tiichy—'1., Retird 
Drivr, Southern Railuay. ... APPLXCFNT& 

,Contd. I- 
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K, Neridagopel, 
S/o .t .Krishi.esamy, 6B.43)   Brindaven Street, 
IndiraNagar, LIC Colony, 
Trichy-21,9  Driv8r/.Spl, 
Retired, Southern Railway, 

T.R.Balesubremenjen 
S/o Rethinam, 160, 699k 	
Nortti Street, 
Tiruvalyaru 613 204 
Retired rver/P 
Southern Reilay, 

5, Masthan, 
Sb R. Babij Sahib

'  
700. 	

Retired PassengerDr5ver, 
Southern Railway, 
Meekai'a Street, Terrjr, 
Trichy-17, 

PGowrjsupdaram 
7rlS/o S.Periasamy,. 106-4, 

" 	lVl8fliCkapucem NaduSt'eet, 
Melapuaui', T1,ichy-1.4  
Retired Guard/A, 
Southurn Railway. 

TRamaOhrn, 

702 	.Thngavelü, 5, 
Bherathv Dasn5tree, 
Ki1perumiekkar, 
liiilupuram - 605 602, 
Retired Driver/B, 
Southern Railway, 

7030 
5/0: 8 kr1 Thevar, 
2/257,TalUkOff'ice Road, 
Thiruthureipoondj 614 713, 

redDriver/, 
n 'Railway,. 

I 	 tireb 	unter, Southern 
Railway. 

\ 	t,J' 	hameJ, 
1 Gafor iehib, 

70 	,Pond Office, 
Thennur, Trlchy-17, 
Retired Driver/Spi,, 
Southarn Railway. 

00 APPLICANTS 
..Contd4/- 



V.V,elu., 

706 	f
Uaiyapuri, 

rethiyur, IniyánurRuad., 
House No.33, Trichy-9., 
Retired Shunter, 
SouthernRailway. 

&.f1erimuthu, 

707 	!• •N.Singara Paayaohi, 
• 

~_ _allukuzhi, 
/c,Rath2Y Colcny 

 Trichy-20, 
Retired Shunter,  
Southern Railway, 

P,11arnundy, 

708. 	Palaniyandi, 42.A, 
(ludukkupatti, 
uduko€tai Riad, 

Trichy-20, Rtjred Sh'jnr, 
Seuthe,rn Raiiwey. 

T.Irinesinuthu, 
S/r, S.Thonas, 13 

709, 	West tiriyenathaiurarI! 
Dindigul, Retired hnter; 
Southern Railway. 	4, 

•:P,.Sa'arirnuth., 
710,. 	S/orUlapp.an, 9/59 

.N.1.CnIny. 6th CrosS, 
Trichy-201 .Reti'ed hurtr.. 
SOuthern.Railway, 

P (luthusamy, 
711t 	.S/o Thèn9r1kavenrar, 31, 

- 	 AiB.S.Co1ny, Purluknttei 
-RJad, Trichy-20, Retired 
Shunter, •Southern Railway. 

S.Palaniyendi, 
712. 	S/c Satalyan, 31/3, 

P.1ahiyandavar Koil Street, 
Itinamkolthu 	:Trichy. District, 
RetIred Shunter, Southern 

Railway. 

, 'K.(l.Arumugharn, 
713. 	S/c Kuthian aliac ci31eyndi. 

4193,:Palaniyandever Koil 
Strèet, Innamkolathur, 
Trichy, Retired Shuntt, 
Southern Rai.1.wiy. 

S.Kendaaarn', 
714.:, 	rS;1 'Subbarja C8vanr1r, 

4 	 Kad'chRnal1Ur Post, 
42 •Est Thottipelaysin, 
Erode-.6,Retirèd Shuntinc 

)Driver, SoUthern Railway, APPLICANTS 
..•.'. Contd./- 



715. V.Tre5en, 
S/U Venjvtvchhlem. 
136, 	R.f1.S.Coiony, 
Nnjeekbtti ROE'd 
Trichy — 6, Retired Drivr/: 
f,Specie1, 	Southern R.i1wy, 

716. i.6,Ruse, 	5/0 Smue1 Rouso, 
35, 	Kensdi Street, 
Subremeniepurem, 
Trithy — 	O,Retired Shunter, 
Southern R1iuey. 

 R.V.Ponneiyen, 
S/0R.Vdjje1tj, 	14—E, 
Seint Intony'3 Lhurch Lrrr, 
Neqepettinem — 	Oil 	DCI 
Retired Driver/s, 
Southern Reliwey. 

 N.Rejemenickam, S,Nos, 	669 to 718 ee 
eppl.4.tents in 0.. 	80i93 5/0 Nereyenesemy P.tUi, 

18, 	Nethejl Street, 
KemrejepurFm, 
Rjekiipekkern 	Pt, 
Medrps — 600 073 
Rotird_Dr1ver, 
Sotjthrn R1uy, 

By 	c.vccete Shr 	K.Sbb 	R;cj, An 95 to 403/91, 
57/90,416/90, 	320/92, 	298/92 and 377/92 9  

By AdvocrteShri R.Bhrsk?rF'r, ihuJ,.Nos. 44/93 to 76/93 9  

By 	u.wcte Shri 	.SIiircr 	%liat' in 0J.No6.' 77/93 & • 78/93 

By Idvucete Shri Vi i'y?n in 	J..NrjB, 	79/93 & 80/93 

Verue 

	

1. 	Cheirmen, 
Rri1wy Boerd, 
R'i1 Bheven, 
New Delhi. 

/ 

	

-. 	- — - 
The"4JrLiOn of India 
reprdented by thn 
Scretry, 
F1inistry of Rrilueys, 
RiF. ;'BhrvEh, 
NewJelhi. 

- /•-• .'•_.•__/ 

Respondent — I in 0J.Nos. 
395 to 403/91, 79/93 1& 80/93 

Ror'i.itt — 2 in 0d..Nos. 57/90, 
41 6/0,320/92,298/9,31i/92 ehd 
44 tt, 16/93 

Fiestdet — I in Uj.No. 57/90 
41j/90,320/92,298/92,377/92 and 
44 to 76/93 
endRespondent — 4 in O..NoS. 
395 to 403/91, 

Respondents. 

Contd./— 
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3. Union 	of 	Indi? 	•. 	 •• Respondent .- I 	in Mes 
• through 	t:he  Gener v.]. 77/93 pnd 78/930  

Mareqer,Southern Riiwrys, Respondent - 2 	in 0.FA.Nos. 	0 

• Pk 	oun, F1dres— 3 395 to 403/9I 9 79/93 .& 80/93. 
Respondent —3 	in.O.9-.No$. 
57/0,4I6/90.,30/9,298/92,' 

. . 	
0  

377/92 	nd44/93 to:  76/93. 

 The Chief Per onnel Officer,Rcspondent - 	2 :in. 0J.Nos.. 
• 0 	SouthrnRPi1uey,' 	•• 77/93 	nd7.8/93 

Perk T.otin, 	1edrs 	3 	. ' 	• 

 Divlsionel Ri1w'y 	. 9esron'Jent 	in 	O.f4.Nos. 
Merwger,Solothern •R11uEy., 3 	t 	/O3/91.. •. 0 

0 Pysore. 	
0  Rnnc'dent -. 4 	in 	O.#.NoS. 

0 
0 	

0 7/9r,416/90,320/92,29B/92 
e .nd 377/92 	 0 

6. Senior Di.vis.ion1 	0• Repidrnt - 3 	in 0...No.77/93 
flP4r'ci' 0 0 

gLIuII.L.  

	

.ulJLII,ern Ri1y, 
0 	 • 	

0 	

0 

1-ghe. 	
0 	 • 	 . 

The D.jvision.1 Personrel 	ponda 	- 3 in 0..No. 78/93 
Offic'er,Southern Rit.;'y, 	

•• 	0 	

0 	 0 

11aduri Division, 0 • 

11eduri. 	0 	

0 	 •• 	
0 	 • 

The Divisionp. 	 epondent - 4:in 0..tJos. 
Supeiintendent, 

0 	

0 	449a. t3 76/93 	
• 	 0 

Southern Reliwey, 	• 	
•- 	•. 	 0 

DivisionJ.0ff.ce,Piqh't.  

	

.Th*e tivision1 R'i1wy 	R.sDondent -. S in 0...No.s, °- 

	

inag'er, 	0 	

• • 
	 32OL2,298/92 and 377/92. 0 • 

Scuthern Ri1wy 
 

B-.ngiore. 	 .••••.•. Respondents.. . 	00  

(By Fdvocte Shri K.R.D.Kernt. for Shr-i I.N.Venugope18 
Goud, Ri1w'y dvocte for rspordents in  sli the 
epp1ictions).  

9 . 
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CEDER OF THE FULL BCH 

Shri Justice V.S. Malinath, thairrran: 

These cases have been placed before the Full Bench as per 

the directions made by the thairnan by his order dated 23.10.1992 

in exercise of the powers conferred by Section 5(4] (d], of the 

Administrative Tribenals Act, 1985, after transferring the cases 

of the Madras and Ernakulam Benches and -clubbing than with the 

cases of the Bangalore Bench. The reason for the reference is 

the conflicting views taken by differen t: benches, one view having 

been taken by the Ernakulam Bench in its order made in application 

K-269/88 dated 20.4 • 1990 and a' contrary view taken by the Princi-

pal Bench and the Ahmedabad Bench in O.A. No. 1572/88 and O.A. 

Nos.351 to 423/88 respectively. We shall now proceed to state 

briefly the relevant facts as follows: 

2. 	The applicants in all these cases are employees of the Indian 

Railways serving in different Divisions as Drivers, Guards, Shun-

ters, etc. who belong to the category called the running staff.' 

The applicants retired from service between 1976 and 4.12.1988. 

They have in these cases prayed for directions to the respondents 

to grant than pension and other retirement benefits by taking 

into' account running allowance not exceeding 75% of their pay. 

-Tt--respoidents oppose the applications contending that running 

a1,ice 	t exceeding 45% of their pay can be taken into acc- 

ouht 'for -ipiiting retirement benefits to those who have retired 

beo_1.4 1? and not exceeding 55% of the running allowance. 
LtT&4r )4 ,lJ 

- for thos' re4tring after 1.4.1979. To appreciate the rival con- 

is necessary to advert to the relevant provisions 

governing the applicants conditions of service in regard to pension 

and other retirement benefits. 	 el 



3. In pursuance of the recarndationS of the Third Pay Canmi-

ssion the pay scales of the employees of the Indian Railways 

including those of the running staff were revised with effect 

from 1.1.1973 by the rules called 'Railway Servants RevisIon 

of. Pay Rules, 1973' [hereinafter referred to as the 'Revision 

of Pay Scale Rules'] made by the President in exercise of the 

powers conferred by the proviso to 1irt:icle 309 of the Constitution 

of India. It is enough to state that there was considerable 

increase in the substantive pay of all the members of the running 

staff. So far as the grant and quantum of pension is concerned 

the saiie is regulated by statutory, provisions made under the 

proviso to Article 309 of the Constitution. Pension and other 

retirement benefits depend upon the average enioluments that the 

retiring employee was drawing before his retirement. Statutory 

rules govern xx' determination of average eniolirnent for grant 

of pension and other retirement benefits. The relevant statutory 

rules that were in force when the revision of pay scale rules 

came into force on 1 .1 .1973 are extracted as follows: 

"2544. [C.S.R. 4861 - roluments and Average oluments: The 
term "Dnoluments", used in these Rules, means the emoluments 
which the Officer was receiving inunediately before his retirement 
and includes:- 

Pay other than that drawn in tenure post; 

Personal allowance, which is granted [i] in lieu of 
loss of substantive pay in respect of a permanent post other 
than a tenure post, or [ii] with the specific sanction of the 
Government of India, for any other personal• considerations. 

1ote: Personal pay granted in lieu of loss of substantive pay 
in respect of a permanent post other than a tenure post shall 
be treated as personal allowance for the purpose of this article. 
Personal pay granted on any other personal, considerations shall 
not be treated as personal allowance unless otherwise directed 
by the President. 
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fees or commission if they are the authorized emoluments 
of an appointment, and are in addition to pay • In this case 
"Eouirents" means the average earnings for the last six months 
of service; 

acting allowance of an Officer without a substantive 
appointment if the acting service counts under Rule 2409 [C.S.R. 
.3711, and allowances drawn by an Officer appointed provisionally 
substantively or appointed substantively pro tempore or in an 
officiating capacity to an office which is substantively vacant 
and on which no Officer has a lien or to an Office terrporarily 
vacant in consequence of the absence of. the permanent incumbent 
on leave without allowances or on transfer to foreign service; 

deputation [duty) allowances; 

duty allowances [special pay]; and 

[g][i] For the purse of calculation of average emoluments: 
Actual . amount of running allowances drawn by the Railway servant 
during the month limited to a maximum of 75% of the other emolu-
ments reckoned in terms of [a] to (f] above. 

[ii] For the purpose of gratuity and/or death-cum-retirement 
gratuity: The monthly average of running allowances drawn during 
the three hundred and sixty five days of running duty irwrediately 
preceding the date of quitting service limited to 75% of the 
monthly average of. the other emoluments reckoned in terms of 
items [a] to [f] above drawn during the sane period. 

Note: In the case of an Officer with a substantive appointment 
who officiates in another appointment 	holds a temporary 
appointment, "Enoluments" means: 

[a) the errolurrents which would be taken into account under 
this Rule in respect of the appointment in which he officiates 
or of the tenporary appointments, as the case may be, or 

[b] the emoluments which would have been taken into account 
under this Rule had he remained in this substantive appointment 
whichever are more favourable to him. 

2544-A, [C.S.R. 486-A]: Same as otherwise provided in Rule 2544-B 
[C.S.R. 86-B]. In respect of Officers retiring from service 
on or after the 1st November, 1959, the term "emoluments" means 

uments which the officer was receiving irrmediately before 
c. 	ent and includes : - 

a 	tantive pay in respect of a. oermanent post, other 
haa tenure post, held in a substantive capacity; 

cc 
1 

	

	b] pprsnal allowance which is granted in lieu of loss 
-44 ijcSf ,ubstantive pay in respect of a permanent post, 

,otr than a tenure post; 

pay attached to a post other than a tenure 
post, when the special pay has been sanctioned pea-
nently and the post is a held in a substantive capacity; 
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Ed ][1]For  the purpose of calculation of average emoluments: 
With effect from 1st Septeirdr, 1962, save as otherwise provided 
in Rule 2544-B (C.S.R. 486-B) one-half of: 

the difference between .the total emoluments referred to 
in items [a], (b] and [C] above' and the pay actually drawn 
in higher officiating or temporary appointments; 

Special pay other than that referred to in clause [c) above. 

pay drawn in temporary or officiating appointments; 

personal allowance other than that referred to in clause 
[bJ above; 

V. the difference.betiieen the substantive pay and the pay actu-
ally drawn in higher tenure appointment(s), whether held 
in substantive or officiating capacity, prOvided that ser-
vice in the tenure appointment: (s ), does not qualify for 
the grant of a special additional pension. 

[2) For the purpose of emoluments for [ordinary] gratuity and/or 
death-curn--retirement gratuity. The difference between the average 
emoluments in respect of items [a] to [d][1)  above calculated 
upon the last one year of service and the last substantive emolu-
ments as per items [a) to [c] above. 

[e ] [1] For the purpose of calculation of average emoluments: 
The actual amount of the running allowance drawn during the month 
limited to a maximum of 75% of other emoluments ±'eckoned in terms 
of [a] to [C] and [dJ(1) above. 

[2] For the purpose of emoluments of [ordinary]: gratuity/death--
cum-retirennt gratuity:-  The monthly average of running allowance 
drawn during the 365 days of running duty innediately preceding 
the date of quitting service limited to 75% of the monthly average 
of other emoluments reckoned in terms of [a] to [ci and [d](2) 
above drawn during the same period. 

Note[1]: If immediately before his retirement or death, an, officer 
has been absent from duty on leave with allowance 'CE  his emolu-. 
ments for. the purpose of calculating ordinary gratuity and or 
death-cuni-retirernent gratuity should be taken "at• what they would, 
have been had he not been absent from duty. 	•• 	•• 

Provided that the amount of gratuity. is hot in&esed on 
acccxint of increase in pay not actually drawn and. that benefit 

.of .higher officiating or temporary pay is given only if it is̀-*,,̀  
certified that he would have continued to hold the higher of ficià 
ting or temporary appointment but for his proceeding on leave. .: 

Note [2]: in case where a temporary officer who quits service 
after ccmpleting three years'. service is appointed substantively 
to a permanent post any time during the last three years of his 
service the emoluments drawn by him after completion of three 
years' service during the period he was not holding a permanent 
post shall be treated as if drawn in a permanent r.ost held in 
substantive capadity. 
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2544-B [C.S.R. 486-B].[11: If an officer holding a permanent 
post in substantive capacity:- 

[a) officiates in a higher permanent post [other than a tenure 
post] or holds a higher temporary post [other than a tenure 
post] borne on a cadre which includes permanent post on 
the sane time scale as the temporary post, continuously 
for not less than three years, and retires or dies while 
so officiating or holding the higher post; or 

[b] is confirmed in such higher permanent post at any time during 
the last three years of his service after having officiated 
in that post continuously for three years or more. 

his emoluments for pension in respect of the higher post for 
any period beyond three years continuous service in that post 
shall be determined under Rule 2544-A [C.S.R. 486-A] as if he 
held in substantive capacity a permanent post on a time scale 
identical with that of the higher post. 

[2] For computing the length of continous service in respect 
of the higher post under clause [1],  all kinds of leave all 
periods during which an Officer officiated in a permanent post 
or held a temporary post on identical or higher time scale and 
the time spent on deputation and foreign service shall be inclu-
ded, provided that it is certified that but for his proceeding 
on leave or serving in other post or going on deputation or 
foreign service as the case may be, the Officer concerned would 
have officiated in or held the higher post. 

[This will take effect from 1st september 19621. 

2544-C [C.S.R. 486-C] - In respect of Railway servants quitting 
service on or after the 15th June, 1968,   "emoluments' shall mean 
the "pay"  as defined in Rule 20031211, which theRailway servant 
was receiving immediately before quitting service. Provided 
that the benefit of higher officiating pay for [ordinary] gra-
tuity/Eath-curn-retirenent gratuity will be given only if such 
pay was/would have been drawn continuously for a period of not 
less than 22 days. "Average emoluments" shall mean the average 
.of the emoluments as defined above calculated upon the last three 

of service. 
- 	Le case of running staff emoluments. for [ordinary] /Gra- 

tui 
	

h-cum-retirement gratuity will also include the monthly 
running allowance drawn during the 365 days of running 

tiately preceding the date of quitting service limited 
the emoluments as defined above. For the purpose of 

n of average emoluments the actual amount of the running 
drawn during the month limited to a maxirrurrn of 75% 
emoluments as defined above shall also be taken into 

-.95- 

Note [1]:  If a Railway servant, irrmediately before his retirement 
or death, etc., has been absent from duty or on leave with allo- 



-96-- 

wances [inbiuding leave preparatory to retirement) or on foreign 
service or having been suspended but reinstated without forfeiture 
of qualifying service, his enoluments should be taken at what 
they would have been had he not been on such leave or foreign 
service or suspension. 

Provided that the enolanents shall not be increased on acc-
ount of increase in pay, not actually drawn and that benefit 
of higher officiating or temporary pay is given only if it is 
certified that he would have continued to hold the higher off icia-
ting or temporary appointment but for his proceeding on leave. 

[21 Pay drawn in tenure appointments will count for persons 
governed by the Railway Pension Rules, 1950. 

It is clear from Rule 2544(g) that ore of the cornpornts that 

constitutes average eiroltrnents is the actual arrount of running 

allowance drawn by the Railways servant during the nonth, limited 

to a maximum of 75% of the other emo:Luments reckoned in terms 
sut)-clauses 

of/[a) to [f 1 of the said rules. The expression 'enoluments' 

used in the rules includes pay and some other allowances. When 

the revision of pay scale rules were promulgated and bronght 

into force with effect from 1 .1 .1973 in the light of the recorrrnen- 

datioris of the Third Pay Comhission ,no steps were simultaneously 

taken to amend the statutory rules regulating grant of pension. 

Persons retiring after 1 .1 .1973 who had received the benefit 

of increase in pay in accordance with the revision of pay scale 

rules were entitled to claim computation of their pension taking 

into account the revised pay and the actual amount of running 
previous 	 -. 

allowance drawn during the /month limit:ed to a maximum of. 75% 

of the enoluments which included the enhanced revised pay. On 

21.1.1974 the Railway Board by their letter No. PC 111/73/RA 

directed as follows: 

"The question of revision of rules for the regulation of 
various allowance consequent upon the introduction of Revised 
Pay Scales under Railway Services [Revised Pay] Rules, 1973 is 
under consideration of the Board. Pending final decision, there-
on, the Board have decided as under:- 
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[i] Treatment of Running Allowance for various purposes in case 
of Running Staff: 

The existing quantum of Running allowance based on the pre-
vailing percentages laid down for various purposes with 
reference to the pay of the Running Staff in Authorised 
Scales of Pay nay be allowed to continue. 

[ii) Payment of Incentive Bonus: 

The payment of Incentive Bonus to various categories of 
Railway employees at present eligible for the same, may 
be allowed to be paid at the existing hourly rates laid 
down for each category based on their Authorised Pay Scales. 

2. The payments as alxve will be provisional subject to adjust-
ment on the basis of final orders." 

It is clear fran this order that pending decision to revise the 

rules regulating grant of pension,. the existing quantum of running 

allowance based on the prevailing percentage laid down for various 

purposes with reference to the pay of the running staff in various 

scales of pay was allowed to continue. Thus the limit of 75% 

prescribed by Rule 2544[g][i] was directed to be continued. 

The expression 'authorised scales of pay' in the context, of the 

revised pay scale rules which came into force on 1 .1 .1973 has 

to be understood as pay authorised by the statutory rules that 

were in force on the date of the order, 21.1.1974. The order 

dated 21 .1 .1974 did not, therefore, in any manner affet the statu- 

bi 	ription. regulating canputation of enolurnents and average 

40 
( t IUThntz..ntaid  in Rule 2544 for the purpose of grant of 

4remer .nef its. Any decision to modify the same w,uld have 

¼. 	 ]y/'when the relevant statutory rules are amended in 

	

-Ac 	rbewith law. But what the Railway Board did was to 
6ANG P / 

	

-• 	to modify the 'statutory rules by an executive order made 

on 22.3.1976 bearing NO.PC 11/75/RAIL paragraphs 1 tof  5 of which 

read as follows: 



"The question of revision of rules regarding treatment of 
Running Allowance as pay for certain purposes conseqnt upon 
the introduction of revised pay scales under Railway Services 
[Revised Pay] Rules, 1973 has been under consideration of this 
Ministry. It has now been decided that the existing rules in 
this respect mey be modified as follows in the case of Running 
staff drawing pay in revised pay scales: 

Pay for the pirposes of passes and Pbs shall be pay plus 
40% of pay. 

Pay for the purpose of Leave salary, Medical attendance 
and treatment, Educational Assistance and retirement benefits 
shall be pay plus actual amount of running allowance drawn 
subject to a maximini of 45% of pay. 

Pay for the purpose of fixation of pay in stationary posts, 
Compensatory [City] Allowance, House Rent Allowance and 
rent for Railway quarers shall be pay plus 30% of pay. 

These orders take effect from 1.4.1976. 

The payments already allowed on provisional basis in terms 
of para 2 of Railway Ministry's letter No. PC 111/73/RA dated 
21.1.1974 for the period from 1.1.1973 to 31.3.1976 shall be 
treated as final. 

The alove has the sanction of the President. 

Hindi version of this letter will follows" 

The limit of 75% of the actual amount of running allowance drawn 

in the preceding nnth for the purpose of computation of emolu-

ments for quantifying pension was reduced from 75% to 45%. The 

statutory rules prescribing the maximum limit of 75% were, however 

not amended. 

4. But as the authorities threatened to give effect to the 

Railway Board's order dated 22.3.1976 in preference to the statu-

tory rules Shri Dev Dutt Sharrna and other aggrieved persons chall-

enged the Railway Board.'sorder dated 22.3.1976 in the High Court 

of tlhi in C.W.P. No.915/78. Consequent upon the establishment 

of the Central Administrative Tribunal with effect from 1.11.1985 

the said case stood transferred to the Principal Bench of the 



Tribunal where it was renumbered as T No.410/85. The said appli-

cation was allowed by the Principal Bench by its order dated 

6 • 8.1986 and the impugned orderof the Railway Board dated 22,3.76 

was quashed. The respondents were directed to continue to make 

payment beyond 31 .3.1 976 all retirement berf its in accordance 

with the Railway Board's letter dated 21.1.1974 till such time 

as the relevant rules in this regard are amended in accordance 

with law. The Railway Board's letter dated 21.1.1974, as already 

stated, did  not affect the statutory rights regulating pension. 

On a proper consideration of the order we have noticed that it 

in terms states that the limit prescribed by the rules shall 

continue until nodified in accordance with law. 

5. We should advert, at this stage, to arother order made by 

the Railway Board by which the statutory limit which was reduced 

to 45% by the Railway Board's order dated 22.3.1976 was enhanced 

to 55% with effect from 1.4.1979. This order also suffered from 

the same infirmity from which the earlier order dated 22.3.1976 

suffered it being in conflict with the statutory rules. It could 

not, therefore, have the legal effect of reducing the statutory 

limit of 75% fixed with relation to the running allowance by 

Rule 2544[g]. 

M.C. Srinivasan and 23 others filed an application 
L'11. 

	

on 	A 8 before the Ernakulam Bench of the Tribunal in O.A. 
( 

'No.1<-29'/, for a direction to grant them pension by adding runn- 
II 
ce upto a maximum of 75% of their pay for computation 

o 
24J1pension in accordance with the judgment of the Principal 

	

BANG 	
' h in T No.410/85. During the pendency of the said application 

the statutory rule 2544 was amended by the President in exercise 
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of the power conferred by Article 309 of the Constitution. By 

the said amendment said rule g[iJ  and g(ii) of Rule 2544 were 

amended firstly with effect from, 1.1 .1973 reducing the limit 

of running allowance for the purpce of calculating the average 

erroluments from 75% to 45%. On the same day, a further amendment 

was made with effect from 1 • 4.1979 increasing the maximum from 

45% to 55%. Whereas the first amendment was given retrospective 

effect from 1 .1 .1973 the second an rx±nent was given retrospectiw 

effect fran 1.4.1979. For the sake of convenience we shall 

extract the amnendrrents as follows: 

"Subject: Arrerdnent to Indian Railway Establishment Code- 
Volurrel&II,. 

In exercise of the powers conferred by proviso to Article 
309 of the Constitution of India, the President is pleased to 
direct that Rule 1302, 1309, 1502 and 2544 of Indian Railway 
Establishment Code, Volume I & II [Firsi: reprint and Fifth reprint 
respectively] be amended as in the lvance Correction Slips 

Th.428, 429 & 430 R.I. and 405 R.II enciced as Anriexures 'A'. 
'B', 'C and V. 

The amendment will be effective from 1.1 .1973. 

This issues with the concurrence of the Finance Directorate 
of the Ministry of Railways. 

Hindi version is attached. 

Sd!- [K.Venkatesan ] 
Director, Establishment [P&A] 

DA:As atove 	 Railway Board. 

No.E[P&AJII-86/ps_15 	 New Delhi, dated 17.12.1987" 

"ANNEXURE 'D' 

ADVANCE. CORRECHON SLIP No.405 R.II 

RULE 2544 

Sub-rule g(i) and g[ii] may be substituted by the following: 
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g[iJ 	"For the purpose of calculaticn of average eiolurrents:- 
actual anount of running allowance drawn by the railway 
servant during the nonth limited to a meximum of 45% 
of pay, in the revised scales of pay". 

g[ii] 'For the prpose of gratuity and/or death-cum-retirement 
gratuity: the rronthly average of running allcMances 
drawn during the 365 days of running duty iirrnediately 
preceding the date of quitting service limited to 45% 
of average pay drawn during the same period, in the 
revised scales of pay." 

[Authority: Ministry of Railway's letters No.PC 111/75/RAI1 
dated 22.3.1976 as amended by letter of even number dated 
23.6.19761. 

EXPLANATIC: The Rule 2544 of Indian Railway Establishment Code, 
Volume II [5th reprint] has been rrodified through administrative 
instructions issued with the President's approval effective from 
1 • 1 .1973. These instructions were necessitated by the introduc-
tion of the revised scales of pay recommended by the Third Central 
Pay CbnirLission. The purpose of this anndment is to give stath-
tory force to the administrative instructions with effect from, 
the same date on which the instructions were issued. It is certi-
fied that retrospective effect given to these rules will not 
adversely effect any employee to whom these rules apply. 

Sd!- [ K .VEKkTESAN I 
Director, Establishment [P&AJ 

- 	Railway Board." 

"Subject: endiment to Indian Railway Establishment Code-Vol.I&II. 

in exercise of the powers conferred by Proviso to Article 
309 of the Constitution of India, the President is pleased to 
direct that Rules 1302, 1309, 1502 and 2544 of Indian Railway 
Establishment Code, Volume I & II [First reprint and Fifth reprint 
respectively] be amended as in the Advance Correction slip No.437, 
433, 439 R.I and 407 R.II, encloed as Annexures 'A", 'B', 'C' 
and 'D' respectively. 

2. 	The amendment will be effective from 1.4.1979. 

J1 4'C 

)r 

I 

- 	OANC,l'á" 
-I 4 

This issues with the concurrence of the Finance Directorate 
a Ministry of Railways. 

i version is attached. 

Sd/-[i. VEKATEAN] 
Director, Establishment [P&R] 

above 	 Railway Board. 

.E[P&A]II-86/RS/1 5 
	

New Delhi, dated 17.12.87" 

VS 
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"ANNEXURE 

ADVANCE CORREC1'ION SLIP NO.407 R.II 

RULE 2544 

Sub-Rule g[i) and g[ii] may be substituted by the following: 

g [ i } 	"For the purpose of calculation of average eirluments : - 
55% of basic average pay, in the revised scales of 
pay, drawn during the period;" 

g [ii) 	"For the purpose of gratuity and/or death-cum-retjrement 
gratuity: 55% of basic average pay, in the revised 
scales of pay, drawn during the period.: 

AJrHORITY:[Ministry of Railway's letter No.E[P&A)II-80/-
RS-10 dated 17.7.1981] 

PIANATION: 

The Rule 2544 of Indian Railway Establishment Code, Volume 
II [ 5th reprint) has been modified through administrative instruc-
tions issued with President's approval effective from 1.4.1979. 
These instructions were necessitated by the Government's decision 
on 	the reconiiendat ions of 'Runnir Allowance Committee [1980]1. 
The purpose of this amendment is to give statutory force to the 
administrative instructions with effect from the same date on 
which the instructions were issued. It is certified that retros-
pective effect given to these rules will not adversely affect 
any aployee, to wi-ian these rules apply. 

Sd!- [ K.VE•ThgAN) 
Director, Establishment r P&A] 

Railway Board." 

The anndrnent to the statutory rules having been effected during 

the pendency of the (1k the applicant.s amended their application 

on 20.9.1989 challenging the two amendments in so far as they 

were given retrospective effect fran 1.1.1973 and 1.4.1979 respec-

tively. Their principal contention ts that they, as pensioners, 

have acquired vested rights to receive pension in accordance 

with the rules in force on the dates on which they retired and 

that those rights of theirs cannot be taken away by the subsequent 

amendments made to rules on 5.12.1988 by giving retrospective 

effect to the sane. This according to them is unjust, manifestly 

unreasonable and arbitrary and thus violative of Article 14 of,  

the Constitution of India. The Errikulam Bench consisting of 

It 
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Vice thairrrn S.P. Mukerji and Judicial Mamber A.V. Haridasan 

by their order dated 20.4.1990 allowed the said application, 

quashed the notification dated 15.12.1988 to the extent the amend-

ment to the rules were given retrospective effect and issued 

a conseqintial direction to the respondents to grant or ref ix 

pension and other retirement berf its to the applicants as if 

the amendment to Rule 2544 had not been effected till 5.12.1988. 
as void 

The clear effect of the decision is to declare/only that portion 

of the amendment which gave retrospective effect, preserving 

the prospective effect to the amendment with effect from 5.12.1988. 

Therefore, those who retired befe 5.12.1988 were entitled to 

count the r'nining allowance subject to a naxirnum of 75% of their 

pay and allowances for the purpose of computing their pension. 

The aforesaid decision of the Ernakularn Bench in O.A. No.K- 

269/88 was challenged by the Union of India and others in Review 

Application No.72/90. That Review 1pplication was rejected by 

a speaking order made on 25.7.1 990. 

Shri C.L. Mallick and others in O.A. No.1572/82 and connected 

applications challenged the Railway Board's order dated 22.3.1 976 

and the amendments to Rule 2544 before the Principal Bench of 

the CT at New Delhi. They also prayed for a direction to ciipute 

retiral and other benefits in terms of the order of the Railway 

21.1.1974. That application was opposed by the res-

1r 
2derein viz., Union of India represented through the 

lway Board and the Geral Inager, Northern Railway.  

- \.t) 	 'is , 	ising that these respondents did not bring to the 

the Principal Bench that the validity of the amendment 
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to Rule 2544 was challenged before the Ernakulam Bench and that 

a decision has been rendered on 20.4.1990 striking down the amend-

ment to the extent they gave retrospective effect. On the date 

on which the applicants presented their applications before the 

Principal Bench, the Ernakulam Bench had not yet rendered its 

decision. But the Ernakulam Bench had rendered its decision 

long before the Principal Bench decided th 	cases on 23.10.1991. 

The applicants were obviously unware of the decision. That may 

be the reason for their not bringing the decision of the Ernakulara 

Bench to the notice of the Principal Bench. But the conduct 

of the resxdents is inexcusable as the Union of India was a 

party to the proceedings before the Ernakulam, Bench. Thus the 

Principal Bench did not have the benefit of the decision of the 

Ernakulam Bench when the O.A. No • 1572/88 and other connected 

cases were heard and disposed of on :23.10.1991. All these appli-

cations ware disiissed repelling the challenge to the amendment 

to the rules. The Principal Bench took the view that the vested 

rights of the pensioners were not affected by the amendment of 

the rules on the ground that the total arrunt of pension and 

retirement benefits they would have received before the amendment 

wa-e not reduced by the amended rules. Following this decision. 

of the Principal Bench applications No.351 to 423/88 filed by 

similarly situated persons before the Ahxnedabad Eeibh were dis-

missed on 28.2.1992. It is surprising that the ;Union of India 

which was one of the rspondents before the Ahthedahed Bench did 

not bring to the notice of the said Bench the decision of the 

Ernakulam Bench in O.A. K-269/88 to which itwas a party. 
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It is for the first time after all these cases were referred 

to th3 Full Bench, transferred and clubbed together that the 

Union of India and other contesting respondents in these cases 

brought to the notice of this Full Bench the fact that Union 

of India has challenged the decision of the Ernakularn Bench in 

SIP No.10373/90 filed on 24.7.1990. The counsel for the respon-

dents also informed us that the Special Leave Petition and the 

application for stay are pending and that the Supreme Court has 

not gr3nted any interim order staying the operation of the order 

of the Ernakulam Bench. 

It was contended by the learned counsel appearing for the 

Union of India and other contesting respondents in this betch 

of cases that we should defer consideration of all these cases 

and await the authoritative prorouncement of the Supreme Court 

where they had challenged the decision of the Ernakularn Bench. 

In this connection reliance was placed on the decision of the 

Supreme Court reported in AIR 1986 SC 1323 D.K. ThIVEDI AND SONS 

V. AMRLAL M7NIBAI PATEL AND OTHERS. That was a case in which 

the Gujarath High Court had dismissed the writ petitions challen-. 

ging the validity of certain statutory provisions and directed 

the petitioners to approach the $upreLLle Court as similar matters 

pending there. It is in these circulistances that the Suoreme 

(,Ytlfr .so 	observed that the course adopted by the High Court was  

g/ 	no 	ect and that if.  the High Court thought that the point 

9# 	rii e9 	the apllants was the same as was pending in the Sup- 

ree 	urt it ought to have stayed the hearing of the writ peti- 
\' 	-------' 	

.: 8A?VG - is until the Supru- e Court disoosed of the other iiatters 
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These observations, it is obvious, were 	made having regard 

to the context and the circumstances of the case. What binds 

the Thi1xnal under Article 141 of the Constitution of India is 

the principle of law laid down by the Supreme Court. It is not 

possible to understand the decision of the Supreme Court as laying 

down the principle that if an appeal is pending before the Sup-

reme Court in which the validity of a particular statutory provi-

sion is challenged, that the High Courts where the same provisions 

are challenged in other cases, should defer consideration until 

the Supreme Court tenders the decision. The question whether 

the hearing of the case before the High Court should be stayed 

awaiting the decision of the Surema Court depends upon the facts 

and circumstances of each case. In the present hatch of cases 

we are concerned with the valuable rights of the apçlicants who 

have retired between 1976 and 1988. These cases relate to re-

tirernent benefits and any delay in disposal of these cases would 

cause great hardship and prejudice to the old and retired pension-

ers. The SLP is pending before the Supreme Court f ran 24.7.1990 

and the operation of the order of the Ernakulain Bench has not 

been stayed. Even then the applicants herein have not been given 

the benefit of the decision of the Ernakularn Bench in regard 

to computation of their retirement benefits. Having regard to 

all these circumstances we do not consider it just and proper 

to stay the hearing of these cases and to await the decision 

of the Suprerne Court. 

11. On behalf of the applicants it is contended that we shOuld 
trie 

dispose of these cases in the light of the decision of/ Ernakulam 

Bench which has struck down the ameninent to Rule 2544 to the 

extent retrospective effect has been given affecting the rights 

of the applicants. On behalf of the respondents ç however, it 

is maintained that the Principal Bench and the Ahmedahad Bench 
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having taken a contrary view and upheld the validity of the 

amendments we should dismiss these applications following the 

said decisions. They further contend that on merits the decision 

of Ernakulam Bench is wrong 'and that the view, taken by. the 

Principal Bench and the Ahmedabad Bench is sound.. 

12. 	At the outset we must observe that the respondents are 

taking advantage of their own lapse in not placing the decision 

of the Ernakulam Bench when the Principal Bench and the Ahmedabad 

Bench decided the two 'sets of cases where the same statutory 

provisions were challenged. It is well settled that a Division 

Bench is bound by judicial discipline to follow the earlier 

decision of another Bench vide; AIR 1989 SC 1933 UNION OF INDIA 

AND ANOTHER v. RAGHUBIR SINGH AND OTHERS wherein it is observed: 

"We are of the opinion that a pronouncement of law by a 
Division Bench of this Court is binding on a Division Bench 
of the, same or a smaller number of Judges and in order 
that such decision be binding, it is not necessary that 
it should be a decision rendered by the Full Court or a 
Constitution Bench of the Court." 

if only the respondents had fairly placed the decision of the 

Ernakulam Bench before the Principal Bench and the Ahmedabad 

Bench, those Benches would not have examined the validity of 

the impugned statutory provisions, the same having already been 

struck down by the Ernakulam Bench which, had the competence 

to do so. The respondents are now trying to take advantage 

of the failure on their part of performing their duty of placing 

1ecision of the Ernakulam Bench when similar cases came 

f/$'Tu4r onsideration before the Principal Bench and Ahmedabad 

( 

	

	'ench.'t the respondents had acted fairly and diligently, 

decisions would have been avoided. 40 

' 	 shall now examine the contention of the respondents 
BANG 

orders of the Principal Bench and the Ahmedabad Bench 

that. 
have the effect of declaring/the impugned amendment to the Rules 

1  to the extent that they give retrospective effect are valid. 
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At the outset we would like to say that the applications filed 

by the aggrieved parties Fving been disin:issed by the Principal 

Bench and the Ahmedabad Bench, 	those orders cannot be under- 

stood as declaring that the impugned provisions of the rules 

are valid. The decision of the ErnakuLam Bench which struck 

down the amendment to tne rules in so far as they gave retrospec-

tive effect is not an order in personein. The Ernakulam Bench 

has !eid that under the proviso to Article 309 of the Constitu-

tion the President nas power to promulgate rules with retrospec-

tive effect. It, however, struck down the amendment of the 

rules to the extent they gave retrospective effect on the ground 

that it is arbitrary and violative of Article 14 of the Constitu-

tion to deprive the pensioners of the rights which vested in 

ttiem as on the dates on which tney retired ,by amending the rules 

subsequently with retrospective effect. As the impugned provi-

sions were struck down as violative of Article 14 of the Consti-

tution the legal effect is that the impugned amendments were 

voiu ab initio vide DEEP CHAND v. STATE OF UTTAR PRADESI-! reported 

in AIR 1959 SC 648. Once a competent court declares a statutory 

provision as void as offending the fundamental rights conferred 

by Article 14 of the Constitution that. decision •binds every 

one and not merely the parties to the proceedings. The effect 

of the decision of the Ernakulam Bench is that the amendments 

giving retrospective effect was not in existence from its incep- 

tion. 	In Black's Law. Dictionary, 5th Edition, it is stated 

that Judgment in Rem is:- 

"An adjudication pronounced upon the status of some parti-
cular thing or subject matter, by a tribunal having compe-
tent authority." 

In Halsbury's Law of England, 4th Edition, Vol.16 the meaning 

of 'Judgment in Rem" is given at para 1522 as below:- 

1522. 	Meaning of "Judgment in rem". A judgment in rem 
may be defined as the judgment of a Court of tompetent 
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jurisdiction determining the status of a person or thing, 
orthe disposition of a thing, as distinct from the parti-
cular interest in it of a party to the litigation. Apart 
from the application of the term. to persons, it must affect 
the 'res" in the way of condemnation, forfeiture, declara-
tion of status or title, or order. for sale or transfer'. 
(Emphasise supplied) 

As the decision of the Ernakulam Bench declares the status of 

the impugned statutory provision, it is a Judgment in rein. 

14. 	As on the date on which the Principal Bench and the 

Ahinedabad Bencn disposed of the applications before them the 

amendment giving retrospective effect to the rule having already 

been declared void by the Ernakulam Bench, the 	tribunal 

cannot be asked to strike downthe statutory provision which has 

already been struck down or declared as void by a court of compe-

tent jurisdiction. The orders of the Principal Bench and the 

Anmedabad Bench dismissing the applications cannot in the circum-

stances have the effect of putting life into the rules which 

have already been declared void by the Ernakulam Bench. When 

a statutory provision is declared as void or struck down, the 

same c a n 	be revived by getting the said decision reversed 

by way of review or on appeal to the higher court. The only 

other way to resurrect such a provision is by resorting to appro-

priate amendment of the Constitution or modifying the statutory 

as to render it intra vires. The Supreme Court has 

r,ol hLm in,, 	989 SC 1933 UNION OF INDIA v. RAGiiUBIR SINGH AND 

( 0I.S- c 

is declared invalid in India it cannot 
be _ri 4iated unless constitutional sanction is obtained 

\ by a constitutional amendment or an appropriately 
version of the statute is enacted which accords 

with constitutional prescription". 

It cannot and is not disputed that the Ernakulam Bench of the 

Tribunal was competent to declare the impugned statutory provi-

sion void as offending Article 14 of the Constitution. The 

,statutory provisions declared void have not been shown to have 
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been resurrected either by an appropriate amendment to the Cons-

titution or by suitable modification of the statutory provision 

to bring it within the constitutional prescription. The applica-

tion for review challenging the decision of the Ernakulam Bench 

has been dismissed. Though an appeal has been filed against 

the decision of the Ernakulam Bench to the Supreme Court no 

decision has as yet been rendered by it: reversing the decision 

of the Ernakulan Bench. It is admitted that the Supreme Court 

has not so far stayed the operation of the said decision. Hence, 

we have no hesitation in holding that the order of the Principal 

Bench and the Ahuedabad Bench do not have the legal effect of 

resurrecting the impugned statutory provisions which have been 

already declared void by the earlier decision of the Ernakulam 

Bench. In the light of our above findings it follows that there 

is only one decision which holds the field viz., that of Erna-

kulam Bench which has declared the impugned provisions as void. 

As the decisions of the Principal Bench and Anmedabad Bench 

do not have tue effect of declaring the impugned provisions 

as valid, it follows that there are no conflicting decisions 

requiring resolution of the conflict. 

15. 	Assuming that there are two inconsistent decisions, 

we shall examine as to which decision can be regarded as a prece-

dent binding in subsequent cases. It is obvious that the Prin-

cipal Bench and the Ahmedabad Bench have rendered their decisions 

without noticing the earlier decision of the Ernakulam Bench. 

In such a situation it is well settled that the later decision 

rendered in ignorance of the earlier decision has to be regarded 

as per incuriain and not binding on the court in a susbsequent 

case. This principle has been succinctly stated in Salmond 

on Jurisprudence, 12th Edition, page 151 at para (5) as 

follows:- 



"(5) Inconsistency between earlier decisions of the 
same rank. A court is not bound by its own previous deci-
sions that are in conflict with one another. This rule 
has been laid down in the Court of. Appeal [Young's case 
(1944) K.B. at 726, 729], Court of Criminal Appeal [R. 
v. Power (1919) 1 K.B.572 (CCA)] and Divisional Court [R. 
v. De Gray (1900) 1 Q.B.521)], and it' obviously applies 
also to the House •of Lords. There may at first sight seem 
to be a difficulty here; how can a situation of conflict 
occur, if the court is bound by its own decisions? At 
least two answers may be given. First, the conflicting 
decisions may come from a time before the binding force 
of precedent was recognised. Secondly, and more commonly, 
the conflict may have arisen through inadvertence, because 
the earlier case was not cited in the later. Owing to 
the vast number of precedents, and the heterogeneous ways 
in which they are reported - or are not reported - it is 
only too easy for, counsel to miss a relevant authority. 
Whenever .a relevant prior decision is not cited before 
the court, or mentioned in' the judgments, it must be assumed 
that the court acts in ignorance or, forgetfulness of it. 
If the new decision is in conflict with the old, it is 
given per incuriam and is not binding on a later court." 
(emnphasise supplied) 

In Raghubir Singh's case it has been laid down that a decision 

of a Bench of two judges is binding on the Division bench consis-

ting of the same number of judges and that, therefore, the prin-

ciple laid down by a Bench of two judges does not get reversed 

or superseded by a subsequent decision of a Bench of the same 

number of judges. Applying this principle it has to be held 

that what holds the field as a binding precedent is the decision 

of the Ernakulam Bench and that the subsequent, decision of the 

Principal Bench and the Ahmedabad Bench nave to be regarded as 

per incuriam and not binding in subsequent cases. This being 

the legal position the decisions of the Principal Bench and 

the Ahrnedabad Bench have to be ignored and the Ernakulamn Bench 

decision alone should be regarded as holding the field as a 

precedent in regard to the validity of tne impugned rule in 

gives retrospective effect. 

s~ 
~/Ccq 

7c 

( 
I- I we' Lt )r' 

down thejia/correctly. The Ernakulam Bench has rightly proceed- 
's-,--- 	/1 

basis that the President has under tne proviso to 

Full Bench is not bound by either of the dcci-. 

1 now examine as to which of the decisions lays 
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Article 309 of the Constitution power to promulgate rules with 

retrospective effect. This, however, is subject to the condition 

that the rules do not offend any of the fundamental rights con-

ferred by Part III of the Constitution. Wnat the Ernakulaiit 

Bench has done is to examine as to whet.her retrospective effect 

given to the amendment violates Article 14 of the Constitution. 

It has held that it does, on the ground that the vested rights 

of the applicants in the matter of receiving pension and other 

retiral benefits have been affected by the retrospective opera-

tion of the amended rule. It is well settled that pension is 

a valuable right which a Governnent servant earns. It is neither 

cnarity nor bounty. Government servant acquires right to pension 

and other retirement benefits on the date he retires from ser-

vice. Deprivation of such a valuable vested right after retire-

ment, in our opinion, is manifestly unreasonable, arbitrary 

and therefore violative of Article 14 of the Constitution. 

That is precisely what the Ernakulam Bench has said in its deci-

sion. The Principal Bench and Ahmedabad Bench have not taken 

the view that such vested rights can be taken away by a subse-

quent amendment to the rules by giving retrospective effect 

to the same. Wnat they have said is that the vested rights 

of the applicants before them have not in any manner been cur-

tailed by the impugned amendments to tne rules. By the revision 

of Pay Scale Rules the pay scales of tne members of the running 

staff were enhanced with effect from 1-1-1973. Under Rule 2544 

the metirners of the Running staff were entitled to computation 

of their pay and retirement benefits taking into account tue 

running allowances wnich tney were receiving subject to a maximum 

of 75% of tneir pay and other allowances. Rule 2544 was amended 

by notifications dated 5-12-1988 prescribing the maximum at 
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45% from 1-1-1973 to 1-4-1979 and 55% from 1-4-1979 onwards. 

Those who retired from 1-1-1973 to 4-12-1988 were, in accordance 

with Rule 2544 as it then stood, entitled to take into account 

running allowance in the matter of computatlion of pension and 

retirement benefits upto the maximum of 75% of •their pay and 

other allowances. As their pay was revised with effect from 

1-1-1973 the limit of 75% had to be worked out with reference 

to the enhanced pay and other allowances that they became 

entitled to receive in accordance with revision of Pay Scales 

Rules which came into effect from 1-1-1973. Wnen the maximum 

is reduced from 75% to 45% upto 1-4-1979 or at the rate of 55% 

from 1-4-1979 it requires no argument to convince that the vested 

rights of all those who retired • between 1-1-1973 and 4-12-1988 

in tne matter of receiving pension and retirement benefits were 

advetsely affected. The Principal Bench whose decision has 

been followed by the Ahmnedabad Bench has, however, held that 

the amendment with retrospective effect has not adversely 

affected the quantum of pension etc. What the Principal Bench 

has done is to compare the pension one would get taking into 

account the pre revised scale of pay immediately before 1.1.1973 

running allowance limited to a maximum of 75% of pay 
T1 	 - 

ces, with the pension which he would get after 

-1973ain6 into account tne higher revised scale of pay 
ACrC 

allowance subject to a maximum of 45% or 55% 

asthy'ca 	may. We are oncernd with persons who retired 

b -l-1973 and 4-12-1988 thereby earning a right to comnpu-

tation of pension in accordance with the statutory rules then 

in force. As by the time tney retired, revision of pay had come 

into force, it is the revised pay and the running allowance 

subject to a maximum of 75% of the revised pay and allowances 

that was required to be taken into account. This rtght which 



accrued in their favour on their retirement between 1-1-1973 

and 4-12-1988 was sought 	to 	be affected by amending 	the 	rules 

on 5-12-1988 with retrospective 	effect reducing 	the 	maximutil 

liwit of running allowance that qualifies for pension. When 

the maximum limit of running allowance is reduced from 75% to 

45% or to 55% it automatically reduces the pension and retirement 

benefits that stood vested on the date of retirement. It is 

impossible, therefore, to agree with the view taken by the Prin-

cipal Bench followed by the Ahmedabad Bench that the vested 

right of the pensioners who retired between 1-1-1973 and 

4-12-1988 in regard to pension and other retirement benefits 

have not been adversely affected by giving retrospective effect 

to the amended rules. We have, therefore, no hesitation in 

nolding that the decisions of the Principal Bench and time Ahmneda-

Dad Bench with great respect are wrong and that the decision 

of the Ernakulam Bench is right. The ErnaKulam Bench has, in 

our opinion, rigntly declared the amended provisions to the 

extent they nave been given retrospective effect as void as 

offending Article 14 of the Constitution. 

As the decision of the Ernakulam Bench is in appeal before 

tne Supreme Court we would like, in the interest of justice 

and to avoid multiplicity of proceedings, to direct that the 

present applicants shall be bound by time directions of the 

Supreme Court and that the payments made in pursuance of our 

directions in all these cases shall be liable to be suitably 

adjusted. 

For the reasons stated above, all these applications 

are allowed with the following directions: 

'Xl) The respodents shall recompute the pension and 

other retiral benefits of the applicants or tneir 

L.Rs in accordance with Rule 2544 as was in force 

before it was amended by iotification dated 

5121988. 
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The arrears due to the applicants/L.Rs on the 

basis of the recomputation as aforesaid shall 

be calculated and paid. 

These directions shall be carried out within 

a period of three months from the date of receipt 

of the copy of this order. 

If the amounts due to the applicants/L.Rs are 

not paid within the prescribed time the amounts 

due shall be paid with interest at 12% per annum 

from the date of this order till the date of 

payment. 

The applicants shall be entitled to costs at 

the rate of Rs.500/- in respect of each applica-

tion. 

The payment of pension and retirement benefits 

TRA T, r the aforesaid directions shall stand regu-

usted in accordance with the orders 

'( 	;/dir\\s as may be issued by the Supreme Court 

ir SLN%LlO373/9O against the decision of the 
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